INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

Dated: 12t August, 2026

CONSTITUTION OF BENCHES FOR HEARINGS THROUGH HYBRID MODE
AS PER ENCLOSED CAUSE LIST

FROM 17.08.2026 TO 20.08.2026

Bench

Court
Room

Time

Vice President/Members

10.30 AM

3/Shri Mahavir Singh, VP & Amitabh Shukla, AM

SMC

10.30 AM

10.30 AM

On 17.08.2026:-

Shri Vikas Awasthy, JM
From 18.08.2026 to 20.08.2026:-
Shri Satbeer Singh Godara, JM

10.30 AM

S/Shri Satbeer Singh Godara, JM & Naveen Chandra, AM

10.30 AM

Shri Ramit Kochar, AM & Ms. Madhumita Roy, JM

10.30 AM

Ms. Kavitha Rajagopal, JM & Shri Krinwant Sahay, AM

10.30 AM

S/Shri Vimal Kumar, JM & Sanjay Awasthi, AM
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10.30 AM

S/Shri Sudhir Kumar, JM & Manish Agarwal, AM

ON 24.08.2026, 25.08.2026 AND 27.08.2026

Bench

Court
Room

Time

Vice President/Members

10.30 AM

S/Shri Mahavir Singh, VP & Amitabh Shukla, AM

SMC

[9%]

10.30 AM

10.30 AM

On 24.08.2026 & 25.08.2026:-

Shri Vikas Awasthy, JM
On 27.08.2026:-

Shri Satbeer Singh Godara, JM

10.30 AM

S/Shri Satbeer Singh Godara, JM & Naveen Chandra, AM

10.30 AM

Shri Ramit Kochar, AM & Ms. Madhumita Roy, JM

10.30 AM

S/Shn Anubhav Sharma, JM & Krinwant Sahay, AM

10,30 AM

S/Shri Vimal Kumar, JM & Sanjay Awasthi, AM
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10.30 AM

S/Shri Sudhir Kumar, JM & Manish Agarwal, AM

FROM 31.08.2026 TO 03.09.2026

Bench

Court
Room

Time

Vice President/Members

10.30 AM

S/Shri Mahavir Singh, VP & M. Balaganesh, AM

10.30 AM

S/Shri Vikas Awasthy, JM & S. Rifaur Rahman, AM

10.30 AM

S/Shri Satbeer Singh Godara, JM & Sanjay Awasthi, AM

10.30 AM

Shri Satbeer Singh Godara, JM

10.30 AM

S/Shri Ramit Kochar, AM & Sudhir Kumar, JM

10.30 AM

Ms. Madhumita Roy, JM & Shri Naveen Chandra, AM

10.30 AM

Ms. Kavitha Rajagopal, JM & Shri Krinwant Sahay, AM

10.30 AM

Shri Vimal Kumar, JM & Ms. Renu Jauhri, AM
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10,30 AM

S/S8hri Raj Kumar Chauhan, JM & Amitabh Shukla, AM
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FROM 07.09.2026 TO 10.09.2026

Bench | Court Time Vice President/Members

g
:

10.30 AM | S/Shri Mahavir Singh, VP & M. Balaganesh, AM

10.30 AM | S/Shri Vikas Awasthy, JM & S. Rifaur Rahman, AM

10.30 AM | §/Shr Satbeer Singh Godara, JM & Sanjay Awasthi, AM

10.30 AM | Shri Satbeer Singh Godara, JM

10.30 AM | §/Shri Ramit Kochar, AM & Sudhir Kumar, JM

10.30 AM [ Ms. Madhumita Roy, JM & Shri Naveen Chandra, AM

10.30 AM | S/Shri Anubhav Sharma, JM & Krinwant Sahay, AM

10.30 AM | Shri Vimal Kumar, JM & Ms. Renu Jauhri, AM
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10.30 AM | S/Shri Raj Kumar Chauhan, JM & Amitabh Shukla, AM

Notes:-

1.

2.

Bench-B will not function on 24.08.2026, 25.08.2026, 27.08.2026 and from
07.09.2026 to 10.09.2026.

Bench-C will not function from 17.08.2026 to 20.08.2026, 24.08.2026, 25.08.2026
and 27.08.2026.

Bench-H will not function from 17.08.2026 to 20.08.2026 and 31.08.2026 to

03.09.2026.
Bench-I will not function from 17.08.2026 to 20.08.2026, 24.08.2026, 25.08.2026

and 27.08.2026.

Bench-SMC will commence immediately after completion of Bench-G from
18.08.2026 to 20.08.2026, 27.08.2026, 31.08.2026 to 03.09.2026 and 07.09.2026
to 10.09.2026.

Sd/-
(Mahavir Singh)
Vice President (DZ)

S

Assistant Reégistrar

Copies to : All concerned.




INCOME TAX APPELLATE TRIBUNAL : DELHI BENCHES ;: NEW DELHI

Dated: 12* August, 2026
Links of the Court Rooms of ITAT, Delhi Benches for Joining through Video

Conferencing from 17.08.2026 to 20.08.2026, 24.08.2026, 25.08.2026, 27.08.2026, 31.08.2026 to
03.09.2026 & 07.09.2026 to 10.69.2026:-

Court  Room | Meeting link for Joining through Virtual Mode Meeting
No. (Cisco Webex Platform) Number
(Cisco Webex)

Court Room 1 | https://itatdethizone. webex.com/meet/court room 1 25180242862
Court Room 2 | https://itatdelhizone. webex.com/meet/court_room_2 25191305622
Court Room 3 | hitps://itatdelhizone.webex.com/meet/court_room_3 25177451276
Court Room 4 | https://itatdelhizone.webex.com/meet/court_room_4 25142052414
Court Room 5 | hitps://itatdelhizone.webex.com/meet/court_room_5 25126239355
Court Room 6 | https:/itatdelhizone. webex.com/meet/court_room_6 25119658243
Court Room 7 | https://itatdelhizone.webex.com/meet/Court Room_7 25127955211
Court Room 8 | hitps://itatdelhizone.webex.com/meet/court_room_8 25104506738

Court Room 9

https://itatdelhizone webex.com/meet/Court Room_9

25176466721

The counsels can join the Hybrid Court Room through the above mentioned Video Conferencing

links:-

1.

Links will be open at-least 15 minutes before the commencement of the Bench
proceedings.

The links will remain active when the bench is sitting during Court hours of the
Tribunal.

The Counsels may see the Constitution of Benches, Friday Lists, etc,, published on ITAT
website to ascertain the Court Room in which cases of particular Bench/Hon'ble
Members combinations are fixed and accordingly, join through the respective Court
Room Link.

The Counsels/DR appearing before the Hon’ble Court through Video Conferencing mode
shall follow the dress code, courtesies and protocois that are followed in physical
hearing, as far as possible.

The Counsels/DR shall make sure that their Internet Connection, Microphone and Video
Cameras are working.
Recording of the proceedings in Hybrid/Virtual Hearing is strictly prohibited.

Paper Books, Synopsis, Written submissions etc, should be filed in the mode as
prescribed in the existing ITAT Rules, even if Counsel/DR is appearing though Virtual

Mode.,
Assistant Regﬁz
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| _ INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
r CAUSE LIST OF A BENCH FOR 17-AUGUST-2026 {(MONDAY)
5r Appeal Number Assmt. Year Assessee Name Remarks
1 [TA 1553/DEL/ 2026 201718 [A] USHA RANI
2 ITA 1557/DELf2026 017-18 {A] JITENDER SHARMA
3 IT&# 1561/DEL{2026 2018-20 [A] SHARP MINT LIMITED
4 ITA 1566/DELf2026 2015-16 [A] MANSI BIJLEE & RICE MILLS LIMITED
5 ITA 3571/DELf 2026 2026-27 [A] SRI MOHAN KHATTAN CHARITABLE TRUST
6 ITA 3572/DELf 2026 2022-23 [A] NARESH KUMAR
7 ITA 3580/DELS2026 2022-23 [A] NAVEEN XUMAR KANOJA
8 1TA 3581/DELf2026 2022-23 {A] NAVEEN KUMAR KANOCIIA
k] ITA 3582/DEL/2026 2022-23 [A) MAVEEN KUMAR KANGIIA
10 ITA 3583/DEL/2026 2018-19 [A] VARUN TANDOM
11 ITA 3584/DEL/2026 2019-20 [A] VARUN TANDON
12 [TA 35B5/DEL{2026 2020-21 [A] VARUN TANDON
13 ITA 3586/DEL/2026 2021-22 [A] VARUN TANDON
14 CO 127/DEL/2026 2014-15 [A] VIKAS TAYAL
15 €0 129/DEL/2026 2018-19 [A) VIKAS TAYAL
16 [TA 594/DEL/2026 2014-15 [D] VIKAS TAYAL
17 [TA 585/DELf2026 2018-19 [D] VIKAS TAYAL
18 ITA 72BfDELS2026 2018-2019 [A] HIMANSHU SIROHI
19 ITA 736/DELf2026 2012-13 (D] 3 S DESIGNER LIMITED
20 ITA 1612/DEL/ 2026 2022-23 [A] RAJL
21 ITA 4354/DELf2026 2027-28 [A] JAIPUR NATIONAL UNIVERSITY
22 ITA 4493/DEL/2026 NA (2027-28) | [A] AADHARSILA EDUCATION SOCIETY
23 ITA 2359/DEL{2026 2018-20 [A]) M/S ADITYA INFOTECH LTD
24 ITA 6883/DEL2026 2015-20 (D] M{S ADITYA INFOTECH LTD
Ey
Q:ssr'stanmrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 18-AUGUST-2026 (TUESDAY)
s Appeal Number Assmt, Year Assesses Name Remarks
1 ITA 8779/DEL/2025 2012-13 [A] BINA MODL{LEGAL REPRESENTATIVE OF LATE SHRI KRISHAN KUMAR MGDI)
2 CO 183/DEL/ 2026 2019 [A] SHREE ANJANEY TRADERS LLP
3 [TA B7B3/DEL/2025 2019 [D] SHREE ANJAMEY TRADERS LLP
4 ITA 1538/DEL{2026 2015-20 (D] SPAR GEO INFRA PVT. LTD
5 ITA 1567/DEL{2026 2017-18 [A] NIVEDITA UPRETI
6 ITA 1568/DEL/2026 2017-18 IA] NIVEDLTA UPRETL
7 ITA 1570/DELS 2026 AY 2016-17 | [A] BRIGHT LIFECARE PRIVATE LIMITED
8 [TA 3587/DEL/ 2026 2016-17 [A} LATE SH. HARBHAJAN SINGH THROUGH LEGAL HEIR SH. PRITAL SINGH
g ITA 3588/DELf2026 2017-18 {A] LATE SH., HARBHAJAN SINGH THROUGH LEGAL HEIR SH. PRITPAL SINGH
10 I7A 3589/DEL/2026 2018-19 [A] LATE SH. HARBHAJAN SINGH THROUGH LEGAL HEIR SH. FRITPAL SINGH
11 ITA 3590/DEL/2026 2019-20 [A] LATE SH, HARBHAJAN SINGH THROUGH LEGAL HEIR 5H, PRITPAL SINGH
12 ITA 3591/DELS2026 2020-21 [A] LATE SH. HARBHAJAN SINGH THROUGH LEGAL HEIR SH, PRITPAL SINGH
13 ITA 3592/DELf 2026 2016-17 [A] AMBER INFRAREALITY PRIVATE LIMITED
14 ITA 3593/DEL/2026 2019-20 [A} AMBER INFRAREALITY PRIVATE LIMITED
15 ITA 3594/DEL2026 2017-18 {D] JINDAL PIPES LIMITED
16 ITA 3595/DEL/2026 2018-19 (D] JINDAL PIPES LIMITED
17 ITA 3396/DEL/2026 2013-14 [A] KASPER INFORMATION TECHNCLOGY PVT LTD
18 ITA 3597/DELf2026 2017-18 [A] KASPER INFORMATION TECHNOLOGY PRIVATE LIMITED
19 ITA 35598/DEL{2026 NA fA] H L M EDUCATIONAL SOCIETY
20 ITA 3595/DEL/ 2026 NA [A] H L M EDUCATIONAL SOCIETY
21 ITA 3600/DEL/2026 2019-20 [D] ALM FOQD PRODUCTS LIMITED
22 ITA 3601/DELf2026 2022-23 [0 ALM FOOD PRODUCTS LIMITED
<:..------.-_"
AssistanPREGETa]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 19-AUGUST-2026 (WEDNESDAY}

sd Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 1643/DELS2021 2017-18 {A] ANCOP KUMAR SONI ({UfS 2604))

Z ITA 6505/DEL/2025 2014-15 {A] RAMESH KUMAR

3 ITA 1562/DEL/2026 2013-14 [A] JANGID INTERIOR DECOR PRIVATE LIMITED.
4 ITA 1563/DELS2026 2015-16 [A] JANGID INTERIOR DECOR PRIVATE LIMITED,
5 ITA 1564/DEL/ 2026 2016-17 [A} JANGID INTERIQR DECOR PRIVATE LIMITED.
6 ITA 1565/DEL/2026 2018-19 [A) JANGID INTERIGR DECOR PRIVATE LIMITED
7 ITA 3603/DEL{2026 2023-24 {A] DHARMENDER GUPTA

8 ITA 3605/DELf 2026 2018-2019 [A] MITHLESH KUMAR SINGH

9 ITA 3606/DEL/2026 2016-17 [A] PARVESH DEVI

10 1TA 3607/DEL/ 2026 2022-23 [A] MUJEEB MALIK

11 TTA 3608/DEL/2026 2023-24 [A] FARAH MALIK

12 17A I609/DELS 2026 2023-24 [D] FARMAN

13 ITA 3610/DEL2026 2015-16 [A] SURENDER SINGH

14 ITA 3611/DEL/ 2026 2014-15 [A] RAVI KANT GUPTA

15 ITA 3612/DEL/2026 2017-18 [A] RAVI KANT GUPTA

16 ITA 3614/DEL{ 2026 2015-16 [A] SHEEJA RAJ

17 TTA 3618/DELf2026 2027-28 onwards| [A] RAM JTWAN SHOREWALA CHARITABLE TRUST
18 ITA 3619/DELS2026 2015-16 {A] AMAN GHAI

19 ITA 3620/DEL/2026 2016-17 {A] AMAN GHAI

20 BMA B/DEL/2025 2020-21 [A] RAJINDER KUMAR SHARMA




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 20-AUGUST-2026 {THURSDAY)
s Appeal Number Assmt. Year Assessee Name Remarks
1 WTA 1/DEL/2026 2012-13 (D] SUNITA GADDE
2 ITA 5018/DEL/2025 2019-20 [A] AJIT KUMAR SINGH
3 ITA 9024/DELf2025 2016-17 [A] ANUI NAGPAL
4 ITA 9025/DEL{2025 2016-17 [A] ANU] NAGPAL
5 ITA 9028/DELf2025 2017-18 {A] ANU] NAGPAL
6 ITA 9029/DEL{2025 2017-18 [A) ANU] NAGPAL
7 ITA 9031/DELS 2025 2019-20 [A] ANUI NAGPAL
8 ITA 1643/DEL/2026 2014-15 [A] IBG {INDIA) PVT LTD
9 ITA 1644/DELS2026 2018-19 [A] NUTECH APPLIANCES
10 ITA 1645/DEL{ 2026 2011-12 [A] STITCHWELL MACHINE CC.
1 ITA 1650/DEL{2026 011 [A] ROHIT VERMA
12 ITA 1651/DELf2026 2010-11 {A} ROHIT VERMA
13 ITA 1652/DELS2026 2020-21 [A) KREYA INFRATECH PYT LTC
14 ITA 1661/DEL{2026 2019-20 [A] JITENDER
15 ITA 3623/DEL/2026 2019-20 [A] DELHI HARDWARE STCRES
16 ITA 3624/DELS2026 2020-21 [A] N.P GOEL CHARITABLE TRUST
17 ITA 3625/DELf2026 2016-17 [A] PAREENA INFRASTRUCTURE P LTED
18 ITA 3626/DEL{2026 2018-19 [A] PROVYOO INDIA PVT LTD
1% ITA 3627/DELJ2026 2017-18 (A} BHAGWATI
20 ITA 3484/DEL/2026 2008-9 [A] JINGLE BELL AMUSEMENT PARK PRIVAT LIMITED
21 ITA 3485/DEL/2026 2008-09 {A] JINGLE BELL AMUSEMENT PARK PRIVATE LIMITED

VN 07-Aug-2026 .




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 24-AUGUST-2026 (MONDAY)

S

Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 1288/DEL/2022 2017-18 {A] PANKAJ GOYAL
2 [TA 448/DEL/2024 2021-2022 | [A] PPK NEWSCLICK STUDIO PVT LTD (E FLING)
3 TA 459/DEL/2024 2018-19 [Al BHAGWAN KAUSHIK ({E FILED APPEALY)
4 ITA 1690/DEL{2024 2019-20 [A] SHRI BHAGWAN KAUSHIK ((E-FILEDY)
5 ITA 3800/DEL/2024 2005-10 [A] ABHIK FINANCE PVT. LTD. {{E FILED APPEAL})
[ ITA B819/DEL/2025 2016-17 [A] NARSI RESORTS PRIVATE UMITED
7 ITA 766/DEL/2026 2022-23 [A] RAM PARSHOTAM MITTAL
8 ITA 784/DEL{2026 2015-16 {A] PRAVEEN SAINI
9 [TA 786/DELf2026 2018-19 [A] KHADDA HASSAN
10 [TA 787/DEL{2026 2018-19 [A} KHADIJA HASSAN
1 ITA 1656/DEL/2026 2004-05 {A] NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
12 ITA 1697/DEL{2026 2005-06 [A] NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHGRITY
13 ITA 1698/DELS2026 2006-07 [A] NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
14 ITA 1699/DEL/2026 2007-08 [A] NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORLTY
15 [TA 1700/DEL/2026 2008-09 [A] NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
16 ITA 1710/DEL/ 2026 2018-19 [A] ANITA BANSAL
17 ITA 1711/DEL}2026 2015-16 [A] SURENDER KUMAR BENIWAL
18 ITA 1714/DEL/2026 2015-20 {A] NOUSHAD
19 ITA 1717/DEL/2026 2020-21 [A] KRISHI DIESEL FILING STATION
20 ITA 1718/DEL/ 2026 2020-21 [A] KRISHI DIESEL FILING STATION
21 ITA 1719/DEL/ 2026 2020-21 {A] KRISHI DIESEL FILIMNG STATION
22 ITA 3381/DELS2026 206-17 [A] HALLOWY SECURITIES PVT LTD
23 ITA 3382/DEL{2026 2017-18 [A] HALLOW SECURITIES PVT LTD
24 ITA 1544/DELf 2026 2016-2017 [A] ANITA SETHI

STt Regisira
‘%‘lj 07-Aug-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 25-AUGUST-2026 (TUESDAY)

s

Appeal Number

Assmt. Year

Assessee Name Remarks
1 ITA 4680/DEL/2024 2016-17 [D} ADESH KUMAR AGGARWAL ((E-FILEDY}
2 CO 165/DEL/2026 2016-17 [A] ADESH KUMAR AGGARWAL
3 ITA 2980/DEL/2025 2013-14 [A] EXL SERVICES.COM {INDIA) PVT. LTD.
4 TTA 2981/DELf2025 2014-15 {A] EXL SERVICES.COM (INDIA) PVT. LTD
5 ITA 6257/DEL{2025 2022-2023 | [A] SYED KALUSAR ABBAS (E-{FILE}}
6 ITA 6498/DEL/2025 2018-19 [A] RAVI MOHANM SINGH
7 ITA B03/DEL/2026 2017-18 [A] SOM TRADERS
8 TTA 1722/DELf 2026 2022-33 [A] IRINDER AHLUWALIA
9 ITA 1729/DEL2026 2022-23 [ SAVISTA GLOBAL SOLUTIONS PRIVATE LIMITED
10 ITA L1730/DELf2026 2014-2015 [A] DEEPAK GOEL
11 ITA 1739/DEL/2026 2011-12 [A} LAND CRAFT DEVELOPERS PVT LTD
12 1TA 1749/DELf 2026 2022-23 {A] SHIV NARESH SPORTS PVT. LTD.
13 ITA 1751/DELS2026 2020-21 [A] SAURABH PANDEY
14 ITA 1757/DEL/2026 2016-17 [A] VARDHMAN TRADING CO PVYT LTD
15 ITA 1758/DELf2026 2018-19 [A] VARDHMAN TRADING CO PYT LTD
16 1TA 1762/DEL/ 2026 2020-21 [D] CNB FINWIZ PVT LTD
17 1TA 1771/DEL2026 2014-15 [D} CORGNA HOUSING PROIECTS PVT LTD
18 ITA 1B27/DELS 2026 06-17 [A] DELHIVERY LIMITED

%x/ﬂsmmw
07-Aug-2026



SERVICES.COM
SERVICES.COM

INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 27-AUGUST-2026 (THURSDAY)

Sr Appeal Number Assmt. Year Assessee Name Remarks
1 CO 129/DEL/2025 2018-19 [A] PUNJAB NATIONAL BANK
2 ITA 2921/DELS2022 2012-13 [A] ARYAMAN ISPAT PLTD
3 ITA 2922/DELf2022 2014-15 {A] ARYAMAN ISPAT PLTD
4 ITA 2923/DELS2022 2015-16 [A] ARYAMAN ISPAT P.LTD
5 TTA 2924/DELS2022 2016-17 [A] ARYAMAN ISPAT P.LTD
6 TTA 2925/DEL/ 2022 2017-18 [A] ARYAMAN ISPAT PLTD
7 ITA 25268/DEL/ 2022 2018-19 [A] ARYAMAN ISPAT PLTD
8 ITA 2927/DEL/2022 2019-20 [A) ARYAMAN ISPAT PLTD
g ITA 22/DELf2023 2018-19 [D] ARYAMAN ISPAT RLTD
i ITA 23/DEL/2023 2016-17 {D] ARYAMAN ISPAT PLTD
11 ITA 24f/DEL{ 2023 2019-20 [D] ARYAMAN ISPAT PLTD
12 ITA 4995/DEL/ 2024 2018-19 [D] PUNJAB NATIONAL BANK (E-(FILE})
13 ITA 84/DELS2025 2017-18 [A] MANO)
14 ITA 4329/0DELf2025 2023-24 [D] LUXURIOUS INLAND DEVELOPERS LLP
15 ITA 6223/DEL{2025 2013-14 [A] OMKAM DEVELOPERS LIMITED
16 ITA 5401/DEL{2025 2017-18 (D] ENM VEE HOLDINGS PVT, LTD.
17 ITA 6508/DEL/2025 2011-12 [} MEADOW INFRADEVELOPERS PRIVATE LIMITED
18 ITA 8686/DEL 2025 2017-18 [D] UNICOMMERCE ESCLUTIONS LIMITED
19 ITA 8735/DEL{ 2025 2019-20 [D] BMW INDIA PRIVATE LIMITED
20 ITA 88BE/DELf2025 2017-18 [A] UNICCHMMERCE ESQLUTIONS LIMITED
21 ITA 1785/DELf2026 2017-18 [A] INDLAN HMERBS SPECIALITIES PRIVATE LIMITED
22 ITA 1B06/DELS2026 2020-21 [A] LAULS PRIVATE LIMITED
23 ITA 1807/DELf2026 2017-2018 [A] JAGAN SINGH
24 ITA 1809/DEL 2026 2022-23 {A] AARES TELECOM PVT LTD
25 ITA 1812/DEL/2026 2021-22 [A] SANYA EXIM PRIVATE LIMITED
26 ITA 1818/DEL 2026 2020-2021 [A] DEEPAK KHANDELWAL HUF
27 ITA 1826/DELf2026 2013-14 fA] M/S 1. T . FOODS
28 ITA 1832/DELf 2026 2011-12 [A] BISHAN SWARUP BHARGAVA
29 1TA 1833/DELf2026 2022-23 [A] GAUTAM CHOPRA
30 ITA 1837/DEL/2026 2017-18 [A] NAGESWARA RAD NARAYANAM
31 ITA 1838/DELf2026 2020-21 [A] NAGESWARA RAO NARAYANAM
32 ITA 1842/DELf2026 2014-15 [A] SHILPA KAPIL DALMIA
33 ITA 1843/DEL/2026 2015-16 [A] SHILPA KAPIL DALMIA
34 ITA 2764/DEL/ 2026 2015-20 [A] BMW INDIA PRIVATE LIMITED
35 ITA 3227/DELS2026 2013-14 [A] FERRG PLAST LIMITED
36 ITA 3328/DEL/2026 2014-15 [A] FERRO PLAST LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

—
CAUSE LIST OF A BENCH FOR 31-AUGUST-2026 (MONDAY)

Sri Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 6382/DEL/ 2025 2018-19 [A} PRABHAT KUMAR TANDON

2 ITA B60B/DEL{2025 2021-22 [D] DEEPAK CHOUDHURY

3 ITA 85626/DELf2025 2022-23 [D] DEEPAK CHOUDHARY

4 ITA 8674/DELS2025 2018-18 (D] DEEPAK CHOUDHARY

5 ITA B739/DEL{2025 2023-24 {D] DEEPAK CHOUDHARY

6 TTA 8740/DEL{2025 2024-25 [D} DEEPAK CHOUDHARY

7 ITA 9078/DEL/2025 2018-19 [A] DEEPAK CHOUDHURY

8 ITA 9079/DELf 2025 2020-21 {A] DEEPAK CHOUDHURY

g ITA 9080/DEL/2025 2021-22 {A] DEEPAK CHOUDHURY

10 ITA 5081/DEL{2025 2622-23 [A] DEEPAX CHOUDHURY

11 1TA 9082/DEL/ 2025 2023-24 [A] DEEPAK CHOUDHURY

12 ITA SDB3/DEL/2025 2024-25 [A] DEEPAK CHOUDHURY

13 ITA 1849/DELf2026 2014-2015 [A] ALANKIT IMAGINATIONS LIMITED

14 ITA 1850/DEL/2026 2015-2016 [A] ALANKIT IMAGINATIONS LIMITED

15 ITA 1851/DEL/2026 2016-2017 | [A] ALANKIT IMAGINATIONS LIMITED

16 ITA 1852/DELS2026 2017-2018 [A] ALANKIT IMAGINATIONS LIMITED

17 ITA 1853/DEL{2026 2018-2019 | [A] ALANKIT IMAGINATIONS LIMITED

18 ITA 1854/DEL/2026 2013-2014 | [A] ALANKIT ASSQCIATES PRIVATE LIMITED

19 T4 1855/DEL/2026 2014-2013 [A] ALANKIT ASSQCIATES PRIVATE LIMITED

20 ITA 1856/DELf2026 2017-2018 [A] ALANKET ASSOCIATES PRIVATE LIMITED

21 TITA 1857/DEL{2026 2013-14 [A] LALITABEN SURESHKUMAR SHAH

istant Registrar|

07-Aug-202,




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 01-SEPTEMBER-2026 {TUESDAY)

5 Appeal Number Asimt. Year Assessee Name Remarks
1 ITA 8772/DEL/ 2025 2017-18 [A] REEMNA

2 ITA 1B05/DEL/2026 2017-18 [0] VINOD INFOTECH PRIVATE LIMITED

3 ITA 1862/DELf2026 2017-18 [A] INDERIEET CHOPRA

4 ITA 1863/DEL/2026 201718 [A] LAXMI GOEL

5 ITA 1878/DEL2026 2005-10 [A] MADHU BALA

& ITA 4945/DEL{2026 2015-16 [A] AMIT SAINI

7 ITA 4946/DEL{2026 2011-2012 [A] HARI DUTT RASTOGI

8 ITA 4948/DEL/ 2026 2016-17 [A] GPA COMMERCE PRIVATE LIMITED

9 ITA 4950/DEL/2026 2017-18 [A] GUNVOR TRADING LIMITED

10 ITA 4951/DEL/2026 2016-17 [D] EROS RESCRTS AND HOTELS PRIVATE LIMITED
11 ITA 4952/DEL{2026 2021-22 {D] SHAKUMBARI SUGAR & ALLIEDINDUSTRIES LTD
12 1TA 4953/DEL/ 2026 2017-18 [A] JAGAT SINGH

13 ITA 4955/DEL/ 2026 2022-23 fA] MOHSIN

14 ITA 4956/DELS2026 2013-14 [A] MfS HERO MOTCCORP LTD.

15 ITA 4957/DEL/2026 2014-15 [A] M/S HERO MOTQCORP LTD.

16 ITA 4958/DEL/2026 2015-16 [A] M/S HERG MOTQCORP LTD.

17 ITA 4959/DEL/2026 2016-17 [A] M{S HERO MCTOCORP LTD.

18 ITA 4960/DELS 2026 2017-18 [&] MfS HERO MOTOCORF LTD.

19 ITA 4961/DEL{2026 2019-20 [A] M/S HERQ MOTOCORP LTD.

et

%ﬁtant_ﬁégﬁ-ﬁi?
07-Aug-2026 ,




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 02-SEPTEMBER-2026 {WEDNESDAY)

5

Appeal Number Assmt. Year Assessee Name Remarks
1 1TA 1881/DEL/2026 2018-18 [A] DAR HQUSING LIMITED
2 ITA 1884/DEL/2026 2024-25 [A] SATISH PAHUIA
3 ITA 1885/DELf2026 2024-25 [A] PROMOD MALHOTRA
4 ITA 1895/DEL/2026 2017-18 [A} INDIAN INSTITUTE OF ECOLOGY & ENVIRONMENT
5 ITA 1896/DEL/2026 2020-21 [A] KANISHK BAFNA
6 ITA 4962/DELf2026 2015-20 {A] MAYANK NAYAR
7 ITA 4964/DEL/2026 2018-19 [A] BRILLIANT SHIKSHA SAMITI
8 ITA 4966/DEL/2026 2022-23 [A] JINDAL INDIA POWER LIMITED
k] ITA 4969/DEL{ 2026 2022-23 [A] SHARID MALIK
10 ITA 4973/DEL/ 2026 2017-18 {A] GPA COMMERCE PRIVATE LIMITED
13 ITA 4974/DEL/2026 2014-15 [A] AMISH AGARWAL
12 ITA 4975/DELf 2026 2015-16 [A] AMISH AGARWAL
13 ITA 4976/DELf2026 2020-21 [A] MAJE SINGH
14 ITA 4977/DEL/ 2026 2021-22 [A1 MAJE SINGH
15 ITA 4982/0FL/2026 2017-18 {A] SURYA MILK PRODUCTS PVT LTD
i6 ITA 6043/DEL 2025 2018-1% [A] PRAMQD JAIN (E- { FILE })
17 ITA 6060/DEL/2025 2019-20 [A] PRAMOD JAIN {E- ( FILE })

a:s'mmrar

|, D7?-Aug-2028 .
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 03-SEPTEMBER-2026 (THURSDAY)

Sr Appeal Number Assmt. Year Assessee Name Remarks
1 CO 21/DELf2028 2018-19 [A] MANSI MEHROTRA

2 ITA 1521/DEL{2023 2018-19 [A] PUSHPA

3 ITA 7107/DEL2025 2018-19 [D] MANSI MEHROTRA

4 TTA 735/DELS2026 2017 {D] DEEPAK LAL AGGARWAL

5 ITA 1574/DEL/2026 2017-18 [A] CHATTER SINGH

6 ITA 1575/DEL{ 2026 2018-19 [D] SALMAN QURESHI

7 ITA 1581/DEL/2026 2014-15 [A] VINOD KUMAR GARG

g ITA 3300/DELf2026 2018-19 [A] SPC INFOSOFT PRIVATE |IMITED

9 TTA 3318/DEL/2026 2014-15 [A]) SEEMA GUPTA

10 ITA 3319%/DELf 2026 2015-16 [A] SEEMA GUPTA

11 ITA 3320/DELS 2026 2020-21 (D] INDU GAHLAUT

12 ITA 3322/DELJ2026 012-13 {D] ™4/S OPULENT AGRC INFRA PVT. LTD.

13 ITA 3331/DELS2026 2020-2021 [A] GUS GLOBAL SERVICES {INDLA} PVT LTD

14 ITA 3334/DELS2026 2014-15 [D] CRE&MY FOODS LTD

15 ITA 3335/DELS 2026 2015-16 {0] CREAMY FOQDS LTD

16 ITA 3336/DEL/2026 2016-17 [D] CREAMY FOQDS LTD

17 ITA 4987/DEL2026 2012-13 {A] YODEL INSTRUMENTS PRIVATE LIMITED

18 ITA 4991/DEL/2026 2018-19 [A] SALIENT SECURITY SERVICES PRIVATE LIMITED
15 ITA 4992/0ELS 2026 2023-2024 [A] NIRMAL KUMAR MITTAL
20 ITA 4994/DEL{2026 2019-20 [A] INDOCARE INFRASTRUCTURE PRIVATE LIMITED
21 ITA 4995/DELf2026 2020-21 {A] UDITANSHU BANKA

22 ITA S000/DEL/ 2026 2012-2013 [A] MOHAMMED FAZLUR RAHIM

23 ITA 5006/DELf2026 2019-20 [A] NXTENC TRANSFORMATION PRIVATE LIMITED
24 ITA S007/DEL{2026 2019-20 [A] NXTENG TRANSFORMATION PRIVATE LIMITED
25 ITA 5009/DEL2026 2012-13 (4] BRAHAM SINGH

26 ITA 5013/DEL{ 2026 2015-16 [A] M/5 FOREVER BODYCARE INDUSTRIES

27 ITA S014/DELS 2026 2016-17 [A] M/S FOREVER BODYCARE INDUTRIES

28 ITA 5990/DEL2026 2018-19 [D] POWER FINANCE CORPORATION LTD.

29 ITA 3613/DEL{2026 2016-17 {D] POWER FINANCE CORPORATION LIMITED

30 ITA 3302/DELY 2026 2016-17 [A] POWER FINANCE CORPORATION LIMITED

21 ITA 3303/DEL/2026 2018-19 [A] POWER FINANCE CORPORATION LIMITED

Assis

;‘g Q‘E&q

A
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 07-SEPTEMBER-2026 (MONDAY)
Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 6367/DEL/2025 2018-20 (D BHAGAT SINGH
2 ITA 1830/DEL/2026 2018-19 [A] STL GLOBAL LIMITED
3 ITA 5015/DEL/2026 2017-18 [A] BHURA
4 ITA 5017/DELf 2026 2010-11 [A] P&R INFRAPROIECTS LTD.
5 ITA 5024/DEL{ 2026 2011-12 [A] P&R INFRAPROJECTS LTD.
b ITA 5018/DEL/2026 2017-18 [A] SURENDER MODI
7 ITA S019/DEL{2026 2013-14 [A] SAMARA CARPETS PRIVATE LIMITED
8 TTA 5020/DELf2026 2015-16 [A] SAMARA CARPETS PRIVATE LIMITED
9 ITA 5021/DEL{2026 2014-15 [A] SAMARA CARPETS PRIVATE LIMITED
10 ITA 5023/DELS2026 2015-16 [A] HERG SOLAR ENERGY PRIVATE LIMITED
11 ITA 5025/DEL 2026 2021-22 [A] NEERA?
12 ITA 852/DEL/2020 2018-20 [A] MUKHTAR AHMED
13 ITA 3338/DEL/ 2026 2014 {D] K B ONE INFRADEVELOPERS PRIVATE LIMITED
14 ITA 3341/DEL{2026 2018-19 [A] PRAMILA KATIYAR
15 iTA 3342/DEL{ 2026 2018-19 [A] PROGRESSIVE BUILDCON (#) LTD
16 ITA 3345/DELf2026 2022-23 [A] HEMANT KUMAR
17 ITA 3346/DEL/2026 2022-23 [A] HEMANT KUMAR
18 CO 195/DEL/2026 2013-14 [A] VRINDA FARMS PVT LTD
19 €O 196/DEL/2026 2014-15 [A] VRINDA FARMS PVT LTD
20 CO 197/DEL/2026 2015-16 [A] VRINDA FARMS LIMITED
21 CO 198/DELF2026 2015-16 [A] VRINDA FARMS PVT LIMITED
22 CO 199/DEL/2026 2017-18 [A] VRINDA FARMS PVT LIMITED
23 CO 200/DEL/2026 2020-21 [A] VRINDA FARMS PVT LTD
24 CO 201/DEL{2026 2021-22 [A] VRINDA FARMS PVT LTD
25 ITA 3349/DELf2026 2013-14 [D] VRINDA FARMS PVT LTD
26 ITA 3350/DEL/2026 2014-15 (D] VRINDA FARMS PVT LTD
27 ITA 3351/DEL{2026 2015-16 {D] VRINDA FARMS LIMITED
28 ITA 3352/DEL/2026 2015-16 [0] VRINDA FARMS PVT LIMITED
29 ITA 3353/DELS2026 2017-18 [0} VRINDA FARMS PVT LIMITED
30 ITA 3354/DELS2026 2020-21 [D] VRINDA FARMS PVT LTD
31 ITA 3355/DELf2026 2021-22 [D] VRINDA FARMS PVT LTD

e ) n.aﬂ )
)( 07-Aug-2G36




INCOME TAX APPELLATE TRIBUNAL, DELHY BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)

sl Appeal Number Assmt. Year Assessee Name Remarks
1 IT{SS)A 5520/DELf2024 2015-16 [A] ASHOKKLUMAR A, BANTHIA

2 | IT(SS)A S521/DEL/2024 2016-17 [A] ASHOKKUMAR A, BANTHIA

3 [TA 585/DEL/2026 2013-14 [A] M/S DYNACON PROJECTS (P} LTD.

4 ITA 1672/DEL{ 2026 2016-17 [A] SANYA EXIM PRIVATE LIMITED

5 ITA 1810/DEL/ 2026 2026-27 onwards| [A] INSTITUTE OF PUBLIC AUDITORS OF INDIA

6 ITA 3298/DEL/2026 2022-23 [A] RATNA SUDHAR SHINDE

7 ITA 3314/DELf2026 2015-20 [A) M/S VALENCLA CREDITS PRIVATE LIMITED

8 ITA 3315/DEL{2026 2020-21 [A] M5 VALENCIA CREDITS PRIVATE LIMITED

2 ITA 3357/DELf2026 2015-16 [A] NADEEM

10 ITA 3358/DELf2026 2015-16 [A] NADEEM

11 ITA 3363/DEL{2026 2017-18 [A] N C GANDHI

12 ITA 3370/DEL/ 2026 2018-19 [A] BLUE BELL DR RAM TIRTH DUBE MEMORIAL SHIKSHA SANSTHAN

13 ITA 3388/DEL/ 2026 2022-23 [A] KINDLE INFRAHEIGHTS PRIVATE LIMITED

14 ITA 3389/DEL 2026 2015-20 {A] KINDLE INFRAHEIGHTS PRIVATE LIMITED

15 ITA 3400/DEL/2026 J018-19 pﬁi}wi&éiﬁiﬂ:i{i ;rv;Ds)TE MANAGEMENT LIMITED (EARLIER KNOWN AS AZZ GREEN WASTE
16 I'TA 3402/DELf2026 2021-22 [A] M-POWER ENERGY INDIA PRIVATE LIMITED

17 ITA 3403/DEL/ 2026 2016-17 [A} FEDERAL MOGUL POWERTRAIN SOLUTIONS INDIA PRIVATE LIMITED
18 [TA 502%/DELf2026 2018-19 [A] IPSAA HOLDINGS (P) LTD.

19 ITA 5032/DELS2026 2021-22 [A] SOFTECH INTERNATIONAL PRIVATE LIMITED

20 TTA 5033/DELs2026 2022-23 [A] SOFTECH INTERNATIONAL PVT LTD

21 ITA SO34/DEL/2026 2021-22 [A] RACHIT GOYAL

22 ITA 5035/DEL{2026 2022-23 [A] GANGASARUP

23 ITA S037/DELf2026 2013-14 [A] AARNA, INFRAZONE PVT LTD

24 ITA 3421/DEL2026 2021-22 [A] GUS GLOBAL SERVICES {INDLA) PRIVATE LIMITED

25 ITA 3434/DELf2026 2021-22 {A] CREATIVE ARTS EDUCATION SOCIETY

26 ITA 3380/DEL/2026 2021-22 [A] PEARL RETAIL SOLUTIONS PRIVATE LIMITED




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

S Appeal Number Assmt. Year Assessee Name Ramarks
1 ITA 3406/DELf2026 2024-25 [A] ADVOCATE WELFARE FUND TRUSTEE COMMITTEE
2 ITA 3409/DEL/2026 2013-14 [A] RAJAT YADAY
3 ITA 3418/DELf2026 2015-20 [A] APT RESEARCH (F) LTD.

4 ITA 3449/DEL{2026 2024-25 [A] CIVICACT FOUNBATION

5 ITA 3450/DEL/2026 2024-25 [A] CIVICACT FOUNDATION

] ITA 3453/DELS 2026 2014-15 [A] M/S RAASH MECHANICALS PVT L TD.
7 ITA 3454/DEL/2026 2015-16 [A] M/S RAASH MECHANICALS PVT LTD
8 ITA 3471/DELf 2026 2018-19 [A} ARCOTECH LTD

9 ITA 3472/DEL{ 2026 2020-21 {A] ARCOTECH LTD

10 ITA 3670/DELY 2026 2019-20 [] BLOOM CRAFTS PVT, LTD, {E-{FILE)}

n ITA 3996/DEL/ 2026 2020-23 [D] BLUE BIRD LOGISTICS PRIVATE LIMITED (E- (FILE})
12 ITA 4642/DEL{2026 2018-20 [D] FLASHWAY IMPEX PVT. LTD. (E-(FILE})

13 ITA 5147/DELf2026 2021-22 [A] EKTHA JAIN {E-{FILE} {C/F}}

14 ITA 5148/DEL/2026 2022-23 [A] EKTHA JAIN {E-{FILE) (C/F})

15 ITA 6763/DEL{2026 2022-23 [A] RENU SEHGAL TRUST
16 TTA 6766/DELS2026 2021-22 [D] WHITE ORCHID HOSPITALITY PRIVATE LIMITED
17 ITA 6767/DELf2026 2010-11 [O] OM PRAKASH GOENKA
18 ITA 6768/DELf2026 2011-12 [D] GM PRAKASH GOENKA
1% ITA 6765/DELf 2026 2012-13 [D] OM PRAKASH GOENKA
20 ITA 6770/DEL 2026 2112-13 [D] VINOD KUMAR GARG

istant Registra]
07-Aug-2026)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

sd Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 6453/DELf2025 2017-18 [A] ADARSH DISTRIBUTORS

2 ITA 6494/DEL{2025 2022-23 [A] ADARSH DISTRIBUTORS

3 ITA 8737/DEL{ 2025 2016-17 {A] M/S PEAK MINERALS & MINING PRIVATE LIMITED

4 ITA 8738/DELS2025 2016-17 [A] M{S PEAK MINERALS & MINING PRIVATE LIMITED

S ITA 8935/DELf2025 2015-16 [A] STAR RICE LAND PVT LTD

6 [TA 8581/DEL/2025 2004-05 [D] SHARP MINT LIMITED

7 ITA 9006/DEL/2025 2016-20 [D] LOHCHAB MOTOR COMPANY PRIVATE LIMITED

8 1TA 4726/DELf 2026 2026-27 {A] K GIAN CHAND JAIN FOUNDATION

g ITA 4727/DEL{2026 2026-27 [A] K GIAN CHAND JAIN FOUNDATION

10 A 6771/DELf 2026 2016-17 [A] STERLING INFRASTRUCTURE PRIVATE LIMITED

11 ITA 6773/DELf 2026 2011-12 {A] SANIEEY KUMAR

12 ITA 6774/DELS 2026 2015-2016 [A] KANCHAN JHA

13 ITA 6775/DELf2026 2026-2027 [A] SHININGMOON SHASHI FOUNDATION

14 ITA 6776/DEL{2026 2016-2017 {A] ANIL GUPTA

15 ITA 6777{DEL{2026 2017-18 [A] VIPUL GARG

16 ITA 6778/DEL 2026 2014-15 [A] JAI STYARAM COMMODITY TRADING PRIVATE LIMITED

17 ITA 6779/DEL{ 2026 2015-16 [A] JAI STYARAM COMMODITI TRADING PRIVATE LIMITED

18 ITA 6781/DEL/2026 2017-18 [A] M/S KASHISH OVERSEAS (P) LTD.

19 ITA 6783/DEL/2026 2014-15 [A] MfS VIVAAN DESH NIRMAN PVT. LTD.

Do :ul‘{* -
Assistalrt-Registrar

Q, 07-Aug-2028
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 17-AUGUST-2026 {MONDAY)
s Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 4593/DEL/2024 2020-21 [D) DALMIA FAMILY OFFICE TRUST (E FILING)
2 ITh 4540/DEL 2024 2021-22 [D] DALMIA PRINCIPAL STRATEGIES LLP {E FILING}
3 ITA 4535/DEL/2024 2020-21 [D] DALMIA PRINCIPAL STRATEGIES LLP {E FILING)
4 ITA 558/DEL/2025 2018-19 [A] NATIONAL ASSOCIATION OF SOFTWARE AND SERVICE COMPANIES (E- FILE)
5 ITA 559/DEL}2025 2021-22 [A] MATIONAL ASSOCIATION OF SOFTWARE AND SERVICE COMPANIES {E- FILE)
6 ITA 5280/DEL/2025 2018-19 (D] NATIONAL ASSOCIATION OF SGFTWARE AND SERVICE COMPANIES
7 ITA 5281/DEL/2025 2021-22 [D] NATIONAL ASSOCIATION OF SOFTWARE AND SERVICE COMPANIES
8 {TA 6611/DEL/2025 2011-12 [A] SATYENDAR KUMAR JAIN
9 ITA 6612/DEL/2025 2012-13 [A] SATYENDAR KUMAR JAIN
10 ITA 6613/DEL/2025 201516 [A] SATYENDAR KUMAR JAIN
| ITA 6614/DEL/2025 2018-17 [A] SATYENDAR KUMAR JAIN
12 TTA 6759/DEL/2025 2017-18 {D] SAMTA KALRA (F. FILING}
13 ITA 2032/DEL/2026 2019-20 [A] SAMPEK ENGINEERING PRIVATE LIMITED
14 ITA 2038/DEL/ 2026 2019-20 [A] BHAGWAN SINGH
15 ITA 2119/DEL/ 2026 2019-20 [D) GROW MONEY CAPITAL PVT LTD
16 CO 260/DEL/2026 2019-20 [A] GROW MONEY CAPITAL PVT LTD
17 ITA 2129/DELf2026 2022-23 [D] IMPRESSIONS PRINTING AND PACKAGING LIMITED
18 1TA 2130/0EL{2026 2015-20 [D] SH. GAURAY GUPTA
19 ITA 2134/DEL/2026 2017-18 [A] GUARDINA INTERNATIONAL PRIVATE LIMITED
20 ITA 2135/DEL/2026 2016-17 [D] D2C CONSULTING SERVICES PRIVATE LIMITED
21 [TA 2136/DEL/2026 2019-20 [D] M/S ANAND BUILDTECH PVT. LTD.
22 iTA 2137/DEL/2026 2020-21 [D] M/S ANAND BUILDTECH PVT. LTD.
Vﬂ?—h o~ *r
!
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 18-AUGUST-2026 (TUESDAY)
srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 9115/DEL/ 2025 2019-20 [2] MAAN INFOSYSTEMS PVT LTD {E.FILING)

2 ITA 4827/DEL/2025 2016-2017 [A] APACHE LABS PRIVATE | IMITED

3 ITA 4700/DEL/ 2025 2015-16 [A] APACHE LABS PRIVATE LIMITED (E. FILING})

4 ITA 4699/DELf2025 2014-2015 [A} APACHE LABS PRIVATE LIMTED (E. FILING}

S ITA 4648/DELf 2025 2015-16 [D] APACHE LABS PRIVATE LIMITED {E.FILE)

6 ITA 167/DEL{2026 201415 [A] KANHA CHARITABLE TRUST

7 ITA 146/DEL/2026 2015-16 [A] KANHA CHARITABLE TRUST (E.FILE)

8 ITA 5278/DEL/ 2026 2023-2024 [A] DEV IT SERY PRIVATE LIMITED ({E/H})

9 ITA 5044/DELS 2028 2013-14 [A] SH. RATTAM SINGH

10 [TA 5052/DEL{ 2026 2012-13 [A] YAKUB DABAS

1 ITA 5053/DELf 2026 2018-20 [A]} CREATIVE HOLDINGS PRIVATE LIMITED

12 ITA S059/DELf2026 2020-21 [A] DILEEP SHARMA

13 ITA S060/DEL 2026 2021-22 [A] DILEEP SHARMA

14 ITA 5062/DEL{2026 2015-20 [A] PRETTY HOUSE METALIC PRIVATE LIMITED

15 ITA 5063/DEL/2026 2020-2021 [A] HARPREET SINGH DHIR

16 ITA 5064/DEL/ 2026 2022-23 [A] ASIA INTERNATIONAL ADVERTISEMENT & RETAIL SOLUTION PRIVATE LIMITED
17 ITA S065/DELf2026 2012-13 [A] SURENDER MCDI

18 ITA 5066/DELY2026 2015-16 [A] DABUR INDIA LIMITED

19 ITA S067/DEL/ 2026 2016-17 [A] DABUR INDIA LIMITED

20 ITA 5068/DEL/2026 2017-18 [A] DABUR INDIA LIMITED

21 ITA 5070/DEL/2026 2018-19 [A] SANJEEY ANEJA

q,{ 07—Aug-202;
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 19-AUGUST-2026 {WEDNESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 2510/DELf2025 2011-12 [A] MANQD NAGAR

2 ITA 2511/DELf2025 2012-13 [A] MANOI NAGAR

3 ITA 2512/DELf2025 2013-14 [A] MANOI NAGAR

4 ITA 2513/DEL/2025 2014-15 [A} MANOI NAGAR

5 ITA 2514/DELf2025 2015-16 [A] MANDOD NAGAR

6 ITA 2515/DEL/ 2025 2016-17 [A] MANO] NAGAR

7 ITA 2516/DEL/2025 2017-18 [A] MANO] NAGAR

8 ITA 2517/DELS 2025 2018-18 [A] MANCI NAGAR

9 ITA 2518/DELf 2025 2019-20 [A] MAND) NAGAR

10 ITA 2519%/DELS2025 2020-21 [A] MANO] NAGAR

11 ITA 2520/DELS 2025 2020-11 [A] MAND3 NAGAR

12 ITA 2539/DELf2025 2020-21 [A] LALIT KUMAR NAGAR

13 TTA 2540/DELS 2025 2019-20 [A] RAJ KUMAR NAGAR

14 ITA 2552/DELf2025 2011-12 [A] RA] KUMAR NAGAR

15 ITA 2553/DELf2025 2012-13 [A] RAJ KUMAR NAGAR

16 ITA 25354/DEL/2025 2013-14 [A] RAJ KUMAR. NAGAR

17 ITA 2555/DELf2025 2014-15 [A] RAJ KUMAR NAGAR

18 ITA 2536/DEL/ 20125 2015-16 [A] RAJ KUMAR NAGAR

19 1TA 2557/DEL 2025 2016-17 [A] RAJ KUMAR. NAGAR

20 [TA 2558/DEL/2025 2017-18 [A] RAJ KUMAR NAGAR

21 ITA 2559/DELf2025 2018-19 [A] RAJ KUMAR NAGAR

22 ITA 2560/DEL{2025 2019-20 [A] RAJ KUMAR NAGAR

3 TTA 2561/DELf2025 2020-21 [A] RAJ KUMAR NAGAR

24 ITA 6591/DEL{2025 2016-17 {D] UPAT LEASING AND FINANCE COMPANY PRIVATE LIMITED (E.FILING)
25 ITA 7787/DELf2025 2020-21 [A] PRADEEP KUMAR AGRAWALLA, (E.FILE)
26 CO 82/DELS2026 2019-20 [A] PRADEEP KUMAR AGRAWALLA (E.FILE)
27 ITA 99/DEL{2026 2019-20 [D] PRADEEP KUMAR AGRAWALLA (E.FILE)
28 ITA 100/DELf2026 2020-21 [D] PRADEEP KUMAR AGRAWALLA {E. FILE)
29 ITA 2183/DELf 2026 2026-27 [A] SKILLHUB ONLINE GAMES FEDERATION
30 ITA 2184/DELS2026 2026-27 [A] SKILLHUB ONLINE GAMES FEDERATION

@k@ﬁi}a;
~Aug-2006|




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 20-AUGUST-2026 (THURSDAY)

sH Appeal Number Assmt, Year Assessee Name

1 ITA 6598/DEL{2025 2015-16 [A] ADITY SHARMA

2 [TA 1/DELf2026 2018-19 [A] LAKHBIR SINGH (E. FILING)

3 ITA 2007/DEL/2026 2017-18 [D] IYGTI MITTAL (E. FILE)

3 ITA 2008/DEL/2026 2018-19 [D] JYGTL MITTAL {E. FILE)

5 €0 151/DEL{2026 2017-18 [A] IYOTI MITTAL

6 €O 152/DEL/2026 2018-19 [A] IYOTI MITTAL

7 ITA 2049/DEL/2026 2016-17 [A} ONE MOBIKWIK SYSTEMS LTD.

8 ITA 2050/DEL{2026 2023-24 [A] ONE MOBIKWIK 5YSTEMS LTD.

5 ITA 2083/DEL/2026 - [A] PUNJAB AND SIND BANK EMPLOYES LEAVE ENCASHMENT TRUST

10 ITA 2085/DEL/2026 2017-18 [A] SANIEEY KUMAR

11 TTA 5071/DEL/2026 2016-17 [A] EBRO INDIA PRIVATE LIMITED

12 ITA 5076/DEL/2026 2017 [D) ROSHAN CHAWLA

13 ITA 5077/DEL/2026 2017-18 [A] M.D. FROZEN FOOD EXPORTS

14 ITA 5080/DEL/2026 2016-17 [A] HARBANS LAL DUA

15 ITA 5081/DEL/2026 2020-21 [A] PRINCY BHAT

16 ITA 5082/DEL/2026 2016-17 [A] AVIRAL R SHAH

17 ITA 5083/DELf2026 2023-24 [A] SUMER SINGH TYAGI

18 TTA 5086/DEL/2026 201314 [D] SHRI RAM MANUFATURES

19 ITA 5087/DEL/2026 2014-15 {D] SHRI RAM MANUFACTURES

20 ITA S088/DEL/2026 2017-18 [D] M/S SKY TEX INDUSTRIES PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 31-AUGUST-2026 (MONDAY)

sr Appeal Number Assmt. Year Asgessee Name Remarks
1 ITA 4245/DEL/2024 2020-21 [A] PRAYAS EXPORTS FVT. LTD.

2 ITA 4505/DEL{2025 2016-17 [A] ABHISHEK MALIK (E FILE)

3 ITA 4568/DEL/ 2025 2017-18 [A] ABHISHEK MALIK (E FILE)

4 ITA 4577/DELf2025 2018-19 [A] ABHISHEK MALIK {E FILE}

5 ITA 6780/DEL/2025 2017-18 [D] HAVELLS PVT LTD {E.FILING)

3 ITA 6§923/DEL{2025 AY. 2018-20 | [A] MAHESHWARI FINANCIAL SERVICES LIMITED (E.FILING)

7 ITA 9165/DEL/ 2025 2021-22 {A] KETEKI MOBILE TRADING PRIVATE LIMITED {E.FILING}

8 ITA 9195/DEL/ 2025 2017-18 [D] M{S A2Z INFRA ENGINEERING LTD (E. FILING)

9 ITA 11/DEL/2026 2020-21 [A] ANUPAM GUPTA (E. FILING}

10 ITA 15/DELf2026 2017-18 {D) LEARNING EDGE ACADEMY OF PROFESSIONALS PRIVATE LIMITED {E. FILING})

1 ITA 15/DELf2026 2020-21 [A} KRISHAN KUMAR GUPTA (E. FILING}

12 ITA 2015/DELS 2026 2015-20 [A] MAGENDERA TYAGI

13 ITA 2016/DEL/2026 2020-21 [A] NAGENDERA TYAGI

i4 ITA 2017/DELS2026 2021-22 [A] NAGENDERA TYAGI

15 ITA 2121/DEL{3026 2020-21 {D] FABSTRACT CLOTHING INDIA PVT LTD

16 ITA 2124/DELf2026 2016-17 [D] MILANGE DEVELOPERS PVT LTD

17 ITA 2125/DELf2026 2023-24 [A] ABHISHEK GUPTA

18 ITA 2126/DELS 2026 2022-23 [D] SARITA GUPTA

19 ITA 2127/DEL/2026 2013-14 [D] AVTAR STEEL LIMITED

20 ITA 2128/DELf2026 2017-18 [D} SHYAM LATA DEVI

A a‘-fj“lL
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L' INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI J
CAUSE LIST OF B BENCH FOR Q1-SEPTEMBER-2026 (TUESDAY)
s Appeal Number Assmit. Year Assessee Name Remarks
1 TTA 2492/DELS 2025 2014-15 [D] ASTHETIC TOWNSHIP DEVELOPERS PRIVATE LIMITED (E. FILE)
2 ITA 4413/DEL/2025 2011-12 [A] KAPTAN SINGH
3 ITA 4731/DEL/ 2025 2017-18 [D} MUBARAK OVERSEAS PRIVATE LIMITED (E.FILE}
4 ITA 4732/DELJ 2025 2018 [D] MUBARAK OVERSEAS PVT. LTO. (E.FILE)
5 ITA 6806/DELf 2025 2018-19 [A} MUBARAK OVERSEAS PRIVATE LIMITED {E.FILING)
3 ITA 7161/DEL{2025 2018-20 [A] MUBARAK OVERSEAS PRIVATE LIMTIED
7 ITA S0/DEL{ 2026 2015-16 [A] ANAND SINGH REDHW (E. FILING)
8 ITA 116/DELY2026 2022-23 {A] WELSPUN AUNTA-SIMARLA PROJECT PVT LTD (E FILING})
9 ITA 2187/DEL/2026 226-27 [A] INTERNET SERVICE PRIVIDER ASSOCIATION OF INDIA
10 ITA 2231/DELf2026 2015-16 [A] RAKESH KUMAR GARG
11 ITA 2237/DEL/2026 2017-18 [A] MUKUL GUPTA
12 ITA 5130/DEL/2026 2020-21 [A] RATTIRAM
13 ITA 5132/DEL/2026 2013-14 [A] GAGAN DHAWAN
14 ITA 5133/DELf2026 2015-16 [A] IYOTI YADAV
15 ITA 5134/DELf2026 2020-21 [A] SANDEEP GULATI
16 ITA 5135/DELf2026 2014-15 [A] BEST BULL STOCK TRADING PRIVATE LIMITED
17 ITA 5136/DELf2026 2015-16 {A] BEST BULL STOCK TRADING PRIVATE LIMITED
18 ITA 5137/DEL/2026 2016-17 [A) BEST BULL STOCK TRADING PRIVATE LIMITED
19 ITA 5140/DELf 2026 2020-2021 [A] ALFA INGCT PRIVATE {IMITED
20 ITA 5141 /DEL/2026 2022-23 [D] VICTORY SERVICE STATION
21 ITA 5142/DELf 2026 2017-18 [A] PARSVNATH RAIL LAND PROJECT PRIVATE LIMITED
N




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 02-SEPTEMBER-2026 (WEDNESDAY)

SH Appeal Number Assmt, Year Assessee Name Remarks
1 TTA 6656/DELf 2025 2017-18 [A] AVDHESH MITTAL

2 ITA 6846/DEL/2025 2016-17 [A] CHATTANYA JEWELLERS FRIVATE LIMITED (E. FILE}
3 1TA 9091/DELS 2025 2011-2012 [A] TARUN KUMAR SAHAY (E.FILING)

4 ITA 5092/DELf2025 2012-2013 [A] TARUN KUMAR SAHAY {E.FILING)

5 ITA 9101/DELF2025 2016-17 [A] FIITIJEE LIMITED

6 TTA 9184/DEL/2025 2014-15 (A] FIITIEE LIMITED (E. FILING}

7 ITA 9185/DEL{2025 2013-14 [AY FIITIEE LIMITED (E. FILING}

8 ITA 9186/DEL/2025 2012-13 [A] FIITIEE LIMITED (E. FILING)

9 TTA S127/DEL 2025 2017-18 [A] HITESH KHANNA (E.FILING})

10 ITA 9169/DELf2025 2023-24 [A] PRAKASH LADHAN] (E.FILING)

11 ITA 9170/DELf 2025 2022-23 [A} PRAKASH LADHANI (E.FILING)

12 ITA 9171/DELf2025 2021-22 [A] PRAKASH LADHANI (E.FILING)

13 ITA 1927/DEL/2026 2020 [D] TRACKON COURIERS PRIVATE LIMITED

14 ITA 1928/DEL/2026 2022-2023 | [A] RENU GUPTA

15 ITA 1930/DEL/2026 2017-18 [A] NARENDER GARG

16 TTA 2156/DELf2026 2015-20 [A] VINOD KUMAR SALUJA (E.FILE)

17 ITA 5385/DEL/ 2026 2026-27 [A] AP] GURGAGN

18 ITA 5383/DEL2026 2026-27 [A] RAO PAHLAD SINGH EDUCATION SOCIETY

19 ITA 2139/DELf2026 2021-22 (O] ENERC EXPORTS PVT LTD (E.FILE)

20 ITA 2539/DEL/2026 2021-22 [A] ENERQ EXPORTS PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 03-SEPTEMBER-2026 (THURSDAY)

sd Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 2060/DEL/2026 2017-18 [D] NAVEEN SABHARWAL

2 TTA 2007/DEL 2026 2020-21 [A] UNIWORLD TRANSERV PRIVATE LIMITED

3 ITA 2098/DELf 2026 2021-22 {A]) UNIWORLD TRANSERY PRIVATE LIMITED

4 ITA 2099%/DEL{2026 2022-23 [A} UNIWORLD TRANSERY PRIVATE LIMITED

3 ITA 2100/DELf2026 2022-23 {A] UNIWORLD TRANSERYV PRIVATE LIMITED

6 ITA 2101/DEL{2026 2023-24 [A] UNIWORLD TRANSERY PRIVATE LIMITED

7 ITA 2158/DEL/2026 2017-18 [] SMC POWER GENERATION LTD (E.FILE)

B ITA 2160/DEL 2026 2017-18 [D] RAMA WATCH BOUTIQUE (E FILE}

9 ITA 2162/DELF2026 2015-16 [A]} SARCI (E.FILE)

10 TTA 2174/DEL{2026 2018-19 {D] PRASIDH FINCAP LIMITED {E.FILE}

11 ITA 5144/DEL{2026 2021-22 [A] RAJEEV AGARWAL

12 ITA 5145/DEL{ 2026 2032-23 [A] RAJEEV AGARWAL

13 ITA 5151/DELf 2026 2020-21 [A] MAYANK JAIN

14 ITA 5152/DEL/2026 2026-27 [A] ERNET INDIA

15 ITA 5153/DELS2026 2011-2012 {A) KISHAN

16 ITA 5156/DEL 2026 2023-24 [A] SANMATI METALS

17 ITA 5160/DELf2026 2017-18 [A] GAURAY PAINTAL

18 ITA 5167/DELf2026 2017-18 [A] A TO Z HOUSEKEEPING SOLUTIONS PRIVATE LIMITED

19 ITA 5168/DEL/2026 2018-19 [A] A TO Z HOUSEKEEPING SOLUTIONS PRIVATE LIMITED

20 ITA 5169/DEL {2026 2019-20 [A] A TC Z HOUSEKEEPING SOLUTIONS PRIVATE LIMITED

21 CO 48/DEL/2026 2019-20 [A] SUKI CREATIONS PVT LTD (E. FILING)

22 ITA 47/DELf2026 2019-20 [D] M/S SUKT CREATIONS PVT. LTD {E. FILING}

23 ITA 2232/DELf2026 2005-10 [A} JASBINDER SINGH

24 ITA 2234/DELS2026 2017-18 [A] SANDEEP KALIA

25 ITA 2238/DEL{2026 2017-18 {A] RAKESH KUMAR

26 ITA 2239/DEL/2026 2017-18 [A] SARTTA JAIN

et Registrart—
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B INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]
CAUSE LIST OF C BENCH FOR 31-AUGUST-2026 {(MONDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 233/DEL/2026 2017-2018 | [A] BAGHERWAL INFRAFPROJECT LIMITED
2 ITA 234/0EL/2026 2023-24 [A] GLOBAL HEALTH LIMITED
3 ITA 387/DEL/2026 2017-18 [D] MUKESH CHAND
4 ITA 2166/DEL/2026 2023-24 [D] GLOBAL HEALTH LTD.
5 TTA 2311/DEL/2026 NA [A] BIVINE CHARITABLE SOCIETY
6 ITA 2312/DEL{2026 2027-37 {A] DIVINE CHARITABLE SOCIETY
7 ITA 2313/DEL/2026 2016-17 [A] RAJESH MITTAL
8 ITA 4463/DEL/2026 2016-17 [A] GLOBAL HEALTH LIMITED
g ITA 2334/DEL/ 2026 2016-17 [A] ESS AAY AGENCIES INDIA PRIVATE LIMITED
10 | ITA 2454/DEL/2026 2013-14 [A] TILLSCIL FARMS PRIVATE LIMITED
11 | ITA 2468/DEL/2026 2019-20 | [A] SURENDER SINGH
12 | ITA 2471/DELS2026 2023-24 [A] LOKESH KUMAR SRIVASTAVA
13 | TTA 5572/DEL/2026 2016-17 [A] GREEN INDIA DEVELOPERS
14 | ITA 5573/DEL/2026 2017-18 [A] M{S ARMAN HOLDINGS LIMITED
15 | ITA 5574/DEL/2026 2023-24 [D] KRSKA CAPITAL PRIVATE LIMITED
16 | ITA 5575/DEL/2026 2011-12 | [A] AFFAN HUSSAIN AKTHAR HUSSAIN ANSARI
17 | ITA 5576/DEL/2026 2012-13 [A] AFFAN HUSSAIN AKTHAR HUSSAIN ANSARI
18 | ITA 5577/DEL/2026 2013-14 [A] AFFAN HUSSAIN AKTHAR HUSSAIN ANSARI
19 | ITA 5578/DEL/2026 2014-15 | [A] AFFAN HUSSAIN AKTHAR HUSSAIN ANSARI
20 | ITA 5579/DEL{2026 2015-16 [A) AFFAN HUSSAIN AKTHAR HUSSAIN ANSARI
21 | ITA 5580/DEL{2026 2016-17 [A] AFFAN HUSSAIN AKTHAR HUSSAIN ANSARI
22 | ITA 5581/DEL{2026 2017-18 | [A] AFFAN HUSSAIN AKTHAR HUSSAIN ANSARI
C;:g\—:! “Jk'"
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[ INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF C BENCH FOR D1-SEPTEMBER-2026 (TUESDAY)
Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 ITA 721/DEL/2024 2019-20 [A] ROHTAS SINGH (E FLING)
2 ITA 2092/DEL/2024 2018-19 [A] JAGPAL ((E-FILE))
3 | ITA2337/DEL/2026 2019-20 | [A] KSHITIZ IMPEX PRIVATE LIMITED
4 ITA 2355/DEL/2026 | 2015-2016 | [A] HARLEEN KAUR CHADHA
S ITA 367/DEL/2026 - [A] DESIGN MATTERS FOQUNDATION/THE SOCIETY
6 ITA 368/DEL 2026 - [A] DESIGN MATTERS FOUNDATION/THE SOCIETY
7 ITA 2466/DEL/2026 2016-17 [A] VINIT SURESH SETHI
8 ITA 2476/DEL/2026 2016-17 [A] NEW OKHLA INDUSTRIAL DEVELOFMENT AUTHORITY
9 | ITA 2477{DEL/2026 2017-18 | [A] NEW CKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
10 | ITA 2478/DEL/2026 2018-19 [A] NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
11 | ITA 2479/DEL/2026 2013-14 | [A] SURESH KUMAR MEHTA
12 | ITA 5582/DEL/2026 NA [A] OXONIAN INDIA FOUNDATION
13 | ITA 5583/DEL/2026 NA [A] QXONIAN INDIA FOUNDATION
14 | ITA 5588/DEL/2026 | 2020-2021 | [A] HARPREET SINGH DHIR
15 | TITA 5589/DEL/2026 2018-19 | [A] SUDEEP JAIN
16 | TTA 5592/DEL/2026 2018-19 [D] M/5 SHREY AND K IMPEX PRIVATE LIMITED
17 | ITA 5593/DEL/2026 2016-17 [D] M/5 SRODEEP INFRA DEVELOPERS LIMITED
18 | ITA 5594/DELf2026 2021-22 [A] SANDEEP SHARMA
19 | ITA 5596/DEL{2026 2013-14 | [D] SUNTORA COPPER PRIVATE LIMITED
20 | ITA 5597/DEL/2026 2014-15 | [A] PUSHPA PANDEY
< -
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| INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF C BENCH FOR 02-SEPTEMBER-2026 (WEDNESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 1794/DELf2022 2008-09 [A] KARAMVEER DALAL

2 ITA 274/DEL/2026 2017-18 {A] HARIOM ISPAT & ALLOYS PVT LTD

3 | ITA 375/DEL/2026 2021-22 | {A] SPARK TOWN PLANNERS PRIVATE LIMITED

4 ITA 2784/DEL/2026 2021-22 [D] SPARK TOWN PLANNERS PRIVATE LIMITED

5 ITA 388/DEL/2026 2015-16 [A] MANMOHAN GAIND

6 ITA 2417/DEL/2026 2017-18 [A] MR. AKHIL KUMAR. JAIN

7 | ITA 2442/DEL/2026 2017-18 | [D] NEXT INFOCOM PRIVATE LIMITED

8 CC 271/DEL{2026 2017-18 [A] NEXT INFOCOM PRIVATE LIMITED

9 ITA 2467/DEL/ 2026 2017-18 [A] HINDUSTAN EPC CO PVT. LTD.

10 | ITA 2261/DEL/2026 202%22-62_3;;' © [A] DAWAT E ISLAMI HIND

11 | ITA 2540/DEL/2026 2020-21 [A] INTOUCH MOBICARE PVT LTD

12 | ITA 5598/DEL/2026 2016-17 | [A] SATAKE INDIA ENGINEERING PVT LTD

13 | ITA 5600/DEL/2026 2018-19 (O] DEVOTED CONSTRUCTION LIMITED

14 | ITA 5601/DEL/2026 2019-20 [A] AMAR AUTC ENGINEERING PRIVATE LIMITED

15 | ITA 5603/DEL/2026 | 2020-2021 | [A] JOGINDER SINGH

16 | TTA 5605/DEL/2026 2021-22 [D] M/S PARSWA EXPORTS PRIVATE LIMITED

17 | ITA 5606/DEL/2026 2013-14 | [D] M{S NILE REALCON PRIVATE LIMITED

18 | ITA 5508/DELf2026 2017-18 | [O] M{S BRITE INFRASTRUCTURE PVT LTD
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 03-SEPTEMBER-2026 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 366/DEL/2026 2018-19 {A] ANG INDIA LIMITED
2 ITA 397/DEL/2026 2008-10 {A] BEENA TYAGI
3 ITA 421/DEL/2026 2022-23 [A] SUNIL SINGLA
4 ITA 446/DEL/2026 2015-16 [A] ASHWARYA MAHESHWARI
5 ITA 454/DEL/2026 201920 [D] KARAN GARG
6 | ITA 2515/DEL{2026 2024-25 | [A] SHREE VALLABH DHAM CHARITABLE TRUST
7 ITA 2516/DEL/2026 2024-25 [A] SHREE VALLABH DHAM CHARITABLE TRUST
8 ITA S605/DEL/ 2026 2022-23 [A] SLEECT INFRASTRUCTURE PRIVATE LIMITED
9 ITA 5611/DEL/2026 2020-21 {D] M/S PAUL COMPONENTS PVT LTD.
10 | ITA 5612/DEL{2026 2021-22 fD] C NET SOFTWARE SERVICES PRIVATE LIMITED
11 | ITA 5613/DEL/2026 2017-18 | [D] KARAN SINGH SONI
12 | ITA 5614/DEL/2026 2012-13 | [D] SH. DEVENDRA
13 | ITA 5615/DEL/2026 2021-22 [A] FRACTION CHEMICALS PRIVATE LIMITED
14 | ITA 5616/DEL/2026 2022-23 {A] FRACTION CHEMICALS PRIVATE LIMITED
15 | ITA 5617/DEL/2026 2017-18 [D] TANU] SHARMA
16 | ITA 5618/DEL/2G26 2019-20 (D] TANU] SHARMA
17 | ITA 5619/DEL/2026 2019-20 [A] MAASUGARVNITA PRIVATE LIMITED
18 | ITA 5620/DEL/2026 2019-20 [A] MAASUGARVNITA PRIVATE LIMITED
19 | ITA 5621/DEL/2026 2019-20 [A] MAASUGARVNITA PRIVATE LIMITED
20 | ITA 5622/DEL{2026 2020-21 [A] MAASUGARVNITA PRIVATE LIMITED
21 | ITA 5623/DEL{2026 2020-21 | [A] MAASUGARVNITA PRIVATE LIMITED
22 | ITA 5624/DEL{2026 2020-21 | [A] MAASUGARVNITA PRIVATE LIMITED
= N
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 07-SEPTEMBER-2026 (MONDAY)

Srl Appeal Number |Assmi. Year Assessee Name Remarks

1 CO 244/DELJ2026 2015-16 [A] PRESTIGE INFRATECH PRIVATE LIMITED

2 CO 245/DEL{2026 2016-17 | [A] PRESTIGE INFRATECH PRIVATE LIMITED

3 CO 246/DEL/2026 2017-18 | [A] PRESTIGE INFRATECH PRIVATE LIMITED

4 CO 247/DEL/2026 2018-19 | [A] PRESTIGE INFRATECH PRIVATE LIMITED

5 CO 248/DELf2026 2019-20 | [A] PRESTIGE INFRATECH PRIVATE LIMITED

6 ITA 400/DEL{2026 2019-20 | [D] DEV TECHNOFAB LTD.

7 ITA 541/DEL{2026 2013-14 | [D] M/S T.H. INFRASTRUCTURE PRIVATE LIMITED

8 ITA 542/DEL/2026 2014-15 | [D] M/S T.H. INFRASTRUCTURE PRIVATE LIMITED

g ITA 543/DEL/2026 2015-16 | [D] M/S T.H. INFRASTRUCTURE PRIVATE LIMITED

10 | ITA 544/DELf2026 20165-17 | [D] M/S T.H. INFRASTRUCTURE PRIVATE LIMITED

11 | ITA 2510/DEL/2026 2015-16 | [} PRESTIGE INFRATECH PRIVATE LIMITED

12 | ITA 2511/DEL/2026 2016-17 | [D] PRESTIGE INFRATECH PRIVATE LIMITED

13 | ITA 2512/DEL/2026 2017-18 | [D] PRESTIGE INFRATECH PRIVATE LIMITED

14 | ITA 2513/DEL/2026 2018-19 | [D] PRESTIGE INFRATECH PRIVATE LIMITED

15 | ITA 2514/DEL/2026 2019-20 | [D] PRESTIGE INFRATECH PRIVATE LIMITED

16 | ITA 2579/DEL/2026 2012-13 | [A] M/S TERRIFIC STEEL PRIVATE LIMITED

17 | ITA 5627/DELf2026 2019-20 {[D] M/S PREMIUM POLYFILM PRIVATE LIMITED

18 | ITA 5628/DEL/2026 2020-21 | [D] M/S PREMIUM POLYFILM PRIVATE LIMITED

19 | ITA 5629/DEL/2026 2021-22 | [D] M/S PREMIUM POLYFILM PRIVATE LIMITED

20 | ITA 5630/DEL/2026 2022-23 | [D] M/S PREMIUM POLYFILM PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)

Srl | Appeal Number !Assmt. Year Assessee Name Remarks

1 | ITA2991/DEL/2024 2015-16 | [A] KAVITA JALAN

2 ITA 222/DEL/2026 2019-20 | [A] K CUBE COMMUNICATIONS PRIVATE LIMITED

3 ITA 277/DEL/2026 2015-16 | [A] SMT. SALOCHNA DEVI

4 ITA 278/DELS2026 2015-16 | [A] SMT. SALOCHNA DEVI

5 | TTA 2453/DEL/2026 2018-15 | [A] ESS AAY AGENCIES INDIA PRIVATE LIMITED

6 | ITA 2482/DEL/2026 2017-18 | [A] DHARMENDRA SHARMA

7 ) ITA5633/DEL/2026 2018-19 | [D] JKD FOAMS PRIVATE LIMITED

8 | ITAS5634/DEL/2026 2019-20 | [D] JKD FOAMS PRIVATE LIMITED

9 | [TA5636/DEL/2026 2019-20 | [A] SURINDER AHUJA

10 | ITA 5637/DEL/2026 2016-17 | [A] LALIT KUMAR AGGARWAL L/H OF SHRI KUSHAL AGGARWAL

11 | ITA 5638/DEL/2026 2021-22 | [A] BATRA MEDICAL SERVICES PVT LTD

12 | ITA 5639/DEL/2026 2018-19 | [A] MUKESH KUMAR BANSAL

13 | ITA 5642/DEL/2026 2019-20 | [A] PARV BANSAL

14 | ITA 5643/DEL/2026 2020-21 | [A] PARV BANSAL

15 | TTA 5644/DEL/2026 2021-22 | [A] PARV BANSAL

16 | ITA 5646/DEL/2026 2013-14 | [A] SATYAJAE SHANBOR GUPTA

17 | ITA 5647/DEL{2026 2015-16 | {A]) SATYAJAE SHANBOR GUPTA

18 | ITA 7216/DEL/2025 2014-15 | [A] AGC PROJECT PRIVATE LIMITED

19 | ITA 4590/DEL/2024 2019-20 | [A] VIPIN JAIN

20 | ITA 4594/DEL/2024 2022-23 | [A] VIPIN JAIN
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

Sri | Appeal Number |Assmt. Year Assessee Name Remarks

1 ITA 426/DELf2026 2019-20 [A] ANKIT AGARWAL

2 ITA 2542/DELf2026 2020-21 [A} STAR EDUCATIONAL BOOKS DISTRIBUTOR PRIVATE LIMITED

3 ITA 2563/DEL/2026 2016-17 {A] STL GLOBAL LIMITED

4 ITA 2564/DEL/2026 2017-18 [A] STL GLOBAL LIMITED

5 TTA 2565/DELf2026 2018-19 [A] STL GLOBAL LIMITED

& ITA 2566/DEL/2026 2019-20 [A] STL GLOBAL LIMITED

7 ITA 2567 /DEL/2026 2020-21 [A] STL GLOBAL LIMITED

3 ITA 2568/DEL/2026 2021-22 [A] STL GLOBAL LIMITED

9 ITA 25659/DEL/2026 2022-23 [A] STL GLOBAL LIMITED

10 | ITA 2570/DELf2026 2015-16 {D] M/S SUPRANEET FINANCE 8 CONSULTANTS LIMITED

11 | ITA 2571/DELf2028 2016-17 [D] SUPRANEET FINANCE & CONSULTANTS LIMITED

12 | ITA 2573/DEL/2026 2013-14 [D] SANDEEP JAIN

13 | TTA 2574/DELf2026 2010-11 [D] M & M HOSPITALITIES PVT LTD

14 | TTA 2575/DELf2026 2011-12 | {D] M & M HOSPITALITIES PVT LTD

15 | ITA 5648/DEL/2026 2017-18 | [A] SMT. SADHANA KAKKAR

16 | ITA 5649/DEL/2026 2018-19 [A] PCONAM

17 | TTA 5650/DEL/2026 2016-17 [A] PUNJAB NATIONAL BANK

18 | ITA 5651/DEL/2026 2020-21 | [D] M/S GEAROCNE MOBILES PVT. LTD.

19 | ITA 5653/DELf2026 2020-21 | [O] M/S RAJSONIA CONSULTANCY SERVICES PRIVATE LIMITED

20 | ITA 5654/DEL/2026 2020-21 [D] M/S RAM METACGP PRIVATE LIMITED

oaad |
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INCOME TAX APPELLATE TRIBUNAL DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 10-SEPTEMBER-2026 {(THURSDAY)

5rl | Appeal Number [Assmt. Year Assessee Name Remarks
1 ITA 265/DEL/2024 2012-2013 | [A] METRCLINE PROMOTERS PRIVATE LIMITED

2 ITA 552/DEL/2026 2017-18 [A] M/S METRCLINE PROMOTERS PRIVATE LIMITED

3 ITA 3067/DEL 2025 2017-18 [A] CATCHY PROP-BUILD PVT LTD

4 ITA 7260/DEL/2025 2022-23 [A] SHABDARTH

5 ITA 7286/DEL/ 2025 2021-22 [A] AVAADA CLEAN PROJECT PRIVATE LIMITED

6 ITA 2462/DEL/2026 2012-13 [A] M{S SHUSHRE SECURITIES(P} LTD.

7 ITA 2534/DELf2026 2012-13 [A] ASSAM ASSOCIATION CULTURAL AND EDUCATIONAL TRUST

8 | ITA 5655/DELf2026 2020-21 | [D] M/S SHREE KRISHNA KANHTYA BUILDCON PRIVATE LIMITED

9 {TA 5657/DEL/2026 2017-18 [D] M/5 VEERA FRAGRANCES PRIVATE LIMITED

10 | ITA 565B8/DEL/2026 2019-20 [D] M/S VEERA FRAGRANCES PRIVATE LIMITED

11 | ITA 5659/DEL/2026 2020-21 [D] M/S VERSATILE LAND BASE PRIVATE LIMITED

12 | ITA 5660/DEL/2026 2018-19 | [D] M/S VASU CONTRACTS PRIVATE LIMITED

13 | ITA 5661/DEL{2026 2019-20 [D] M/S TRIVENI TV NETWORKS PRIVATE LIMITED

14 | ITA 5662/DELf2026 2019-20 | [D] M/S SIYA GENERAL TRADING PRIVATE LIMITED

15 | ITA 5665/DEL{2026 2023-24 | [A] ANIL KUMAR BATRA

16 | ITA 5666/DEL/2026 2012-13 {D] M/S PARAS MOTELS PVT. LTD.

17 | ITA 5667/DEL/2026 2014-15 [A] AMBA SHAKTI ISPAT LIMITED

18 | ITA 237/DELf2026 2018-19 | [D) OIDB HYDROGEN CORPUS FUND

18 | ITA 279/DELf2026 2025-26 | [A] RAATH VIDYAPEETH SOCIETY

20 ITA 281/DEL/2026 2012-13 [D] SITARAM

21 ITA 475/DEL/2026 2017-18 [A] SHILPI JAIN
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 17-AUGUST-2026 {MONDAY)

sri Appeal Number | Assmt, Year Assessee Name Remarks

1 | IT(IT)A S0/DEL/2026 2023-24 | [A] AUTCMATION ANYWHERE INC {5/G)

2 ITA 805/DEL/2023 2020-21 [A] LUCY ELECTRIC {EMS) LIMITED {INTL. TAXATION)

3 |IT(IT)A 5897/DEL/2024| AY 2021-22 | [A]} LUCY ELECTRIC (EMS) LIMITED

4 ITA 1741/DEL/ 2025 2022-23 {A] LUCY ELECTRIC (EMS) LIMITED

5 | IT(IT)A 17/DEL/2025 | 2022-2023 | [A] SUDHIR CHQUDHRIE

6 | ITA 1155/DEL/2025 2018-19 | [A] JUNGLEE GAMES INC.

7 | IT{IT)A 19/DEL/2026 2019-20 [A] BUTTERCUP PUBLISHING PRIVATE LIMITED

8 | IT(IT)A 26/DEL/ 2026 2023-24 [A] ILLUMINA SINGAPORE PTE LTD

9 | IT(IT)A 147/DEL/ 2026 2023-24 [A] NUOVO PIGNOME INTERNATIONAL SRL

16 | IT(IT)A 152/DEL/2026 | 2015-2016 {[A] SUPERHOUSE GMBH LIMITED

11 | IT(IT)A 155/DEL{2026 2022-23 [A] TVARUR OIL AND FATS PRIVATE LIMITED

12 | IT(IT)A 252/DEL/2026 2020-21 [A] ULTRAVIOLET TECH PRIVATE LIMITED

13 | IT(IT)A 253/DEL/2026 2016-17 [A] SATYENDRA KUMAR SINGH

X s ok
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L INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF D BENCH FOR 18-AUGUST-2026 (TUESDAY)
Srl Appeal Nutnber | Assmt, Year Assessee Name Remarks
1 ITA 2352/DEL/2018 2011-12 [A] LUNDE AKTIENGESELLSCHAFT {INTL. TAXATION)
2 ITA 260S/DEL/2018 2011-12 [D] LINDE AKTIENGESELLSCHAFT (INTL. TAXATION}
3 ITA 3777/DELf2018 2012-13 [A] LINDE AKTIENGESELLSCHAFT (INTL. TAXATION)
4 ITA 4229/DEL{2018 2012-13 [£] LINDE AKTIENGESELLSCHAFT {INTL. TAXATION)
5 ITA 3972/DEL/2015 2013-14 [D] LINDE AKTIENGESELLSCHAFT (INTL. TAXATION)
6 ITA 8011/DEL/2019 2014-15 {D] LINDE AKTIENGESELLSCHAFT (INTL. TAXATION)
7 ITA 8075/DEL/ 2019 2014-15 [A] LINDE AKTIENGESELLSCHAFT (INTL, TAXATION)
8 | IT(IT)A 21/DEL/2025 2015-16 [A] PINGGAOQ GROUP COMPANY LIMITED
9 | IT(IT)A 22/DEL/2025 2016-17 [A] PINGGAOQ GROUP COMPANY LIMITED
10 | IT{IT}A 23/DEL/2025 2018-19 [A] PINGGAO GROUP COMPANY LIMITED
11 | IT(IT)A 24/DEL/2025 2021-22 [A] PINGGAO GROUP COMPANY LIMITED
12 ITA 2340/DEL/2023 2020-21 [A] OUTSYSTEMS SINGAPORE PTE LTD (INTL. TAXATION}
13 {IT(IT)YA 1522/DEL{2025] 2022-23 [A] SANKG SHOII Q. LTD.
14 | IT(IT)A 67/DEL/2026 2012-13 [A] MADHOOC SETH
15 | IT(IT)A 136/DEL/2026 2023-24 fA] LUMMUS TECHNGLOGY HEAT TRANSFER B.V.
16 { IT(IT)A 138/DEL/2026 2022-23 [A] TECHNIP ENERGIES FRANCE
17 | IT{IT)A 173/DEL/ 2026 2017-18 [A] VENA ENERGY SCLAR (TNDIA} INFRASTRUCTURE PTE. LTD.
18 [ IT(IT)A 18%/DEL/2026 2023-24 [A] MARUBENI-ITOCHU STEEL INC
gnrst"‘
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 1789/DEL/2025 2022-23 | [A} MITSUI CHEMICALS, INC.

2 |IT(ITIA 203S/DEL/2025 2022-23 [A] INNIO JENBACHER GMBH & CO OG (E FILING}

3 BMA 1/DEL/2026 2021-22 [D] SHRI. ATUL PUN)

4 BMA 16/DEL/2025 2021-22 | [A] ATUL PUNJ

5 | IT(IT)A 85/DEL/2026 2020-21 [A] IDEMAI FRANCE

6 | IT(IT)A B6/DEL/2026 2021-22 {A]) IDEMAI FRANCE

7 | IT(IT)A 156/DEL/2026 | 2016-17 | {A] SRINIVASMURTHY KRISHNAMURTI COLLAM

B8 | IT(IT)A 171/DEL/2026 2012-13 [A} CYVIZ AS

9 | IT(IT)A 254/DEL/ 2026 2020-21 [A} MANMEET SINGH

10 | IT(IT)A 255/DEL/2026 | 201%-12 | [A] CEVA LOGISTICS HEADOFFICE 8.V,

11 [ IT(IT)A 256/DEL/2026 2016-17 [A] SATYENDRA KUMAR SINGH

12 ITA 3602/DEL/2026 2014-15 s[::éé}s\;ﬁ:ISHNU KRISHNA SHRESTHA THROUGH HIS LEGAL HEIR SMT SHOBHA

13 TTA 3656/0EL/2026 2019-20 s[agzég:lr-ﬁfIéHFp;tjEl;RISHNA SHRESTHA THROUGH HIS LEGAL HEIR SMT SHOBHA

Asﬁ&stéi?ﬂegétrw
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 20-AUGUST-2026 (THURSDAY)

St Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 2325/DEL/2023 2020-21 [A] EUT LIMITED ({5.G} E- (FILING}}
2 | IT(IT)A 43/DEL/2026 2023-24 {A] TRAVELRPORT INTERNATIONAL OPERATIONS LIMITED (5/G)
3 ITA 3340/DEL/2023 2021-22 [A] TRAVELPORT INTERNATIONAL OPERATIONS LIMITED {INTL. TAXATION}
4 ITA 757/DEL/2025 2022-23 [A] TRAVELPORT INTERNATIONAL OPERATIONS UMITED
5 ITA 1931/DEL/2025 2022-23 | [A] DOW JONES & COMPANY INC.
6 | IT(IT)A 73/DEL/2026 2016-17 [A] BRITISH BROADCASTING CORPORATION
7 | IT(IT)A 74/DEL/2026 2017-18 [A] BRITISH BROADCASTING CORPORATION
8 | IT(IT)A 75/DEL/2026 2018-19 [A] BRITISH BROADCASTING CORPORATION
9 | IT(IT)A 76/DEL/2026 2019-20 [A] BRITISH BROADCASTING CORPORATION
10 | IT(IT)A 77/CELf2026 2020-21 [A] BRITISH BROADCASTING CORPORATION
11 | IT(IT)A 78/DEL/2026 | 2021-22 | [A] BRITISH BROADCASTING CORPORATION
12 | IT{(IT)A 79/DEL/2026 2022-23 [A] BRITISH BROADCASTING CORPORATION
13 | IT{IT)A BO/DEL/2026 2023-24 [A] BRITISH BROADCASTING CORPORATION
14 [ IT(IT)A 1593/DEL/2026 2023-24 [A] AIR PRODUCTS AND CHEMICALS INC.
15 | IT(IT)A 227/DELy2026 | 2022-23 | [A] DISCOVERY COMMUNICATIONS INDIA
16 ITA 1082/DEL/2026 2014-15 F[II:SE;W{S FIELDCORE SERVICE SOLUTIONS INTERNATIONAL INDIA PVT. LTD. (E
% = u’A» -
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]

CAUSE LIST OF D BENCH FOR 24-AUGUST-2026 (MONDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks

1 I1TA 2024/DEL{2023 2020-21 [A] ZEBRA TECHNOLOGIES ASIA PACIFIC PTE LTD (INTL. TAXATION (E FILING))

2 ITA 3351/DEL/2023 2021-22 [A] ZEBRA TECHNOLOGIES ASIA PACIFIC PTE LTD (INTL. TAXATION (E-FILLING})

3 ITA 1954/DEL/2025 2022-23 [A] ZEBRA TECHNCLOGIES ASIA PACIFIC PTE LTD (E FILING)

4 CO 77/DEL{2025 2020-21 [A] SUSHMA SHRESTHA

5 BMA S/DEL/2025 2020-21 [ [D] SUSHMA SHRESTHA (E FILE)

6 | IT(IT)A 33/DEL{2025 2016-17 [A] VISHAL MISHRA

7 | IT{IT)A S3/DEL/2026 2017-18 [A] WHESSOE ENGINEERING LIMITED

8 | ITIT)A 153/DEL/2026 2023-24 [A] LYONNAISE DES EAUX MANAGEMENT ET SERVICES SA

9 | IT(IT)A 184/DEL/2026 | AY 2019-20 | [A) MOODYS INVESTORS SERVICE SINGAPORE PTE LTD.

10 | IT(IT)A 191/DEL/2026 2023-24 [A) NEPTUNE ASIAN CYPRUS B LIMITED

11 { IT(IT)A 194/DEL/2026 | 2018-20 | [A] ZEBRA TECHNOLOGIES ASIA PACIFIC PTE. LTD.

12 [ IT(IT)A 195/DEL/2026 2023-24 [A] ZEBRA TECHNOLOGIES ASIA PACIFIC PTE. LTD.

13 | IT{IT)A 196/DEL/2026 2023-24 [A] CYBER-ARK SOFWARE LIMITEC

14 1 IT(IT)A 207/DEL/2G26 2015-16 {A] THE LOUIS BERGER GROUP INC

15 | IT(IT)A 257/DEL/2026 2023-24 | [A] SALESFORCE.COM SINGAPORE PTE LTD

16 ITA 961/DEL/2026 2023-24 | [A] WHESSOE ENGINEERING LIMITED (E FILE)
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SALESFORCE.COM

INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 25-AUGUST-2026 (TUESDAY)

srl Appeal Number | Assmt, Year Assessee Name Remarks
1 | ITA 563%/DEL/2018 2012-13 | [A] BOMBARDIER TRANSPORTATION GMBH (5.G.)
2 ITA 1838/DEL/2025 2022-23 [A] MISUMI CORPORATICN
3 | IT{IT)A 149/DEL/2026 | AY 2023-24 |[A] ELSEVIER LIMITED
4 | IT{IT)A 201/DEL{2026 2015-20 [A] QOGNIFY LTD.
5 | IT(IT)A 204/DEL/2026 2023-24 [A] SALF II-5E INVESTMENTS MAURITIUS LIMITED
6 | IT(IT)A 205/DEL{2026 2023-24 {A] TURNER BROADCASTING SYSTEM ASIA PACIFIC, INC.
7 | IT(IT)A 215/DEL{ 2026 2019-20 {A] ALBATROSS TANK LEASING B.V.
8 |IT(IT)A 220/DELf2026 | 2023-24 | [A] MICROSOFT REGIONAL SALES PTE. LTD.
9 1 IT(IT)A 258/DEL/2026 2015-20 [A] ROHIT BHUTANI
10 | IT(IT)A 259/DEL{2026 2018-1% [A] SHRUTI ANAND
11 | IT(IT)A 260/DEL/2026 | 2022-23 | [A] ORACLE INDIA PRIVATE LIMITED
12 | IT(IT)A 261/DEL/2026 | 2018-19 | [A] DEEPAK CHANDRA SHARMA
Fad
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 27-AUGUST-2026 (THURSDAY)

srl Appeal Number |Assmt. Year Assessee Name Romarks
1 |IT(IT)A 203/DEL/2026 | 2023-24 |[A] LG CHEM, LTD.
2 |IT(IT)A 208/DEL/2026| 2019-20 [A] QUALCOMM TINCORPORATED
3 |IT(IT)A 262/DEL/2026 ¢ 2016-17 [A] SREERAM AYYAGARI
4 |IT(IT)A 263/DEL/2026} 2018-19 (D] VARSHA ASHWIN
5 |IT(ITA 264/DEL/2026| 2017-1B | {D] ANDRITZ AG
6 |IT{IT)A 265/DELJ2026| 2020-21 |{A] PRAVIN GOUTAM
7 |IT{IT)A 266/DEL/2026( 2017-18 |[A] ANDRITZ AG
8 |IT(IT)A 267/DEL/2026( 2017-18 |[A] AJAY ARORA
5 |IT(IT)A 268/DEL/2026 |  2018-18 K[Iﬁ(])g iSM%Hg‘E\’!A(E?)TzECE)gA ﬂg:&;hl AS HITACHI ASTEMO LIMITED, EARLIER
10 |TT{IT)A 269/DEL/2026 | 2017-18 |[A] AMIT KUMAR
11 |IT{IT)A 270/DEL/2026| 2017-18 |[A] AMIT KUMAR
12 | ITA 4783/DEL/2026 2017-18 [A] FLIGHT SIMULATION TECHNIQUE CENTRE PRIVATE LIMITED
13 | ITA 4784/DEL/2026 2018-19 [A] FLIGHT SIMULATION TECHNIQUE CENTRE PRIVATE LIMITED
14 | ITA 4785/DEL/2026 2019-20 [ [A] FLIGHT SIMULATION TECHNIQUE CENTRE PRIVATE LIMITED

(£§Q » S&““:
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 31-AUGUST-2026 (MONDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 [IT(IT)A 216/DEL{2026 | 2020-21 [A] APPDYNAMICS INTERNATIONAL LIMITED
2 | IT{IT)A 219/DEL{2026 2023-24 fA] DISCOVERY NETWORKS ASIA-PACIFIC PTE. LTD
3 | IT(IT)A 271/DEL/2026 2020-21 [A] AMARESH PANGAL
4 | IT(IT)A 272/DEL{2026 2017-18 [A] AVAYA INTERNATIONAL SALES LIMITED
5 |IT(IT)A 273/DEL/2026 | 2018-19 | [A] AVAYA INTERNATIONAL SALES LIMITED
6 | IT(IT)A 275/DEL/2026 2020-21 [A] AVAYA INTERNATIONAL SALES LIMITED
7 | IT(IT)A 276/DEL/ 2026 2021-22 [A] AVAYA INTERNATIONAL SALES LIMITED
8 | IT(IT)A 277/DEL/2026 2022-23 [A] AVAYA INTERNATIONAL SALES LIMITED
G | IT(IT)A 279/DEL/2026 2022-23 TA] SPI GLOBAL CONTENT MAURITIUS HOLDING
10 | IT(IT}A 2BO/DEL/2026 2021-22 fA] BRITISH AIRWAYS PLC
11 | IT{IT)A 281/DEL{2026 | 2018-19 | [A] BACKBASE EUROPE BY
12 | IT(IT)A 282/DEL/2026 | 2019-20 | fA] BACKBASE EUROPE BV
13 | IT{IT)A 283/DEL{2026 2020-21 [A] BACKBASE EUROPE BY
14 | IT(IT)A 284/DEL/2026 2021-22 [A] BACKBASE EUROPE BV

Assistant-Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHT BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 01-SEPTEMBER-2026 (TUESDAY)

Srl Appeal Number | Assmt, Year Assessee Name Remarks
1 ITA 950/DEL/2025 2022-23 [A] GOTO TECHNOLOGIES IRELAND UNLIMITED COMPANY
2 ITA 1827/DELf2025 2022-23 [A] AGIC IMAGE LTD
3 ITA 1830/DEL/2025 2022-23 [A] COPERICN GMBH {FIRST OUN BOARD)
4 ITA 1894/DEL/2025 2022-23 [A] CARRIER CORPORATION
5 | IT(IT)A 81/DEL/2025 2023-24 [A] GOTO TECHNOLCGIES IRELAND UNLIMITED COMPANY
& BMA 21/BELf2026 2018-1% {A] RATNA KUMAR
7 BMA 22/DEL/2026 2018-19 [A] RATNA KUMAR
8 BMA 23/DEL/2026 2018-19 [A] KARAN KUMAR
g BMA 24/DEL/2026 2018-1%9 {A] KARAN KUMAR
10 | IT{IT)A 17/DEL{2026 2022-23 [A] TATA NYK SHIPPING PTE LTD
11 [ IT(IT)A 120/DEL/2026 2023-24 [A] AIRCASTLE {IRELAND) DESIGNATED ACTIVITY COMPANY
12 | IF{IT)A 285/DEL/ 2026 2017-18 [A} ZAKIR MIAN
b= ST .
Assistant Registra

T enry 07-Aug-2026|




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 02-SEPTEMBER-2026 (WEDNESDAY)

srl Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 2856/DEL/2022 2017-18 {D] RAYTHEQN COMPANY {INTL. TAXATION)

2 BMA 2/DEL/2024 2017-18 | [D] ASHOK KUMAR SINGH

3 BMA 3/DEL/2024 2017-18 [C] ASHCK KUMAR SINGH

4 BMA 4/DEL/2024 2017-18 [C] ASHOK KUMAR SINGH

5 ITA 3734/DEL/2025 2017-18 [A] POONAM SAWHNEY (E FILE)

& | IT{IT)A 30/DEL/2026 2015-16 fA] BHUWNESH AGRAWAL

7 | IT(IT)A 35/DEL/2026 2023-24 [A] RAMAPATI SINGHANIA

8 | IT(IT)A 42/DEL/2026 | 2023-2024 |[A] SEEMA GADRE

9 | IT(IT)A 44/DEL/2026 2023-24 [A] ANDREW HOLMES

10 | IT{IT)A 111/DEL/2026 2023-24 [A] CRICKET AUSTRALIA

11 | IT(IT)A 115/DEL/2026 2019-20 [A] KAVITA GUGNANI LfH OF LATE SH, VINAY KUMAR GUGNANI

12 | IT(IT)A 1B5/DEL/2026 2023-24 [A] NEXPACT LIMITED

13 | IT(IT)A 222/DELF2026 [ 2023-24 | [A] ERNST & YOUNG U.5. LLP

14 ¢ IT{IT)A 223/DEL{2026 2022-23 [A] EGIS INDIA CONSULTING ENGINEERS PRI_VATE LIMITED

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF D BENCH FOR 03-SEPTEMBER-2026 (THURSDAY)
Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 | IT(IT)A 66/DEL/2026 2023-24 | [A] NOKIA NETWORKS FRANCE (5/G)
2 | 1TA 3828/DEL/2023 2021-22 F[;i ﬁég:’{iLTItJ%ﬂTIII‘QOLE?gﬁ}zﬁl’\\lﬁi)(NOW KNOWN AS NOKIA NETWORKS
3 CO 240/DEL{2026 2014-15 [A] MANO] KUMAR GARG
4 CO 241/DELf2026 2016-17 [A] MANOJ KUMAR GARG
5 | IT(IT)A 50/DEL/2026 2016-17 [A] MANOJ GARG
6 | IT(IT)A 70/DEL/2026 2014-15 [D] MANO] KUMAR GARG
7 | IT(ITA 71/DELf2026 2016-17 [D] MANO] KUMAR GARG
8 |IT(IT)A 209/DEL/2026 | 2023-24 | [A] SALESFORCE.COM SINGAPORE PTE LTD
9 | IT(IT)A 212/DEL/2026 2023-24 [A] SPRINGER NATURE CUSTOMER SERVICE CENTER GMEH
1¢ | IT{IT)A 213/DEL/2026 2019-20 [A] POLE AIR AVIATION INC.
11 | IT(IT)A 217/DEL{2026 |  2019-20 | [A] LUFTHANSA TECHNIK AKTIENGESELLSCHAFT
12 | IT(IT)A 224/DEL/2026 2018-19 [A] OMANI QATARI TELECOMMUNICATION COMPANY SAQG
13 [ IT(IT)A 225/DEL/2026 | 2023-24 | [A] VIRTUSA CORPORATION
14 [ IT(IT)A 229/DEL/2026 | 2023-24 | [A] COINBASE INC.
15 | IT(IT)A 230/DEL{2026 2019-20 {A] SABRE HOSPITALITY SOLUTIONS GMEH
16 | ITA 4298/DEL/2026 201%-20 [A] ONE97 COMMUNICATIONS LIMITED (E FILE)
S .-
Assistant Registrar
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SALESFORCE.COM

INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 07-SEPTEMBER-2026 (MONDAY)

srl Appeal Number Assmt. Year Assessee Name Remarks
1 IT{IT}A 11/DEL/2026 2022-23 [D] M/S ARIBA INC
2 | IT(IT)A 12/DEL/2026 2022-23 (O] EURONET WORLDWIDE INC
3 | I{IT)A 13/DEL/2026 2023-24 (D] EURGNET WCRLBWIDE INC
a4 | ITaTIA 56/DEL/2026 2022-23 égi%ﬁi?{%ﬁ? CORPORATION (FORMERLY KNOWN AS HITACHI ZOSEN
5 | maT)a 69/0EL/2026 2023-24 Eégg&?iﬁ#ADggIliMijzg!iUﬂONS ASIA LIMITED (FORMERLY KNOWN AS
6 | IT(IT)A 188/DEL/2026 2022-23 [A] MARUBENI ITOCHU STEEL INDIA PRIVATE LIMITED
7 | IT{IT)A 20D/DEL/2026 2016-17 (A] SMITHS DETECTION ASIA PACIFIC PTE LIMITED
8 | IT{IT)A 226/DEL/2026 2023-24 [A] SPI GLOBAL CONTENT MAURITIUS HOLDING
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 08-SEPTEMBER-2026 {TUESDAY)

srl Appeal Number |Assmt. Year Assessee Name Remarks

1 BMA, 23/DEL/2025 2022423 [A] RAHUL BHATNAGAR

2 | IT(IT)A 14/DELf2026 2023-24 [A) HOME CREDIT INDIA FINANCE PRIVATE LIMITED

S
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

Srl

Appeal Number

Assmt. Year Assessee Name

Remarks

IT(IT)A 22B/DEL/ 2026

2020-21 | [A] ECZACIBASI YAPI GERECLERT SANAYI VE TICAREY ANONIM SIRKETI

T
ﬁL-»- -
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APP TE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 IIT{IT)A 2151/DEL/2025| 2022-23 | [A] TERMA A/S

2 BMA 15/DEL/2026 2020-21 [A] LATE SHRI DEEPAK PURI THR. LEGAL REPRESENTATIVE NITA PURL

3 BMA 16/DEL/2026 2020-21 [A] LATE SHRI DEEPAK PURI THROQUGH LEGAL REPRESENTATIVE NITA PURI

4 BMA 11/DEL/2026 2020-21 {A] LATE SHRI DEEPAK PURI (THROUGH LEGAL REPRESENTATIVE NITA PURI}

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

—
CAUSE LIST OF E BENCH FOR 17-AUGUST-2026 (MONDAY)
Sri | Appeal Number A:;:'rt' Assessee Name Remarks
1 | ITA 2945/DEL/2026 | 2026-27 |[A] MANGALAM EDU GATE
2 | ITA 3707/DELj2026 | 2026-27 |[A] MANGALAM EDU GATE
3 | ITA 487/DEL/2024 | 2018-19 |[A] NEEL INDUSTRIES PVT. LTD. (E-FILLING)
4 | ITA 1497/DEL/2025 | 2012-13 | [A] MANINDER PAL SINGH MAINE
5 | ITA 7614/DEL/2025 | AY 2023-24 | [A] DINESH JAIN
6 | ITA 7636/DEL/2025 2023-24 | {A] LEGAL INITIATIVE FOR FOREST AND ENVIRONMENT
7 | ITA 7815/DEL/2025 2016-17 | [A] PAWAN KUMAR PRAMOD KUMAR
8 | ITA 7829/DEL/2025 | 2017-18 |[A]J.M. HOUSING LTD
9 | ITA 7830/DEL/2025 | 2018-19 [[A] J.M. HOUSING LTD.
10 | ITA 724/DEL/2026 | 2014-15 |[A] M B FINMART PRIVATE LIMITED (E-(FILE})
11 | ITA 2306/DEL/2026 | 2023-24 | [A] SHAKIL AHMAD KHAN (E- {FILE})
12 | ITA 2755/DEL/2026 | 2012-2013 | [A] JOHARILAL AGARWALA SALES PRIVATE LIMITED
13 | ITA 2763/DELJ2026 | 2013-14 [ [A] RENU GULATI
14 | ITA 2773/DEL/2026 | 2022-23 | [A] GURDAYAL SINGH
15 | ITA 2838/DEL{2026 2018-19 [A] RAJVIR SINGH
_1_6 ITA 283S/DEL/2026 {  2018-19 | [A] RAIVIR SINGH
17 | ITA 2840/DELf2026 | 2014-15 |[A] RENU GULATI
18 | ITA 2841/DEL/2026 | 2015-16 [ [A] RENU GULATI
19 | ITA 2842;DEL}2026- 2016-17 | [A] RENU GULATI
20 | ITA 2843/DEL/2026 | 2017-18 | [A] RAJ FILLING STATION
21 | ITA 2B47/DEL{2026 2016-17 [A] TEENA GANDHI
22 | ITA 2848/DEL/2026 | 2011-2012 | [A] PRADEEP KUMAR
23 | ITA 2849/DEL/2026 | 2025-2026 | [A] ONE STEP GREENER FOUNDATION
24 | ITA 2850/DEL/2026 | 2011-2012 | fA] LATE SH VIRENDRA KUMAR TYAGI
25 | ITA 2851/DEL/2026 | 2016-17 | [D] ANKUSH JAIN
i 26 | CO 252/DEL/2026 2016-17 | [A] ANKUSH JAIN
27 | ITA 2853/DEL/2026 | 2020-21 | [A] SHREE SAMBHAVNATH RAJENDRA JAIN SHWETAMBER SANGH
28 t ITA 2854/DELf2026 | 2015-16 | [A] MILESIDE ESTATE PRIVATE LIMITED
b
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW vcuna

-
CAUSE LIST OF E BENCH FOR 18-AUGUST-2026 (TUESDAY)
Srl | Appeal Number A:Z:: Assessee Name Remarks
1 | ITA 2860/DEL/2026 | 2013-14 |[A] M/S HSB HOME SOLUTIONS LTD
2 | ITA 2861/DEL/2026 2019 [D] ASHISH KUMAR
3 | ITA 2862/DEL/2026 | 2019-20 |[A] BAHL BUILDERS PRIVATE LIMITED
4 | ITA 2864/DEL{2026 | 2021-22 |[D] NAVEEN KUMAR
5 | ITA 2868/DEL/2026 | 2015-20 | [A] MOHD. MUZAMMIL
6 | ITA 2873/DEL/2026 | 2012-13 | [D] SANJAY AGGARWAL
7 | ITA 2920/DEL/2026 2015-16 [A] PRATEEK NAGPAL
8 | ITA 2921/DEL/2026 | 2016-17 | [A] PRATEEK NAGPAL
9 | ITA 2922/DEL{2026 | 2017-18 | [A] PRATEEK NAGPAL
10 | ITA 2923/DEL/2026 | 2018-19 | [A] PRATEEK NAGPAL
11 | ITA 2532/DEL/2026 2014-15 [A] HIMANSHU AGARWAL
12 | ITA 2933/DEL/2026 2015-16 | [A] HIMANSHU AGARWAL
13 | ITA 2934/DEL/2026 2016-17 {A] HIMANSHU AGARWAL
14 | ITA 2935/DEL/2026 | 2017-18 | [A] HIMANSHU AGARWAL
15 | ITA 5860/DEL/2026 | 2020-21 |[A] ANTELOPUS SELAN ENERGY LIMITED
16 | ITA 5861/DELf2026 | 2022-23 | [A] M/S THE EDUCATIONALSQOCIETY ST. MARYS ACADEMY
17 | ITA 5862/DEL/2026 | 2016-17 | [A] NIDHI AGARWAL
18 | ITA 5865/DEL/2026 | 2021-22 | [A] IPE GLOBAL LIMITED
19 { ITA 5867/DEL/2026 | 2011-12 | [A] M/S NIHO CONSTRUCTION LTD
20 | ITA 5870/DEL/2026 | 2013-14 |[A] ASHOK KUMAR JAIN
21 | ITA 5871/DEL/2026 | 2019-20 N[;:E{ESS_IF_’SSJ_:FJ:?S(ERSETHUES LIMITED {PREVIOUSLY KNOWN AS ESPAN I
22 | TTASB72/DEL/2026 | 2016-17 | [A} MANOJ KUMAR SINGH
23 | ITA 5875/DEL/2026 | 2021-2022 | {A] ORRIONSTAR INNOVATES PRIVATE LIMITED
24 | ITA 5876/DEL/2026 | 2020-2021 | [A] DINESH KUMAR GUPTA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW veLna

CAUSE LIST OF E BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

Srl | Appeal Number A;sé:t. Assessee Name Remarks
1 | ITA 2881/DELf2023 | 2014-15 | [A] MAHAGUN (INDIA) PVT. LTD. ((R/M))
2 | ITA 2882/DEL/2023 | 2015-16 |[A] MAHAGUN (INDIA) PVT. LTD ((R/M))
3 | ITA 2883/DELf2023 | 2016-17 | [A] MAHAGUN ( INDIA} PVT LTO ((R/M))
4 | ITA 3008/DEL/2023 | 2015-16 | [D] MAHAGUN INDIA PVT. LTD. ((R/M))
5 | ITA 3036/DEL/2023 | 2016-17 |[D] MAHAGUN INDIA PVT. LTD. ((R/M))
6 | ITA 2493/DEL/2024 | 2011-12 | [A] VISHWAS MARKETING SERVICES PRIVATE LIMITED
7 1 ITA 3802/DEL/2024 | 2012-13 |[A] QJAS IMPEX PRIVATE LIMITED
8 | ITA 1036/DEL/2025 | 2020-21 | [A] REVELATION UNIQUE RETAIL AND MARKETING PRIVATE LIMITED
9 | ITA 7623/DEL/2025 | 2016-17 | [A] VISHAL
10 | ITA 7720/DEL/2025 | 2019-20 |[A] SAI VENDING SERVICES PVT. LTD,
11 | ITA 7721/DEL/2025 | 2020-21 [[A] SAI VENDING SERVICES PVT. LTD.
12 | ITA 7986/DEL/2025 | 2022-23 | [D] UMALOK CHARITABLE TRUST
13 | ITA8C11/DEL/2025 1 2011-12 | [A] IRIS INFRATECH PRIVATE LIMITED
14 | ITA 1720/DEL/2026 | 2008-2009 | [A] RAJ SINGH
15 | ITA 2608/DEL/2026 | 2008-2009 | [A] PRADEEP
16 | [TA 2884/DEL/2026 | 2020-21 |[A] BAJRANG DASS
17 | ITA 5877/DELj2026 | 2017-18 | [D] ADANI LOGISTICS SERVICES PRIVATE LIMITED
18 | ITA 5878/DEL/2026 | 2010-11 |[D] NEERAV HOLDINGS PVT LTD
19 | ITA 5879/DEL/2026 | 2011-12 [ [D] NEERAV HOLDINGS PVT LTD
20 | ITA 5880/DEL/2026 | 2012-13 | [D] NEERAV HOLDINGS PVT LTD
21 | ITA 58BB1/DEL/2026 | 2023-24 | [A] GATX INDIA PRIVATE LIMITED
22 | ITA 5883/DEL/2026 | 2016-17 | [A] MMTC LIMITED
23 | ITA 5884/DEL/2026 | 2018-19 | [A] MMTC LIMITED
O -




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 20-AUGUST-2026 (THURSDAY)
Srl | Appeal Number A?::rt Assessee Name Remarks
ITA
L1 17ga/met /2024 | 201112 | TAT LALESHWAR KUMAR RAUT
A
2| 3374/0m /2025 | 291819 | [A] RAJESH BANSAL
A
3| Ja77/D01 /2026 | 202122 |[D] SOUTH INDIA KRISHNA OiL AND FATS PRIVATE LIMITED
4 ITA 2015-16 | [A] DEEPAK
2878/DEL/2026
o [A] JOYSON ANAND ABHISHEK SAFETY SYSTEMS PRIVATE
5 2018-19 |LIMITED (ERSTWHILE KSS ABHISHEK SAFETY
2883/DEL/2026 SYSTEMSPVT.LTD.)
A
6 | 2503/DeL/2026 | 201516 | [A] RISHI BHUCHAR
A
7| 28940l /2026 | 201617 | IA] RISHI BHUCHAR
8 ITA 2017-18 | [A] VIMLESH
5885/DEL/2026
A
9 | sans/bia/2026 | 201819 | [A] ANAND PRAKASH
A
10| sgg7/0eL/2026 | 2019-20 | [A BRILLIANT METALS PRIVATE LIMITED
A
11 casernm /2026 | 202021 | A] BRILLIANT METALS PRIVATE LIMITED
A
12| co01/0eL/2026 | 291718 | [A] GOPAL AUTOMOBILES
A
13| spo7/met/2026 | 201415 | (D] NUTSHELL VYAPAAR PVT LTD.
e TIA 201213 | [A] SURAJ BHAN MANN THROUGH HIS LEGAL HEIR RAVINDER
5899/DEL/2026 MANN
TTA
15| so03/DEL/2006 | 201819 | [D] MANAV GANGWANI
A
16 | so06/DeL/2026 |2017-2018 | [A] A & B PROMOTERS PRIVATE LIMITED
ITA
171 so07/b0t /2026 | 2010-11 | [D] RAKESH SHARMA
A
18| soo8/0et/2026 | 201213 | [D] RAKESH SHARMA
b S
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NtW vciLna

CAUSE LIST OF E BENCH FOR 24-AUGUST-2026 (MONDAY)

Stl | Appeal Number A;s:r:rt. Assessee Name Remarks
1| g08 /E)TE‘”[ 12026 | 2018-19 | [A] KBS INDUSTRIIES LIMITED
2 | 5e00 /[I)E/zoze 2019-20 | [A] KBS INDUSTRIIES LIMITED
3 | 00 /gi 12026 | 2020-21 | [A] KBS INDUSTRIIES LIMITED
4 | 01 /[I)TE‘t 12026 | 2921-22 | [A] KBS INDUSTRIIES LIMITED
I /[I)Et/zoze 2022-23 | [A] KBS INDUSTRIIES LIMITED
6 | 5003 /[I)L‘t 12026 | 202324 | [A] KBS INDUSTRIIES LIMITED
7| 5a06 /E)TET 12026 | 2010-11 | [A] NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
8 | 507 /éﬁ 12026 | 201112 | [A] NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
9 | 2008 /EE_ 12026 | 2012-13 | [A] NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
10| o0 /[I)TE“E 12026 | 2021-22 | [A] NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
i1 | o /[IEL 12026 | 202223 | [A] NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
12| co10 /[I)TET 12026 | 2017-18 | (D] SWIIT DUTTA
13| o6 /[IJE 12026 | 2020-21 | [A] ATOTECH DEVELOPMENT CENTER PRIVATE LIMITED
14| oo /[I)TE’BI‘_ 12026 | 201213 | [A] AKMAL KHAN
15| co0 /éTE‘t 12026 | 2019-20 | [A] TARC PROJECTS LIMITED
16| 540 /ggt /2026 | 2020-21 | [A] TARC PROJECTS LIMITED
17| o /[I)TE‘E 12026 | 292223 | [A] R K EDUCATIONAL TRUST
18| g /éTE‘t 12026 | 2018-19 | [A] MS. HPL ADDITIVES LTD
19 coe /[I)TE‘”L 12026 | 202425 | [A] SAMAR MAT
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 25-AUGUST-2026 (TUESDAY)

s Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 2606/DEL/2026 2022-23 [D] SINGLA WINE
2 ITA 2887/DEL/2026 2014-15 [A] MAMTA JINDAL
3 ITA 2919/DELS2026 2023-24 [A] SATYA PRAKASH AND BROS PVT LTD
4 ITA 2927/DEL/2026 2016-17 [A] SHIV POLYMERS
5 ITA 2930/DEL/2026 - [A] GULSHAN EDUCATIONAL SOCIETY
6 ITA 2931/DEL/2026 2012-13 [A] SUSHIL SPUNTEX PVT, LTD.
7 ITA 5927/DEL/2026 2013-14 [A] NIMBUS PRCPMART PRIVATE LIMITED
8 ITA 5930/DEL/2026 2023-24 [A] KOLOR CATALYST DESIGNS PRIVATE LIMITED
E ITA 5932/DEL/2026 2023-24 [A] MANISH THAKUR HUF
10 | ITA 5933/DEL/2026 2015-16 [A] SUBURBAN HOSPITAL PRIVATE LIMITED
11 | ITA 5934/DEL/2026 2016-17 | [A] SUBURBAN HOSPITAL PRIVATE LIMITED
12 | [ITA 5935/DEL{2026 2022-23 [A] SUBURBAN HOSPITAL PRIVATE LIMITED
13 | ITA 5942/DEL/2026 2015-16 | [A] PRAVESH KUMAR SINGH
14 | ITA 5943/DEL/2026 2016-17 [A] PRAVESH KUMAR SINGH
15 | ITA 5944/DEL /2026 2017-18 [A] PRAVESH KUMAR SINGH
16 | ITA 5945/DEL/2026 2018-19 [A] PRAVESH KUMAR SINGH
17 | TTA 5546/DEL/2026 2018-20 [A] PRAVESH KUMAR SINGH
18 | ITA 5547/DEL/2026 2020-21 [A] PRAVESH KUMAR SINGH
19 | ITA 6111/DEL/2026 2021-22 | [A] PRAVESH KUMAR SINGH
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELnL |

CAUSE LIST OF E BENCH FOR 27-AUGUST-2026 (THURSDAY)

srl

Assmt.

Appeal Number Year Assessee Name Remarks

1 |ITA 7939/DEL/2025| 2014-15 | [A] NV INTERNATIONAL PVT LTD
2 |ITA 7942/DEL/2025( 2014-15 | [A] NV HOLDINGS INDIA PVT LTD
3 |ITA 2742/DEL/2023| 2014-15 {[A] NV DISTILLERIES AND BREWERIES PVT LTD
4 |ITA 2743/DEL/2023; 2015-16 | [A] NV DISTILLERIES AND BREWERIES PVT LTD
5 |ITA 2744/DEL/2023| 2012-13 | [A] NV DISTILLERIES AND BREWERIES PVT LTD
6 [ITA 2745/DEL/2023 2016-17 {[A] NV DISTILLERIES AND BREWERIES PVT LTD
7 |ITA 3468/DEL/2023| 2013-14 | [D] NV DISTILLERIES AND BREWERIES PVT, LTD,
8 |ITA 3636/DEL/2023| 2014-15 [[D] NV DISTILLERIES AND BREWERIES PVT. LTD.
9 |ITA 3637/DEL/2023| 2012-13 | [D] NV DISTILLERIES AND BREWERIES PVT. LTD.
10 |ITA 7680/DEL/2025] 2013-14 | [A] INDIA PREMIER SERVICES PVT LTD.
11 |ITA 7681/DEL/2025| 2014-15 | [A] INDIA PREMIER SERVICES PVT LTD.
12 |ITA 7931/DEL/2025 2012-13 | [A] PERFECT PROPBUILD PRIVATE LIMITED
13 |ITA 7932/DEL/2025{ 2013-14 [[A] PERFECT PROPBUILD PRIVATE LIMITED
14 [ITA 7933/DEL/2025] 2014-15 [[A] PERFECT PROPBUILD PRIVATE LIMITED
15 |ITA 7961/DEL/2025] 2019-20 [ [A] AMIT TYAGE
16 |ITA 7969/DEL/2025] 2017-18 [ [A] SHIV KUMAR GUPTA
17 |ITA 7970/DEL/2025] 2018-19 [ [A] SHIV KUMAR GUPTA
18 |ITA 7971/DEL/2025 2017-18 |[A] NITIN GUPTA

—;3 ITA 7972/DELf2025| 2018-19 | [A] NITIN GUPTA
20 [TTA 5950/DEL/2026] 2019-20 |[A] AGARWAL READY MIX PRIVATE LIMITED
21 [ITA 26Q2/DEL/2026] 2013-14 | [A] MANISH KUMAR AGARWAL
22 |ITA 2600/DEL/2026| 2011-12 | [A] MANISH KUMAR AGARWAL
23 {ITA 2601/DEL/2026; 2012-13 {[A] MANISH KUMAR AGARWAL
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 31-AUGUST-2026 (MONDAY)

Srl |Appeal Number A‘S;Z':: Assessee Name Remarks
ITA
1| s338/pEL/2025 | 2014715 [D] NLDK TIMBERS PRIVATE LIMITED
ITA
2 | 5330/0EL/2025 | 201415 | [D] NLDK TIMBERS PRIVATE LIMITED
3 | CO 64/DEL/2026 | 2014-15 | [A] NLDK TIMBERS PRIVATE LIMITED
4 | CO 65/DEL/2026 | 2014-15 |[A] NLDK TIMBERS PRIVATE LIMITED
5 ITA 2016-17 | [A] AMIT RANA
3527/DEL/2025
6 ITA 2017-18 | [A] AMIT RANA
3528/DEL/2025
ITA
7| Jass/DEL/2025 | 2021-22 | [A] ANUBHAV JAIN
o ITA 5013-14 | [AT M/S THE LAXMIPATHI BALAJI SUGAR & DISTILLIERIES (P)
7493/DEL/2025 LIMITED
ITA
9 | ;837 1DEL/2026 2017-18 | [A] ANKIT JAIN
0 ITA 2016-17 | [A] NISHANT AGGARWAL L/H OF LATE SH. NARENDRA
2857/DEL/2026 AGGARWAL
ITA
_11 5951/DEL/2026 | 2020-21 | [A] PRATHANA WIRE
ITA
12| ss0/pEL/2026 | 2020-21 [A} CHATTEL CONSTRUCTIONS PRIVATE LIMITED
ITA
13| cos3 IDEL/2026 2022-23 | [A] SANJEEV CHANDRA
ITA
14| coss/DEL/2026 | 2019-20 | [A] CHETNA AGARWAL
ITA
15 | ses6/pE1/2026 | 201314 | [A] DILBAGH SINGH
ITA
16 | so57/pEL/2026 | 202223 | [A]U.C. JAIN FOUNDATION TRUST
ITA
17| cgs9 /DEL/2026 2015-16 | [A] LALIT RAJPAL
ITA
18 | Sog0/0EL/2026 | 2011712 | [A] GREEN OVERSEAS
ITA
19 | sop1/DEL/2026 | 2017718 | [A] DHEERA) KUMAR
ITA
20| sge/DEL/2026 | 2020-21 | [A] ERICSSON INDIA PRIVATE LIMITED
ITA
21| so63/DEL/2006 | 2021-22 | [A] ERICSSON INDIA PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 01-SEPTEMBER-2026 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 7714/DELS2025 2016-17 [O] LOGIX INFRA DEVELOPERS PVT. LTD
2 ITA 7901/DEL/2025 2017-18 [D] SATYAM EDUCATIONAL SOCIETY
3 CO 15/DELf2026 2017-i8 [A] SATYAM EDUCATIONAL SOCIETY
9 ITA 7915/DEL/2025 2013-14 [D] SKYTECH CONSTRUCTION PRIVATE LIMITED
5 ITA 2058/DELf2026 2027-28 [A] RAJIV GANDHI FOUNDATION
6 ITA 6024/DEL/2026 2013-14 [A] RAJIV GANDHI FOUNDATION
7 | rma6025/DEL/2026 | 2027-28 | [A] RAJIV GANDHI FOUNDATION
8 [TA 2686/DEL/2026 2015-16 [A] ALU BOND ENTERPRISES
9 ITA 2687/DEL/ 2026 2016-17 [A] ALU BOND ENTERPRISES
10 | ITA 2688/DELf2026 2019-20 [A} ALU BOND ENTERPRISES
11 | ITA 2689/DELJ2026 2019-20 [A] VASTUSTAR TRADING PRIVATE LIMITED
12 | ITA 3035/DELf2026 2015-20 [A] VASTUSTAR TRADING PRIVATE LIMITE
13 | ITA 5900/DELf2026 2022073-5320 {A] RAJIV GANDHI CHARITABLE TRUST
14 | 11A 5901/DEL/2026 | 292725 70 | (A] RAJIV GANDHI CHARTTABLE TRUST
15 | ITA 5902/DELf2026 2013-14 [A] RAJIY GANDHI CHARITABLE TRUST
16 | ITA 5964/DEL/2026 2013-14 [D] LAVESH GOEL
17 | [ITA 5965/DELS2026 2014-15 [O] LAVISH GCEL
18 | TTA 5966/DEL/2026 | 2015-16 |[D) LAVISH GOEL
19 | ITA 5967/DEL/2026 2016-17 [ LAVISH GOEL
20 | ITA 5S68/DEL/2026 2017-18 [D] LAVISH GOEL
21 | [ITA 5870/DELf2026 2020-21 [A] CHETAN SADH
22 | ITA5971/DEL/2026 | 2022-23 |[A] LUMENKAI POWER PRIVATE LIMITED
23 | ITA 5972/DEL/2026 2014-15 [A] HAPA FASHIONS PRIVATE LIMITED
24 | TTA 5973/DEL/2026 2018-19 [A] MAA SHAKUMBRI LOGISTICS PRIVATE LIMITED
25 | ITA5976/DEL/2026 | 2020-21 |[A] KRISHAN GUPTA
26 | ITA 5977/DEL{2026 2020-21 [A] XRISHAN GUPTA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 02-SEPTEMBER-2026 (WEDNESDAY)

Sl | Appeal Number |Assmt, Year Assessee Name Remarks
1 ITA 1416/DEL/2024 2021-22 [ [A] ONEHUB (CHENNAI} PRIVATE LIMITED
2 | ITA 5364/DEL/2024 2015-16 | [A] JAASQDHA AUTO PVT, LTD.
3 | ITA5365/DELf2024 | 2016-17 |[A] JAASODHA AUTO PVT.LTD.
4 | ITA 40BO/DEL/2025 2019-20 | {A] JAASODHA AUTO PVT. LTD.
5 | ITA 7718/DELJ2025 2013-14 | [A] M/S, PROLIFIC CONSTRUCTIONS PRIVATE LIMITED
6 | FTA 7719/DEL/2025 | 2013-14 | [A] M/S. PROLIFIC CONSTUCTIONS PRIVATE LIMITED
7 | ITA 2708/DEL/2026 2017-18  { [A] PROMINENT BUILDCON PVT. LTD
8 | ITA 2709/DELS2026 2018-19 | [A] PROMINENT BUILDCON PVT. LTD
9 | ITA2711/DEL/2026 | 2018-19 |[A] JKD FOAMS PRIVATE LIMITED
10 | [TA 2712/DELf2026 2018-19 | [A] JKD FOAM PRIVATE LIMITED
11 | ITA 2750/0EL/2026 | 2014-15 | [A] VATSALYA DHARA TRSUT
12 | ITA 2879/DEL/2026 2013-14 | [A] MRCC TRANSFORMATION SOLUTIONS PRIVATE LIMITED
13 | ITA 5978/DEL/2026 2013-14 | [A] PROGRESSIVE ALLOYS (INDIA) PRIVATE LIMITED
14 | ITA 5579/DELS2026 2017-18 | [A] PROGRESSIVE ALLOYS (INDIA) PRIVATE LIMITED
15 | ITA 5980/DEL/2026 | 2023-24 | [A]} PROGRESSIVE ALLOYS (INDIA) PRIVATE LIMITED
16 | TTA 5983/DEL/2026 | 2010-11 |[D] SANTUR INFRASTRUCTURE PRIVATE LIMITED
17 | TTA 59B4/DEL{2026 2012-13 | [D] SANTUR INFRASTRUCTURE PRIVATE LIMITED
18 | ITA 5985/DELf2026 2026-27 | [A] LUGHTS
16 | ITA 5586/DEL/2026 2021-22 | [A] SMT. LAXMI
20 | ITA 598%/DEL/2026 2017-18 | [D] HALLOW SECURIFIES PVT. LTD.
21 | ITA5894/DEL/2026 | 2016-17 |[D] THE ENERGY AND RESOURCES INSTITUTE
22 | TTA 5992/DEL/2026 2017-18 | [D] THE ENERGY AND RESQURCES INSTITUTE
23 | [TAS798/DEL/2026 | 2019-20 |[A] M/S ASTERQID SHELTERS HOMES {P} LTD.
24 | ITA 5799/DEL/2026 2020-21 | [A] M/S ASTERQID SHELTERS HOMES (F) LTD.
25 | ITA 5800/DEL/2026 2021-22 | [A] M/S ASTERQID SHELTERS HOMES (P) LTD.
26 | ITA 5801/DELf2026 2022-23 | [A] M/S ASTERQID SHELTERS HOMES (P) LTD.
27 | ITA 5802/DEL/2026 2022-23 | [A] M/S ASTERQID SHELTERS HOMES (P) LTD,
28 | ITA 7707/DEL/2026 2019-20 | [D] ASTERCID SHELTERS HOMES PRIVATE LIMITED
29 | ITA 7708/DEL/2026 2020-21 [D] ASTERCID SHELTERS HOMES PRIVATE LIMITED
30 | ITA 7709/DEL/2026 2021-22 | [D] ASTEROID SHELTERS HOMES PRIVATE LIMITED
31 | ITA 7710/DEL/2026 2022-23 | [D] ASTERQID SHELTERS HOMES PRIVATE LIMITED, DELH
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 03-SEPTEMBER-2026 (THURSDAY)

S | Appeal Number |Assmt, Year Assessee Name Remarks
1 ITA 3394/DEL{2025 2014-15 | [A] MAXFLOW PUMPS INDIA PVT, LTD.
2 | ITA 7399/DEL/2025 | 20034 |[A] ORIENTAL APPARELS
3 | TITA 7468/DEL/2025 2016-17 | [A] HIMMAT YADAV
4 | ITA 7492/DEL/2025 2022-23 | [A] PARAG GUPTA
5 | ITA 7540/DEL/2025 2022-23 | [A] MEERUT COQOPERATIVE CANE DEVELOPMENT UNION LTD
& TTA 7912/DEL/2025 2017 [D] PRAMOD KUMAR GAHLAWAT
7 | ITA 2656/DEL/2026 2013-14 [ [A] MEGHRAJ GUPTA
B | TTA 2782/DEL/202& 2022-23 | [A] DEEPAL] DESIGNS & EXHIBITS PRIVATE LIMITED
9 | ITA 2783/DEL/2026 2020-21 | [A] SUPERICR FIRE & SECURITY SERVICES PRIVATE LIMITED
10 | TTA 2786/DELf2026 2021-22 | [D] M/S KAYEM FOODS INDUSTRIES PVT LTD
11 | ITA 2789/DEL{2026 2017-1B | [D] M/S PRIYAS IMPEX PRIVATE LIMITED
12 | ITA 2750/DEL/2026 2015-16 | [D] M/S SGM WEBTECH PRIVATE LIMITED
13 | ITA 5752/DELJ2026 2009-10 | [A] SANJAY BHANDARI
14 | ITA 5777/DEL/2026 2020-21 | [A] M/S GLD INFRAPRCIECTS (P) LTD.
15 | TITA 5778/DEL/2026 2021-22 | [A] M/S GLD INFRAPROIECTS (P) LTD.
16 | ITA 5779/DEL/2026 2022-23 | [A] M/S GLD INFRAPROJECTS (P) LTD.
17 | ITA 5780/DEL/2026 2022-23 i [A] M/S GLD INFRAPROJECTS (P) LTD.
18 | ITA 7644/DEL/2026 2021-22 {{D] GLD INFRAPROJECTS FRVATE LIMITED
19 | ITA 7645/CEL/2026 2020-21 ; [D] GLD INFRAPROJECTS PRIVATE LIMITED
20 | ITA5993/DEL/2026 | 2018-19 |[A] MAHARASHTRA FOOD PROCESSING & COLD STORAGE
21 | ITA 5954/DEL/2026 | 2019-202C |[A] MAHARASHTRA FOCD PROCESSING & COLD STORAGE
22 | ITA 5595/DEL/2026 2020-21 | [A] MAHARASHTRA FOOD PROCESSING & COLD STORAGE
23 | ITA 5996/DEL/2026 2021-22 | [A] MAHARASHTRA FOOD PROCESSING & COLD STORAGE
24 | ITA 5995/DEL/2026 2019-20 | [D] VIKAS GUPTA
25 | ITA 6001/DEL/2026 2017-18 | [A] AMIT GUPTA
26 | ITA 6D02/DEL{2026 2018-19 | [A] AMIT GUPTA
27 | ITA 6003/DEL/2026 2020-21 [A] AMIT GUPTA
28 | ITA 6004/DEL/2026 2021-22 | [A} AMIT GUPTA
29 | ITA 6005/DELS2026 2022-23 [A] AMTT GUPTA
30 | ITA 6006/DEL/2026 2023-29 | [A] AMIT GUPTA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 07-SEPTEMBER-2026 (MONDAY)
Srl Appeal Number Assmt. Year Assessoe Name Remarks
1 ITA 2801/DEL/2022 2008-09 [C] MDLR ESTATES PVT. (TD.
2 ITA 2802/DEL/2022 2008-09 [D] MDLR BUILDERS PVT. LTD.
3 ITA 3281/DEL/2025 2014-15 [A) MERU MINERALS PRIVATE {IMITED
4 ITA 32B2/DELf2025 2015-16 {A] MERU MINERALS PRIVATE LIMITED
5 TTA 3283/DEL/2025 2016-17 {A] MERU MINERALS PRIVATE LIMITED
6 ITA 3284/DELf 2025 2017-18 [A] MERL) MINERALS PRIVATE LIMITED
7 ITA 3614/DEL/ 2025 2021-22 {0] SH. GAJENDER SHARMA
8 ITA 4992/DELf2025 2012-13 {A] RAINBOW INFRACON PRIVATE LIMITED
S ITA 5086/DEL/2023 2019-20 [A] CHATTAN CLIMBING SPORTS SOLUTIONS LEP
10 | ITA S235/DEL/2025 2016-17 [ [A] NAI DISHA EDUCATION SOCIETY
11 ITA 8080/DEL/2025 2019-20 [D] CHATTAN CLIMBING SPORTS SOLUTIONS LLP
12 ITA 2767/DEL{ 2026 2018-19 {A] M/S RAMACIVIL INDIA CONSTRUCTION PRIVATE LIMITED
13 ITA 2768/DEL{2028 2019-20 [A] M/S RAMACIVIL INDIA CONSTRUCTION PRIVATE LIMITED
14 TTA 2769/DEL/2026 2020-21 [A] M/S RAMACIVIL INDIA CONSTRUCTION PRIVATE LIMITED
15 ITA 5762{DEL/ 2026 2015-16 [A] VEENA CHADHA
16 ITA 5771/DELS2026 2022 [D] JAYPORE E-COMMERCE PRIVATE LIMITED
17 TTA 5812/DEL/2026 2015-20 [A] M/S GALAXY DREAM HOME DEVELDPERS PVT. LTD.
18 ITA 5813/DEL/2026 2020-21 [A] M/S GALAXY DREAM HOME DEVELOPERS PVT. LTD.
19 TTA 5814/DELF2026 2021-22 [A] M/S GALAXY DREAM HOME DEVELOPERS PVT, LTD.
20 ITA 5B15/DELf2026 2022-23 [A) M/S GALAXY DREAM HOME DEVELOPERS PVT, LTD.
21 ITA 7704/DELf2026 2019-20 (D] GALAXY DREAM HOME DEVELOPERS PVT LTD.
2¢ ITA 7705/DELf2026 2020-21 [D]} GALAXY DREAM HOME DEVELOPERS PYT LTD.
23 ITA 7706/DELf2026 2022-23 [D] GALAXY DREAM HOME DEVELOPERS PVT LTD.
24 ITA S5009/DEL/ 2026 2018-19 [A] ENKAY FOAM PVT LTD
23 ITA 6010/DELf2026 2020-21 D] POPULATION SERVICES INTERNATIONAL
26 ITA 6011/DEL/2026 2013-14 [O] EXCELLA ESTATE AGENTS PVT LTD
27 ITA 6012/DELf2026 2017-18 (O] EXCELLA ESTATE AGENTS PVT, LTD.
28 ITA 6017/DEL/2026 2011-12 [D] RAKESH SHARMA
29 ITA 6019/DEL/ 2026 2018-1% {B] VIDAY BAGGA
30 TTA 6020/ DEL/2026 2018-1% [A] SACHIN ARORA
31 ITA 6026/DEL/2026 2010-11 {0] RAMESHWAR DAYAL EDUCATION TRUST
32 TTA 6027/DEL/2026 2011-12 (D] RAMESHWAR DAYAL EDUCATION TRUST
33 ITA 6028/DEL/2026 2012-13 [D]} RAMESHWAR DAYAL EDUCATION TRUST
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INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)

s Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 1660/DEL/2024 2015-16 [A] NEXGEN INFRACON PVT LTD

2 ITA 2727/DEL/2026 2020-21 [A] ANAND PROPMART PRIVATE LIMITED

3 ITA 2751/DEL/2026 2015-16 [O] AJAY KUMAR

4 I'TA 5450/DELf2024 2014-15 [A] NEXGEN INFRACON PVT. LTD

S ITA 5767/DEL/2026 2017-18 [A] SARITA JAIN

6 ITA 57594/DEL/2026 2016-17 [A] LALITH KUMAR CHHALLANI

7 ITA 5795/DEL/2026 2017-18 | [A] LALTTH KUMAR CHHALLANI

8 ITA 5796/DELf2026 2020-21 [A] LALTTH KUMAR CHHALLANI

9 ITA 5896/DELS2026 2014-15 [A]) SURESH SINGHAL

10 ITA 6029/DELS2026 2020-21 [A] GLADIUS HOSPITALITY PRIVATE LIMITED

11 ITA 6032/DELf2026 2015-16 [A] SRI JAIBALAII ISPAT PRIVATE LIMITED

12 ITA 6034/DEL/2026 2016-17 [C] NATIONAL PROJECTS CONSTRUCTION CORPORATION LIMITED

13 | ITA 6035/DEL/2026 2021-22 | [D] NATIONAL INTERNET EXCHANGE OF INDIA

14 | TTA 6037/DEL/2026 2022-23 | [A] NAMRATA GUPTA

15 ITA 6038/DEL/2026 2023-24 {A] PUSHPAK LAKHANI

16 ITA 6039/DEL/2026 2020-21 [A} DOGRA EDUCATION SOCIETY

17 ITA 6040/DEL/2026 2017-18 r-\[\¢1]' ETI-%A;IDRAMAULI BUILDTECH PVT LTD (NOW MERGED WITH JAGRATI BUILDWELL
18 ITA 6043/DEL/2026 2015-16 [A] HARVINDER KUMAR AHUJA

19 | ITA 6044/DEL/2026 2018-1% | [A] PRADEEP KUMAR AGRAWALLA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

s Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 6045/DEL/2026 2020-21 [A] LUXOR WRITING INSTRUMENTS PRIVATE LIMITED

P ITA 6046/DEL/2026 2021-22 [A] LUXOR WRITING INSTRUMENTS PRIVATE LIMITED

3 ITA 6047/DEL/2026 2022-23 [A] LUXOR WRITING INSTRUMENTS PRIVATE LIMITED

4 TTA 6048/DEL /2026 2023-24 [A] LUXOR WRITING INSTRUMENTS PRIVATE LIMITED

5 ITA 6050/DELf2026 2017-18 [A] OMAXE LIMITED

6 ITA 6051/DEL/2026 2021-22 [A] LIFESTYLE AND MEDIA BROADCASTING UMITED

7 ITA 6052/DEL/2026 2022-23 [A] M/S LIFESTYLE AND MEDIA BROADCASTING LIMITED
8 ITA 6053/DEL/2026 2014-15 [A] MADHUR GOEL

9 ITA 6054/DEL/2026 2020-21 [A] HARISH GAUR

10 ITA 6055/DELf2026 2021-22 [A] KARVY INNOTECH LIMITED

11 ITA 6056/DEL/2026 2021-22 {A] KARVY INNOTECH LIMITED

12 ITA 7446/DEL/2025 2022-23 [A] RAHUL VARMA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

Srl Appeal Number | Assmt, Year Assessee Name Remarks
1 ITA 6059/DEL/2026 2022-23 [A] MAHARASHTRA FOOD PROCESSING & COLD STORAGE

2 ITA 6060/ DEL/2026 2023-24 [A] MAHARASHTRA FOOD PROCESSING & COLD STORAGE

3 ITA 6064/DELS2026 2018-19 [A] CREATIVE THERMOLITE POWER PRIVATE LIMITED

4 ITA 6065/DEL/2026 2017-18 [A] AZZAAD LOHIYA

5 TTA 6066/DEL/2026 2019-20 {AJ ATUL BHATNAGAR

b ITA 6068/DEL/2026 2014-15 [A] SUDHIRBHAI SAREE WALA PRIVATE LIMITED

7 ITA 6069/DEL/2026 2020-21 [A) AIR LIQUIDE INDIA HOLDING PRIVATE LIMITED

B ITA 6071/DELf2026 2008-09 [A] ISHWAR CHAND TYAGI THROUGH L/H RAJ KUMARI

9 I'TA 6072/DELf2026 2019-2020 | [A] ZICO ENVIRONMENTAL SOLUTICNS PRIVATE LIMITED

1

Assistant Registran
07-Aug-2026]




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 17-AUGUST-2026 {(MONDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks

1 ITA 7235/DEL{2018 2013-14 [A] SAHARA TUTNER CON STRUCTIONS LTD

2 ITA 8196/DEL/2025 2018-2019 | [A] HALLMARK DEVELOPERS PRIVATE LIMITED (E FILE)

3 ITA 8284/DELf2025 2012-13 [A] LATE BHOODEV SINGH THROUGH LyH BIMLA DEVI (WIFE)

4 ITA 1111/DELf2026 2015-16 [A] BRINDAVAN AGRO INDUSTRIES PRIVATE LTD (E FILE)

5 ITA 1112/DELf2026 2018-19 [A] BRINDAVAN AGRO INDUSTRIES FVT LTD (E FILE)

5 ITA 1113/DEL/2026 2019-20 {A] BRINDAVAN AGRO INDUSTRIES PVT LTD {E FILE}

7 ITA 1176/DEL/ 2026 2016-17 {A] BRINDAVAN AGRO INDUSTRIES PVT LTD

8 ITA 1177/DELf2026 2017-18 [A] BRINDAVAN AGRC INDUSTRIES PVT LTD

9 ITA 1178/DEL/2026 2020-21 [A] BRINDAVAN AGRO INDUSTRIES PVT LTD

10 ITA 1179/DEL/2026 2021-22 [A] BRINDAVAN AGRO INDUSTRIES PVT LTD

11 ITA 1180/DEL{2026 2022-2023 | [A] BRINDAVAN AGRO INDUSTRIES PVT LTD

12 ITA 1181/DELS2026 2023-24 [A] BRINDAVAN AGRO INDUSTRIES PVT LTD

13 ITA 1165/DEL/2026 2019-20 [A] BHAGWAN SINGH

14 ITA 1164/DEL{2026 2020-21 [A] NOORANI KOHINOOR INFRA PRIVATE LIMITED

15 | ITA3675/DEL/2026 | 2013-14 |[A] PKA PROJETCS PVT LTD (E FILE)

16 1TA 4089/DEL/2026 2027-28 [A} MILLENIUM EDUCATION SQCIETY (E FILE}

17 ITA 4197/DELf2026 2027-28 [A} JAIPUR NATIONAL UNIVERSITY

18 ITA 4205/DEL{2026 2026-27 [A] SARASWATI SHIKSHA SABHA (E FILE)

19 ITA 4252/DEL{2026 2027-28 [A] KARAM BHUMI EDUCATIONAL SOCIETY (E FILE)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 18-AUGUST-2026 (TUESDAY)
srt | Appeal Number | Assmt. Year Assessee Name Remarks
1 1TA 3753/DELf2025 2017-18 [D] SANJAY JAIN (F FILE}
2 ITA 3810/DELf2025 2022-23 [D] LUXURIOUS INLAND DEVELOPERS LLP {E FILE}
3 | 1TA 5587/DEL/2025 2014-15  {[A] ARCHIT GUPTA AND SONS HUF ({E-FILE))
4 | ITA 8164/DEL/2025 2011 {D] ANGEL BUILDCON PVT LTD {(E-FILE})
5 [IT{S5)A 8172/DEL/2025| 2016-17 [A] HIMTAS MEDICARE ({E-FILE})
6 ITA 8189/DEL{2025 2010-11 [A] PRADEEP KUMAR JINDAL {{E-FILE))
7 | 17A B190/DEL/2025 201223 | [A] PRADEEP KUMAR JINDAL ((E-FILE})
8 | ITA8192/DEL/2025 2015-16 | [A] SINDHU FARMS PVT LTD ((E-FILE)}
5 | ITAB1S3/DEL/2025 2016-17 | [A] SINDHU FARMS PVT LTD ({E-FILE))
10} 1TA 1166/DELf2026 2015-16 [A] SHANTI RICE MILLS
11 I'TA 1167/DEL/ 2026 2014-15 [A] PRIYNKA SINGHAL
12 ITA 1168/DEL{2026 2018-18 [A] SHUSHANT SETHI
13 ITA 1169/DEL/2026 2017-18 [A] DHALL FOODS & BEVERAGES PRIVATE LIMITED
14 {TA 1171/DEL {2026 2016-17 [A] CINDRELLA POLYMERS PRIVATE LIMITED
15 | ITA 1172/DEL{2026 2017-18 [A] CINDRELLA POLYMERS PVT, LTD. ]
16 ITA 1174/DEL/2026 2018-19 [D] KETAN ANAND JADHAVY
17 ITA 3697/DEL/2026 2013-14 (D] ARAVI VENTURES PVT LTD ({E-FILE})
18 ITA 3702/DEL/2026 2019-20 [D} MAXIMUM QUTFITS PRIVATE LIMITED {(E-FILE}}
19 ITA 3708/DELf2026 2018-20 (D] MXM CLUB PRIVATE LIMITED (E FILE)
20 ITA 3709/DEL/2026 2020-21 [A] MOLHAR SINGH (E FILE}
21 ITA 3715/DEL/2026 2010-11 [A] M /S IRIS PIONEER INFRAPRCJIECT PRIVATE LIMITED {E FILE)
22 ITA 3722/DELf2026 2012-13 [A] ISR EXPORTS PRIVATE LIMITED {E FILE)
23 ITA 3732/DELf2026 2016-17 {A] LALTT MODI (E FILE}
24 ITA 3740/DEL/2026 2011-12 fA] NARINDER SINGH (E FILE)
25 ITA 3743/DELf2026 2017-18 [A] IMPERIAL EXPORT (E FILE)
26 ITA 3750/DEL/2026 2022-23 [A] TRUCAREKIDZ INDIA PRIVATE LIMITED {E FILE)
27 ITA 4263/DEL/2026 2027-28 [A] NAVEEN PATH (E FILE})
28 ITA 4264/DELf2026 2027-28 [A] NAVEEN PATH {E FILE}
29 ITA 4292/DEL/2026 2027-2028 F[IALBGLAWAH DEVI SURAJ BHAN VERMA MEMORIAL EDUCTATION SQCIETY (E
Ha
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF F BENCH FOR 19-AUGUST-2026 (WEDNESDAY)
Srl Appeal Number Assmt. Year Assessee Name Remarks
1 CO B4/DELf2023 2012-13 [A]} PATANJALL AYURVED LTD
2 CO B5/DEL/2023 2011-12 {A] PATANIALI AYURVED LTD
3 ITA 2317/DEL/2023 2012-13 [A] PLUS CORPORATE VENTURES PRIVATE LIMITED
4 ITA 8125/DEL/2025 2017-18 [A] ROHTAK SPORTS WEAR (E FILE)
5 ITA 8125/DEL/ 2025 2023-34 [A] ANKUR SHARMA (E FILE}
& ITA 8160/DEL/2025 201718 [A] DELMOS AVIATION PVT LTD (E FILE)
7 ITA B174/DEL/2025 2015-16 D] RAJYOG BUILDTECH PRIVATE LIMITED (E FILE)
B ITA 8175/DEL/ 2025 2016-17 [D] RAIYOG BUILDTECH FRIVATE LIMITED (E FILE)
9 ITA 8179/DEL/2025 2014-15 \ERM]]:E’LFEEIEVi{rlAEI%Er?;I}\;?;EFI%E)HED {FORMERLY KNOWN AS M/S ARTLINE
10 | ITA 1066/DEL/2026 2017-18 [A] QUICKPAISA FINTECH PRIVATE LIMITED (E FILE}
11 ITA 1067/DELf2026 2018-18 [A} QUICKPAISA FINTECH PRIVATE LIMITED (E FILE}
12 | ITA 1148/DEL/2026 2018-1% | [A] SWARAJ INDIA (E FILE}
13 | ITA 3711/DELS2026 2023-24 [A] UMED SINGH (E FILE}
14 ITA 3726/DEL{2026 2020-21 [A] ASHOK SAROHA (E FILE}
15 ITA 3738/DEL/ 2026 2015-16 [A] AJAY KUMAR BANSAL (E FILE)
16 | ITA 3739/DEL/2026 2015-16 | [A] AJAY KUMAR BANSAL (E FILE)
17 | ITA 3757/DEL{2026 2019-20 | {A] GOODVALUE CHEMICALS PRIVATE LIMITED (E FILE)
18 | ITA 4172/DEL{2026 2026-27 [A] SA- DHAN {E FILE}
19 | 1TA 4173/DEL/2026 2026-27 [A] SA-DHAN (E FILE}
20 | ITA 4333/DEL/2026 2026-27 [A] NAVNIRMAN TRUST (E FILE)
21 ITA 4334/DEL{2026 2026-27 [A] NAVNIRMAN TRUST (E FILE}
22 | 1TA GOG5/DELf2026 - [A] VOCATIONAL EDUCATION FOUNDATION
23 | ITA 60596/DEL/2026 - [A] VOCATIONAL EDUCATION FOUNDATION
24 | ITA 6114/DEL{2026 2026-27 [A] SUJATA CHARITY TRUST (E FILE)
25 | ITA 6115/DEL/2026 2026-27 [A] SUJATA CHARITY TRUST (E FILE)
26 ITA 6117/DEL{2026 2026-27 [A] SUNANDA CHARITBLE SOCIETY (€ FILE)
27 | ITA 6118/DEL{2026 2026-2027 | [A] SUNANDA CHARITBLE SOCIETY (E FILE)
Assist;nt Registran
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 20-AUGUST-2026 (THURSDAY)
Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 5423/DEL{2025 2012-13 [A] NOIDA TOLL BRIDGE COMPANY UMITED
2 ITA 5424/DEL/2025 2013-14 [A] NOIDA TOLL BRIDGE COMPANY LIMITED
3 ITA 5425/DEL{2025 2014-15 [A] NOIDA TOLL BRIDGE COMPANY LIMITED
4 ITA 5426/DEL{2025 2016-17 [A] NOIDA TOLL BRIDGE COMPANY LIMITED
5 ITA 5427/DEL/2025 2017-18 [A] NCIDA TOLL BRIDGE COMPANY LIMITED
& ITA 8022/DELf2025 - [A] BASIC EDUCATION FOUNDATION
7 ITA 8081/DELf2025 2016 [D] SHRIHART INVESTMENTS
8 ITA B082/DEL/2025 2017 [D] SHRIHARI INVESTMENTS
9 ITA 8154/DEL/2025 2021-22 [A] TAARUNI CONNECTIONS (INDIA) PRIVATE LIMITED
10 ITA B159/DEL/2025 2015-16 {A] AJAY KUMAR (E FILE}
11 ITA 8202/DEL{2025 2013-14 {A] HOME LINKERS PRIVATE UIMIED
i2 ITA B210/DEL/2025 2014-15 [A] KRIBHCO FERTILIZERS LIMITED
13 ITA 8268/DEL/2025 2017-18 [A] DELHI ACDEMY OF MEDICAL SCIENCES PRIVATE LIMITED (€ FILE)
14 | ITA B270/DELf2025 2021 - 22 | [A] LIYAKAT {E FILE})
15 ITA 105%/DEL{2026 2013-14 [A] SWADESHI ALUMINIUM COMPANY PRIVATE LIMITED (E FILE)
16 ITA 1068/DEL/2026 2011-12 [D] M/S VENUS OVERSEAS PVT LTD {E FILE)
17 ITA 1089/DEL/2026 2012-13 [D] GLOBUS SPIRITS LIMITED (E FILE})
18 | ITA 1091/DEL{2026 2019-20 [A] SHRESTH GUPTA (E FILE)
1% | ITA 1116/0ELf2026 2013-14 [A] FIITIEE LIMITED (E FILE}
20 | ITA 1117/DEL/2026 2014-15 [A] FIITIEE LIMITED (E FILE)
21 ITA 1118/DEL/2026 2015-16 {A] FIITIEE LIMITED (E FILE)
22 ITA 1119/DELf2026 2016-17 [A] FIITIEE LIMITED (E FILE)
23 ITA 1120/DEL{2026 2016-17 [A] FITTIEE LIMITED {E FILE}
24 | ITA 1121/DEL/2026 2017-18 [A} FIITIEE LIMITED (E FILE)
25 ITA 1122/DEL{2026 2018-19 [A] FIITIEE LIMITED (E FILE}
26 ITA 1123/DEL{2026 2019-20 [A] FIITJEE LIMITED (E FILE}
27 ITA 1153/DELf2026 2313-14 {A] SURINDER KAUR THAPAR (E FILE)
28 ITA 3758/DELS2026 2012-13 [A] SANDEEP GUPTA
29 ITA 3845/DEL{2026 2013-14 [A] MENORA DEVELOPERS AND INFRASTRUCTURE PVT, LTD. (E FILE}
30 ITA 4157/DEL{2026 2019-20 [A} JAT EDUCATION SCCIETY
31 ITA 6125/DELf2026 2026-27 [A] DELHI MANAGEMENT ASSOCIATION (E FILE)
32 ITA 6126/DELf2026 20256-27 {A] DELHI MANAGEMENT ASSOCIATICN (E FILE)
=
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF £ BENCH FOR 24-AUGUST-2026 (MONDAY)
Sr Appeal Number Assmib Year Assessae Name Ramarks
1 ITA 6199/DEL/2026 021-22 [A] AZURE GREEN TECH PRIVATE LIMITED (E/H)}
z ITA 6198/DEL/2026 2020-21 [A] AZURE GREEN TECH PRIVATE LIMITED (E/H)
3 CO 227{DEL{2025 2018-20 [A] NOUVELLE SECURITIES PVT LTD (E FILE}
4 TTA 5560/DEL/2025 2019-20 [D) NOUVELLE SECURITIES PVT LTD {(E FILE}
3 ITA 5599/DEL/2025 2021-23 [D] FARGD ESTATE PVT LTD (E FILE)
& CO 226/DEL2025 2021-22 [A} FARGD ESTATE PVT LTD (E FILE)
? [TA 8287/DELS2025 2020-21 [A] ABHINAV KALRA
8 1TA B2B8/DEL/2025 wn20-21 [A] RAVINDER SINGH
9 ITA B289/DEL/2025 2018-19 [D] M/S.INSTYLE EXPORTS PRIVATE LIMITED (E FILE)
10 TA B290/DEL/2025 2019-20 [D] CHARAMIEET (£ FILE)
11 ITA B291/DEL/2025 2018-19 [A] MANISH ARORA (E FILE)
12 ITA B292/DEL/2025 2015-16 [D] KIRAN NANDRAJOG (E FILE)
13 {TA B295/DEL/2025 2015-16 [A] COUNCIL OF ARCHITECTURE
14 TTA 91%/DEL/2035 2023-24 [A] EUGENIX HAIR SCIEMCES PRIVATE LIMITED {E FILE)
15 ITA 921/DEL/2026 2023-24 [A] SHEKHAR SWARUP
16 ITA 922/DEL/2026 2023-24 [A] SHEKHAR SWARUP
17 ITA 1062/DEL/2026 2016-17 {A] LOTUS GREENS CONSTRUCTIONS PRIVATE LIMITED (E F1L.E}
18 ITA 1065/DEL/2026 2021-2022 [A] ASHIM TALWAR (E FILE)
19 ITA 1070/DELY2026 2017-18 [A] SURESH KUMAR (E FILE}
0 ITA 1083/DELf2026 2015-16 D] LATE 5H. HARSH ARDRA THROUGH LEGAL HEIR RAJA ARDRA {E FILE)
21 ITA 1093/DEL/2026 2017-18 {A] SARD] GILL (E FILE)
22 ITA 1094/DEL/2026 2023-24 {A] MCHIT (E FILE}
3 ITA 1124/DELf2026 2018-19 (D] FARMAN (E FILE)
24 ITA 1144/DEL/2026 2020-2021  {[0] DALY DHURIA (E FILE)
25 ITA 1147/DEL/2026 2020-2021 {D] ASHISH DHURIA (E FILE)
26 ITA 2867/DELf2026 2026-27 {A] H € GUPTA EDUCATIONAL SOCIETY (E FILE}
b ITA 3724/DEL/2026 2026-27 [A] H C GUPTA EDUCATIONAL SOCIETY (E FILE}
28 ITA 2961/DEL/2026 2025-27 [A] ALL INDIA KATARIA EDUCATIONAL SOCIETY (E FILE)
28 ITA 3681/DEL/2026 2026-27 [A] ALL INDIA KATARIA EDUCATIONAL SOCIETY (E FILE)
0 ITA 3682/DEL/2026 2026-27 [4] DELHI VOCATIONAL SCHCOL SOCIETY (E FILE)
n ITA J007/0EL2026 2026-27 [A] DELHI VOCATIONAL SCHOOL SOCIETY (E FILE}
32 ITA 3657/DELf2028 2012413 [A] AMBICA ALLOYS (€ FILE)
33 ITA 3751/DEL{2026 2022-23 [4] PRO-CARE KIDZ INDLA PRIVATE LIMITED {E FILE}
34 ITA 3775/DEL/2026 2017-18 [A] JAI NARAYAN BANSAL
35 TTA 6085/ DELf2026 2016-17 [A] REAL VALUE FODOS PRIVATE LIMITED
36 ITA 6086/DEL/2026 2020-21 [A] ANIL KUMAR
7 ITA 6083/DEL/2026 2011-12 {A] ECO RRB INFRA PRIVATE LIMITED
38 TTA 3929/DEL/2026 2017-18 [D} KBS INDUSTRIES LIMITED {E FILE}
39 ITA 3930/DEL/2026 201B8-1% [D] KBS INDUSTRIES LIMITED (E FILE}
40 ITA 3931/DEL/2026 2019-20 [0] KBS INDUSTRIES LIMITED (E FILE)
4] TTA 3932/DELS2026 2020-21 {D] KBS INDUSTRIES LIMITED
42 ITA 3933/DEL/2026 2021-22 [D] KBS INDUSTRIES LIMITED (E FILE)
43 TTA 2934/DELS2026 2022-23 [D] KBS IKDUSTRIES LIMITED (E FILE)
44 TTA 3935/DEL/2026 2023-24 (B] KBS INDUSTRIES LIMITED (E FILE)
Eﬁ)_»ﬂs‘“
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF F BENCH FOR 25-AUGUST-2026 (TUESDAY)

Sri Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 5208/DEL/2018 2015-16 [A] BHA ASSOCIATES PVT. LTD.

2 ITA 7354/DEL/2018 2014-15 [A] SAGAR RATNA RESTAURANTS PVT. LTD.

3 ITA 8176/DEL{ 2025 2017-18 [A] LAXMI CHAND {E FILE)

4 ITA 8182/DELf2025 2022-23 {A] VIVEK GAMBHIR {E FILE}

5 ITA 8213/DEL/2025 2016-17 [A] SARQD JAIN

6 | ITA B242/DEL/2025 2011-12 | [A] PRADEEP KUMAR JINDAL (E FILE)

7 | ITA 8243/DEL/2025 2011-12 | [A] PRADEEP KUMAR JINDAL (E FILE)

8 ITA 1104/DEL/2026 2021-22 [A] MRITYUNIAY KUMAR SINGH (E FILE)

9 ITA 1143/DEL/2026 2021-22 [D] SUBHASH KEDIA (E FILE}

10 ITA 1149/DEL/2026 2016-2017 | [A] ANIL KUMAR SINGHAL (E FILE)

11 ITA 1156/DEL/2026 2017-18 [A} PAWAN (E FILE}

12 ITA 3775/DELf2026 2017-18 [A] IT J RETALLS PVT LTD

13 | ITA 3812/DELf2026 2017-18 [A] IPHITO REAL ESTATE PRIVATE LIMITED (E FILE)

14 ITA 3815/DEL/2026 2016-17 [A] VEERAPPA HANAMAPPA JALLIGERI (E FILE}

15 ITA 3822/DEL{2026 2018-19 [A] DEIN LE FOQDS PRIVATE LIMITED (E FILE}

16 ITA 3832/DEL/2026 2018-19 [D] ADITYA KUMAR JHA (E FILE)

17 | ITA 3851/DEL/2026 2020-21 [A] SUNITA (E FILE)

18 ITA 3853/DEL/2026 2017-2018 | [A] DWARKESH ALLOYS PRIVATE LIMITED (E FILE)

19 ITA 3854/DELf2026 2021-22 [A] DWARKESH ALLOYS PRIVATE LIMITED (E FILE)}

20 ITA 3882/DEL{2026 2016-17 [A] RIZWAN

21 ITA 3925/DEL/2026 2018-19 [A] RARUL BHATNAGAR

22 ITA 4165/DEL/2026 2017-18 [A] QUATRRO GLOBAL SERVICES PRIVATE LIMITED

23 | ITA 60S0/DEL{2026 2016-17 fA] KANTA BOTHRA

24 ITA 6091/DEL/2026 2017-18 [A] KANTA BOTHRA

25 ITA 6092/DELf2026 2018-2019 | [A] KANTA BOTHRA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 27-AUGUST-2026 (THURSDAY)

srl Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 335/DELS2021 2012-13 {A] FIIT3EE LIMITED,

2 ITA 339/DEL/2021 2013-14 | [A] FIITJEE LIMITED.

3 ITA 961/DELf2022 2012-13 [A] FITIEE LTD.

4 ITA 5488/DEL/2025 2015-20 [D] PREEKSHAT BHASIN (E FILE}

5 ITA 3661/DEL/2026 2017-2018 | [A] PULKIT KUMAR DAHIYA (E FILE}

[ ITA 3665/DEL{2026 2013-2014 | [A] MITHLESH KUMAR SINGH {E FILE}

7 ITA 3713/DELf2026 2020-21 {A] GOVIND SINGH GILt (E FILE)

g8 1TA 3720{DELf2026 1999-2000 | [A] COSMIQUE PRIVATE LIMITED (E FILE)

9 ITA 3721/DELS2026 2024-25 [A] SHRI KRISHNA SHIKSHA PRASAR SAMITI (E FILE}

10 | ITA 3728/DELf2026 2013-14 | [A] KUSUM GUPTA (E FILE)

11 ITA 3736/DELf2026 2017-18 [A] DIVYA VIRMANI (E FILE)

12 ITA 3741/DEL/2026 2016-17 {A] BALGOPAL COLD STORAGES PRIVATE | IMITED (E FILE)
13 ITA 3745/DEL/2026 2016-17 [A] VANBROS CONSTRUCTION INDIA LIMITED (E FILE})

14 ITA 3779/DEL/2026 2017-18 [A] MAHESH KUMAR VERMA

15 ITA 3796/DELf2026 2011-12 {D] MAHARAJA AGARSAIN BUILDERS PRIVATE LIMITED

16 | ITA 3797/DEL{2026 2012-13 | [D] MAHARAJA AGARSAIN BULLDERS PRIVATE LIMITED

17 ITA 3780/DEL{2026 2019-20 [A] AVA RESOURCES PRIVATE LIMITED

18 ITA 3784/DEL/2026 2017-18 [A] NITIN KUMAR SINGH

15 ITA 3787/DEL/2026 2014-15 [A] SAHDEY TYAGI

20 ITA 3788/DEL{2026 2016-17 [A] SANDEEP SHARMA

21 ITA 3790/DEL 2026 2011-12 {A] MOHAN BROTHERS PRIVATE LIMITED

22 ITA 3794/DEL{2026 2022-23 [A] SACHIN KUMAR

23 ITA 3810/DELS2026 2022-23 [A] SILVERGLADES INFRASTRUCTURE PVT, LTD,

24 ITA 3801/DELS2026 2015-20 [A] PRAMOD SHARMA

25 ITA 3B05/DEL{2026 2012-13 [D] URVASHI DEVELOPERS AND BUILDERS PRIVATE LIMITED
26 ITA 3806/DELf2026 2013-14 [D] URVASHI DEVELOPERS AND BUILDERS PRIVATE LIMITED
27 ITA 3807/DEL/2026 2014-15 {D] URVASHI DEVELGPERS AND BUILDERS PRIVATE LIMITED
8 CO 147/DEL{2026 2014-15 [A] URVASHI DEVELOPERS AND BUILDERS PRIVATE LIMITED
29 CO 146/DEL{2026 2013-14 [A] URVASHI DEVELOPERS AND BUILDERS PRIVATE LIMITED
30 CO 145/DEL{2026 2012-13 fA] URVASHI DEVELOPERS AND BUILDERS PRIVATE LIMITED
31 ITA 3808/DELf2026 2021-22 [D] MILLENNIUM CITY EXPRESSWAYS PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF F BENCH FOR 31-AUGUST-2026 (MONDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks

1 ITA 3385/DEL/2016 1999-2000 | [A] AGEMO EXIM LTD.

pi ITA 3517/DEL{2016 1999-2000 | [A] AGEMO EXIM LTD,

3 ITA 1096/DEL/2026 2017-18 (EEA;IGLE)ON INTERNATIONAL PVT LTD(FORMERLY KNOWN AS GEON INTERNATIONAL}

4 ITA 3811/DEL/2026 2021-22 [A] DHARAM PAL BATRA (E FILE}

5 ITA 3855/DEL/2026 | 2011-2012 |[A] FAWZIA KHAN (E FILE)

5 ITA 3856/DELf2026 2011-12 [A] FAWZIA KHAN (E FILE)

7 ITA 3861/DELf2026 2017-18 [A] GYAN PRAKASH CHOUHAN

8 ITA 3863/DEL/2026 2013-2014 | [A] MANISHA JEWELTECH PRIVATE LIMITED (E FILE)

9 ITA 3864/DEL/2026 2014-2015 | [A] MANISHA JEWELTECH PRIVATE LIMITED (E FILE}

10 ITA 3B65/DEL{2026 2015-2016 | [A] MANISHA JEWELTECH PRIVATE LIMITED (E FILE)

11 ITA 3869/DEL/ 2020 2018-19 [A] M C R AGENCIES PRIVATE LIMITED

12 ITA 60B7/DEL/2026 2023-24 [A] MAHA NAND SHARMA

13 ITA 6093/DEL /2026 2017-18 [A] SH. JATINDER PAL SINGH CHADHA

14 | ITA 5094/DEL/2026 2017-18 | [A] IT) RETAILS PVT LTD

15 ITA 6097/DEL{2026 2016-17 [A] SAYA BUILDCON PVT LTD

16 ITA 609%/DELf2026 2019-20 [A] IYQTL MAKHLIAS

17 ITA 6102/DEL/2026 2016-17 [A] SH. JASPREET SINGH MUKHIIA

18 ITA 6103/DEL/2026 2016-17 [A] SH. JASPREET SINGH MUKHIJA

19 ITA 6104/DELf2026 2017-18 [A] MALL HOTEL LTD.

20 ITA 6105/DEL{2026 2014-15 [A] M/S MAHABHADRA CONSTRUCTIONS LIMITED

21 ITA 6106/DEL/2026 20623-24 {A] KORRA WORLDWIDE ADVERTISIGN PYT LTD

22 ITA 610B/DELf2026 2011-12 {A] M{S EPOCH DISTRIBUTION PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 01-SEPTEMBER-2026 (TUESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 37/DEL/2024 2014-15 [D] RAJENDRA KUMAR {{E-FILE})}
i 2 ITA B214/DELf2025 2017-18 [D] PRATAP SINGH (E FILE)
'= 3 CO 235/DEL/2026 2017-18 | [A] PRATAP SINGH
4 | ITA 1080/DEL/2026 2013-14 | [D] RAJIESH GUPTA (E FILE)
5 | ITA 1081/DEL/2026 2016-17 | [D] RAJESH GUPTA {E FILE}
6 CO 134/DELS2026 2016-17 {A] RAJESH GUPTA (E FILE)
7 CO 133/DELf2026 2013-14 [A] RAJESH GUPTA (E FILE}
8 ITA 1084/DEL/2026 2021-22 [A] GROHE INDIA PRIVATE LIMITED {E FILE)
9 ITA 1092/DELf2026 2016-17 [A] NIDHI GOYAL (E FILE)
10 ITA 1097/DEL{2026 2018-19 {D] MEERUT COCQPERATIVE CANE DEVELOPMENT UNION LIMITED {E FILE}
11 ITA 4273/DEL/2026 2011-12 [A] TIRUPATI CONSTRUCTION COMPANY (E FILE)
i 12 ITA 4274/DEL/2026 2012-13 [A] TIRUPATI CONSTRUCTION COMPANY {E FILE)
13 ITA 4275/DEL/2026 2013-14 [A] TIRUPATI CONSTRUCTION COMPANY (E FILE)
14 ITA 4276/DELf 2026 2014-15 [A] TIRUPATT CONSTRUCTION COMPANY (E FILE}
15 | ITA4522/DEL/2026 2012-13 | [D] M/S TIRUPATI CONSTRUCTION COMPANY (F FILE)
16 ITA 4524/DEL{2026 2013-14 (0] M/S TIRUPATI CONSTRUCTION COMPANY (E FILE)
17 ITA 4537/DEL/2026 2011-12 D] M{S TIRUPATL CONSTRUCTION COMPANY (E FILE)
18 ITA 4539/DEL/2026 2014-15 {D] MfS TIRUPATT CONSTRUCTION COMPANY (E FILE)
19 ITA 6105/DEL/2026 2021-22 [A] MfS VEDANTA LIMITED
20 | ITA 6110/DEL/2026 2018-19 | [A] THE NEW DELHI HOLY FAMILY HOSPITAL SOCIETY
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 02-SEPTEMBER-2026 (WEDNESDAY)

Srl ] Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 8332/DELf2025 2011-12 [A] SH. NARESH ARORA (E FILE)}
2 ITA 3857/DELf2026 202021 [A] AJAY KUMAR JAISWAL (E FILE)
3 ITA 3858/DEL/2026 2017-18 [A] MLC JEWELS PVT LTD (E FILE}
4 ITA 3B59/DEL{2026 2019-20 [D] VINOD KUMAR (E FILE)
5 ITA 3867/DELf2026 2015-20 [A] VIKAS KUMAR
& ITA 3868/DELf2026 2019-20 [A] SCNAL ARYA
7 ITA 3872/DELf2026 201516 {A] PRAVEEN GUPTA
8 ITA 6115/DEL{2026 2016-17 {D] PUNJAB NATIONAL BANK
g ITA 6122/DELf2026 2016-17 [A] ANILKANT DHIRAJLAL PAREKH
10 ITA 6123/DELf2026 2022-23 [A] LAKHANI FQOTWEAR PRIVATE [IMITED
11 ITA 6124/DEL/2026 2017-18 [A] MAHABIR
12 ITA 5127/DELf2026 2021-22 [A] AMAN GAMBHIR
i3 ITA 6128/DEL/2026 2023-24 [A] AMAN GAMBHIR
14 ITA 6128/DEL/2026 2016-17 égkéﬁﬁﬂ%[;gftg?ﬁ&?;ﬂ LTD. SUCCESSCR IM INTEREST OF EML
15 ITA 6130/DEL/2026 2013-14 [D] MOOLCHAND HEALTHCARE FRIVATE LIMETED
16 ITA 6131/DEL{2026 2014-15 [D] MOOLCHAND HEALTHCARE PRIVATE LIMITED
17 ITA 6132/DELf2026 2015-16 [D] MOOLCHAND HEALTHCARE PRIVATE LIMITED
18 ITA 6133/DELf2026 2016-17 {D] MOOLCHAND HEALTHCARE PRIVATE LIMITED
19 ITA 6134/DEL/2026 2017-18 [D] MOOLCHAND HEALTHCARE PRIVATE LIMITED
20 ITA 6135/DEL/2026 2018-19 {D} MOOLCHAND HEALTHCARE PRIVATE LIMITED
ST
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 03-SEPTEMBER-2026 (THURSDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks ]
1 ITA 3794/DEL{2025 2016-17 [A] SHRI SANT LAL AGGARWAL

2 ITA 3795/DELf2025 2012-13 [A] SANT LAL HUF

3 ITA 3796/DELf2025 2016-17 [A] SANT LAL HUF

4 ITA 3797/DELf2025 2015-16 [AJ SHRI SAURAV AGGARWAL

5 ITA 3798/DEL /2025 2012-13 [A] SHRI GAURAV AGGARWAL

6 ITA 3799/DEL/2025 2012-13 [A] M/S. JAGAT PROJECTS LTD.

7 ITA 1136/DEL/2026 2020-21 [A] MANISH V1J (E FILE)

8 ITA 6136/DEL/2026 2018 [D] M/S LEVIN FINTECH PRIVATE LIMITED

9 ITA 6137/DELf2026 201314 {A] SHREE AMBEY METAL INDUSTRIES PRIVATE LIMITED
10 ITA 6138/DEL/2026 2014-15 [D} AJAY GOENKA

11 ITA 6139/DEL/2026 2017-18 [A] BROAD INJECTABLES

12 ITA 6140/DEL/2026 2016 [B] M/S KURZ INDIA PRIVATE LIMITED

13 ITA 6141/DEL/2026 2017 [D] M/S KURZ INDIA PRIVATE LIMITED

14 | ITA 6142/DEL/2026 2012-13 | [A] GEETA SINGH

15 | ITA 6143/DEL/2026 2017-18 | [A] INGENICO INTERNATIONAL INDIA PVT, LTD,

16 ITA 6144/DELf2026 2022-23 [A] INGENICO INTERNATIOMAL INDIA PVT. LTD.

17 ITA 6148/DEL/2026 2012-13 [D] MOHAN KUMAR GARG
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 07-SEPTEMBER-2026 (MONDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 3774/DEL/ 2026 2017-18 [A] ANKIT KATHURIA
2 ITA 3798/DEL/2026 2027-28 [A] INDIAN ASSOCIATION OF TOUR OPERATORS (E FILE)
3 ITA 3873/DEL{2026 2013-14 [A] MANUJENDRA SHAH
4 ITA 3941/DELS2026 2013-14 [A] YATENDER KUMAR GUPTA HUF (E FILE)
5 ITA 3962/DEL/2026 2020-21 {A] MITSUBISHI ELECTRIC AUTOMOTIVE INDIA PRIVATE LIMITED
6 1TA 3563/DEL/2026 2018-19 {A] MITSUBISHI ELECTRIC AUTOMCTIVE INDIA
7 ITA 3964/DEL/2026 2020-21 [A] CHANDER JEET PATHAK
8 ITA 6149/DEL/2026 2013-14 [D] MOHAN KUMAR GARG
g ITA 6153/DELf2026 2018-15 fA] COMVIVA TECHNOLOGIES LIMITED
10 | ITA 6158/DEL/2026 2019-20 [A] PANKA] KUMAR MITTAL
11 | ITA 6159/DEL/2026 2022-23 [A) 1D C SECURITIES LIMITED
12 | ITA 5160/DEL/2026 2021-22 [A] KRISHAN KUMAR SHARMA
13 | ITA 6161/DEL/2026 2012-13 [A] LATE NANAK THROUGH LEGAL HEIR SUMAN KASANA
14 ITA 6162/DEL/2026 2017-18 [A] TARUN PAL
15 | ITA 6163/DEL/2026 2018-19 [A] RAJEEY KUMAR GUPTA
16 | ITA 6164/DEL/2026 2018-19 [A] ANSH BATRA
17  ITA 6165/DELf2026 2020-21 [A] PRIMATEL FIBCOM LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)

Sri Appeal Number |[Assmt. Year Assessee Name Remarks
1 ITA 3877/DEL/2026 2024-25 [A] ANANDA SPA FOUNDATION (E FILE)

2 ITA 3878/DEL/2026 2019-20 [A] KAPIL KCHLL

3 ITA 3879/DEL/2026 2020-21 {A] KAPIL KOHLI

4 ITA 38B3/DEL/2026 2018-19 [4] OXIGEN SERVICES INDIA PRIVATE LIMITED

5 ITA 3884/DEL/2026 2019-20 [A] OXIGEN SERVICES INDIA PRIVATE LIMITED

5 ITA 3886/DEL/2026 2012-13 {A] SANDEEP KUMAR

7 ITA 3891/0CEL/2026 2016-17 [A] SQUARE YARDS CONSULTING PRIVATE LIMITED (E FILE)

8 ITA 3894/DEL/2026 2014-15 [A] JINDAL SAW LIMITED (E FILE)

9 ITA 3856/DEL/2026 2022-23 [A] AZHARUDDIN {E FILE)

10 | ITA 3897/DEL/2026 2018-19 | [A] IYQTI STRIPS PRIVATE LIMITED (E FILE)

11 | ITA 3898/DEL/2026 2018-19 [A] JYCTI STRIPS PRIVATE LIMITED (E FILE)

12 | ITA 6166/DELS2026 2020-21 [A] SEEMA ARORA

13 | ITA 6167/DEL/2026 2015-16 [A] PAWAN KUMAR JAIN HUF

14 | ITA 6168/DEL/2026 2012-13 [A] HINDUSTAN PRESTRESSED CONCRETE STRUCTURES PYT LTD

15 | ITA 6169/DEL/2026 2022 {D] M/S JAYPORE E-COMMERCE PRIVATE LIMITED

16 | ITA 6170/DEL/2026 2017-18 [A] PRATAP SINGH

17 1 ITA 6171/DEL/2026 2017-18 [A] SHAHID KHAN

18 | ITA 6174/DELf2026 2015-16 {A] SUDHIRBHAL SAREE WALA PRIVATE LIMITED

19 | ITA 6175/DEL{2026 2016-17 [A] SUDHIRBHAI SAREE WALA PRIVATE LIMITED

20 | ITA 61S6/DEL/2020 2014-15 [A] PARAM DAIRY LIMITED

21 | ITA 6200/DEL/2026 2021-22 [A] M/S PELICAN TOBACCO INDIA PVT LTD
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

Srl Appeal Number jAssmt. Year Assessee Name Remarks
1 ITA 8276/DEL/2025 2016-17 [A] USHA GUPTA

2 ITA 8277/DELf 2025 2017-18 [A] USHA GUPTA

3 ITA 3632/DEL/2026 - [A] GREEN PARK FREE CHURCH

4 ITA 3638/DEL/2026 2014-15 [A] OM TRANS LOGISTICS LIMITED (E FILE)

5 ITA 3639/DEL/2026 2015-16 [A] OM TRANS LOGISTICS LIMITED (E FILE)

& ITA 3644/DEL/2026 2012-13 tA]JB ROLLING MILLS LIMITED (E FILE)

7 ITA 3651/DELf2026 2020-21 [D] TARUN MGDI HUF (E FILE)

B ITA 6201/DEL/2026 2018-20 [A] M/S MADE EASY LEARNING PRIVATE LIMITED
9 ITA 6202/DELf2026 2020-21 [A] M/S MADE EASY LEARNING PRIVATE LIMITED
10 | ITA 6203/DEL/2026 2022-23 [A] M/S MADE EASY LEARNING PRIVATE LIMITED
11 | ITA 6204/DEL/2026 2018-19 [A] JYOTI SINGH

12 | ITA 6205/DEL/2026 2019-20 [A] JYOTI SINGH

13 | ITA 6206/DEL/2026 2020-21 [A] JYOTI SINGH

14 | ITA 6208/DEL/2020 2020-21 [A] AZURE PHOTOVOLTAIC PRIVATE LIMITED

15 | ITA 6209/DEL/2026 2021-22 [A] AZURE POWER VENUS PRIVATE LIMITED

16 | ITA 6210/DEL/2026 2012-13 [A] BHAWANI STEELS PVT LTD.

17 | ITA 6211/DELf2026 2021-22 (A] M{S MADE EASY EDUCATION PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 3768/DELf2026 2021-22 [A] ASHOK BANSAL

2 ITA 3769/DEL/ 2026 2022-23 [A] ASHOK BANSAL

3 ITA 3770/DELf2026 2022-23 [A] ASHOK BANSAL

4 ITA 3771/DEL/2026 2017-18 Al GAYATRI GLOBAL CONTRACTS PRIVATE LIMITED
5 ITA 3772/DELf2026 2018-15 [A] GAYATRI GLOBAL CONTRACTS PRIVATE LIMITED
6 ITA 3773/DEL/2026 2019-20 [A] GAYATRI GLOBAL CONTRACTS PRIVATE LIMITED
7 ITA 3948/DELf2026 2017-18 [A] SACHIN GARG HUF (E FILE)

B ITA 6212/DEL{2026 2017-18 [A] RAJ BALA

9 ITA 6213/DEL{2026 2017-18 {A] RAJ BALA

10 | ITA 6214/DEL/2026 2018-19 [A] LILYMINT CLOTHING PRIVATE LIMITED

11 | ITA 6215/DELJ2026 2020-2021 | [A] M/S MODICARE LIMITED

12 | ITA 6216/DEL/2026 2022-2023 | [A] M/S MODICARE LIMITED

13 | ITA 6217/DELf2026 2018-19 {A] BALENDRA SINGH

14 | ITA 6218/DELJ2026 20019-20 [Al BALENDRA SINGH

15 | ITA 6219/DELf2026 2020-21 [A] BALENDRA SINGH

16 | ITA 6220/DELS2026 2021-22 [A] BALENDRA SINGH

17 | ITA 6221/DELS2026 2022-23 [A] BALENDRA SINGH
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

LN
)
CAUSE LIST OF G BENCH FOR 17-AUGUST-2026 (MONDAY) Y)/
Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 | ITA 4068/DEL{2025 2015-16 | [A] TRIVENI ENTERPRISES LIMITED
2 | ITA 5838/DELf2025 2020-21 [A] ENN V ENN DESIGNS PRIVATE LIMITED
3 | ITA 5839/DEL/2025 2021-22 [A] ENN V ENN DESIGNS PRIVATE LIMITED
4 | ITA 5840/DEL/2025 2022-23 [A] ENN V ENN DESIGNS PRIVATE LIMITED
5 ITA 5841/DEL/2025 2(23-24 [A] ENN V ENN DESIGNS PRIVATE LIMITED
6 | ITA 5996/DEL/2025 2014-15 [A] SANJAY KUMAR VATS
7 | ITA 5997/DELf2025 2015-16 [ [A] SANJAY KUMAR VATS
8 ITA 6100/DEL{2025 2017-18 [A] ABHISHEK KNITWEAR PVT. LTD.
3 ITA 7505/DEL/2025 2011-12 égg{gg;}l:%s{;r:‘lgél.\lDUSTRmL AND INFRASTRUCTURE DEVELOPMENT
10 | ITA 7506/DEL/2025 2012-13 ég%{gg;:%?gaiﬁ_éNDUSTRlAL AND INFRASTRUCTURE DEVELOPMENT
11 | ITA 8451/DEL/2025 2017-18 ég%gg;:%gﬁﬁp:g%%gRML & INFRASTRUCTURE DEVELOPMENT
12 | ITA 8511/DEL/2025 2018-19 égg{?gé:%%TﬁENIHNT[E%STRIAL & INFRASTRUCTURE DEVELOPMENT
13 | ITA 8512/DEL/2025 2021-22 ggigg;ﬂ%%T:{?;lNT[EléSTRIAL & INFRASTRUCTURE DEVELOPMENT
14 | ITA 8528/DEL/2025 2021-22 [A] RNT METALS PVT LTD
15 | ITA 8529/DEL/2025 2022-23 [A] RNT METALS PVT LTD
16 | ITA 8530/DEL{2025 2023-24 | [A] RNT METALS PVT LTD
17 | ITA B535/DEL/2025 2023-24 | [A] ARCHIT JAIN
18 | ITA 8557/DEL/2025 2022-23 ég]gr?(gr&i%gﬁﬁp:?%é)STRML & INFRASTRUCTURE DEVELOPMENT
19 | ITA 8655/DEL/2025 2023-24 C[gg{ggé:%g\?ﬁﬁ:?_r[;%STR[AL & INFRASTRUCTURE DEVELOPMENT
20 | ITA 9128/DEL/2025 202021 C[gg{r?glé:%%T;\Ii:INT%%STRIAL & INFRASTRUCTURE DEVELOPMENT
21 | ITA 1452/DEL/2026 2011-12 | [A] CCL INTERNATIONAL LIMITED
22 | ITA 1497/DEL/2026 2020-21 [A] SHWETA SINGH
23 | I7TA 3026/DEL/2026 2013-14 | [A] SRI RAM SALES CORPORATION
24 | ITA 3029/DEL/2026 2017-18 | [A] GIBSON INNOVATIONS INDIA PRIVATE LIMITED
25 | TTA 3030/DEL/2026 2017-18 {[A] SH. KULDEEP
26 | ITA 3031/DEL/2026 2013-14 [A] M/S KKH INFRASTRUCTURE PRIVATE LIMITED
27 | ITA 3032/DEL/2026 2013-14 [A] M/S MY CHOICE AGENCIES PRIVATE LIMITED
28 | ITA 3033/DEL/2026 2020-21  j[A] KULDEEP SINGH
28 | ITA 3036/DELS2026 2017-18 | [A] BHARAT RATAN GUPTA
30 | ITA 3037/DEL{2026 2017-18 [A] BHARAT RATAN GUPTA
31 | ITA 3038/DEL/2026 2018-19 [A] CARGO MOTCRS GUIRAT PRIVATE LIMITED
32 | ITA 3166/DEL{2026 2014-15 (D] BAJRANG LAL PERIWAL
33 | ITA 3167/DELf2026 2015-16 | [D] SH. BAJRANG LAI PERIWAL
34 | ITA 3168/DEL{2026 2016-17 | [D] SH. BAIJRANG LAT PERIWAL
35 | ITA 3165/DEL/2026 2017-18 | {D] SH. BAJRANG LAI PERIWAL
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CAUSE LIST OF G BENCH FOR 17-AU T-2026 (MONDAY) m
Hy
Srl | Appeal Number |Assmt. Year Assessee Name \-R{marks
36 | ITA 3170/DEL/ 2026 2018-19 {D] SH. BAJRANG LAI PERIWAL
37 | ITA 3171/DEL/2026 2019-20 [ [D] SH. BAJRANG LAI PERIWAL
38 | ITA 3172/DELf2026 202021 [D] SH. BAJRANG LAI PERIWAL
39 | ITA 3573/DEL/2026 2014-15 [A] BAJRANG LAL PERIWAL
40 | ITA 3574/DEL/2026 2015-16 [A] BAJRANG LAL PERIWAL
41 | ITA 3575/DEL/2026 2016-17 | [A] BAJRANG LAL PERIWAL
42 | ITA 3576/DEL/2026 2017-18 | [A] BAJRANG LAL PERIWAL
43 | ITA 3577/DEL{2026 2018-15 | [A] BAJRANG LAl PERIWAL
44 | ITA 3578/DEL/2026 2019-20 | [A] BAIJRANG LAL PERIWAL
45 | ITA 3579/DELf2026 2020-21 [A] BAJRANG LAL PERTWAL
46 | ITA 4428/DEL/2026 2017-18 {[A] U T OVERSEAS
47 | 1TA 4429/DEL/2026 2018-19 | [D] SHARF MINT LIMITED
48 | ITA 1471/DEL{2026 2011-12 | [D] CCL INTERNATIONAL LIMITED
49 | TTA 1472/DEL{2026 2017-18 | [D] CCL INTERMATIONAL LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR 18-AUGUST-2026 (TUESDAY)
Srl | Appeal Number [Assmit, Year Assessee Name Remarks
1 | ITA 5353/DEL/2025 2016-17 | [A] DHIR & DHIR ASSOCIATES
2 | ITA 5354/DEL/2025 2017-18 | [A] DHIR & DHIR ASSOCIATES
3 1 ITA 5355/DEL/2025 2018-19 |} [A] DHIR & DHIR ASSQCIATES
4 | [TA 5356/DEL/2025 | 2019-20 |[A] DHIR & DHIR ASSOCIATES
5 | ITA5357/DELf2025 | 2020-21 |[A] DHIR & DHIR ASSOCIATES
6 | ITA5358/DEL/2025 | 2021-22 |[A} DHIR & DHIR ASSOCIATES
7 | ITA 5359/DEL/2025 2022-23 [A] DHIR & DHIR ASSOCIATES
8 | ITA 5360/DELf2025 2023-24 | [A] DHIR & DHIR ASSOCIATES
S | ITA 6160/DELf2025 | 2018-19 |[D)] DHIR &DHIR ASSOCIATES
10 | ITA6161/DEL/2025 | 201%-20 | [D] DHIR & DHIR ASSOCIATES
11 | ITA 6162/DELS2025 2020-21 | [D] DHIR & DHIR ASSQCIATES
12 | ITA 6163/DEL/2025 2021-22 | [D] DHIR & DHIR ASSCCIATES
13 | ITA 6164/DEL/2025 2022-23 [D] DHIR AND DHIR ASSOCIATES
14 | ITA 6165/DELf2025 2023-24  [D] DHIR & DHIR ASSQCIATES
15 | ITA 8645/DEL/2025 | 2016-17 | [D] AL ZIA EXPORTS PRIVATE LIMITED
16 | ITA 8646/DEL/2025 | 2017-18 | ([D] AL ZIA EXPORTS PRIVATE LIMITED
17 | ITA 1415/DELS2026 2017-18 | [A] COMPUTERS NETWORK & TELECCM (INDIA} PVT LTD
18 | ITA 1434/DEL/2026 | 2019-20 | [A] RAM KAWAR
19 | ITA 1485/DEL/2026 2018-19 | [A] RAM AVTAR
20 | ITA 1486/DEL/2026 | 2019-20 [[A] RAM AVTAR
21 | ITA 1539/DEL/2026 | 2018-19 |[[A] AL BARKAT ENTEREPRISES
22 | ITA 1540/DEL/2026 2019-20 | [A] AL BARKAT ENTEREPRISES
23 | ITA 3073/DEL/2026 2020-21 [A] AMAN SARIN
24 | ITA 3097/DEL/2026 | 2014-15 | [A] NAVAL KISHOR RAJGARHIA
25 | ITA 3098/DEL/2026 | 2015-16 |[A] NAVAL KISHOR RAJGARHIA
26 | ITA 3099/DEL/2026 2016-17 | [A] NAVAL KISHOR RAJGARHIA
27 § TTA 3100/DEL{2026 2018-19 | {A] NAVAL KISHOR RAJGARHIA
28 | ITA 3101/DEL/2026 | 2019-20 | [A] NAVAL KISHOR RAJGARHIA
29 | ITA 3105/DEL/2026 2018-19 | [A] EARTHSTONE HOLDING {TWO) PRIVATE LIMITED
30 | ITA 3109/DEL/2026 2022-23 | [A] CHANDAN KUMAR SINGH
31 | ITA 3142/DEL{2026 2023-24 | [A] PARVINDER SINGH BEDI
N
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

Srt | Appeal Number A‘S{'se:': Assessee Name Remarks
1 (ITA 3636/DEL/2024| 2011-12 {[A] SAURAV KARMAKAR (R/M)

2 |ITA 8513/DEL/2025| 2022-23 |[D] SHARE INDIA SECURITIES LIMITED

3 |ITA 8601/DEL/2025| 2017-18 | [A] INTERNATIONAL TRAVEL HOUSE LIMITED

4 |ITA 1529/DEL/2026| 2010-11 |[A] SANYA HOSPITALITY PRIVATE LIMITED

5 |[TA 1530/DELf2026; 2011-12 |[A] SANYA HOSPITALITY PRIVATE LIMITED

6 |ITA 1531/DEL/2026| 2022-23 |[D] AIRTH RESEARCH PRIVATE LIMITED

7 |ITA 2963/DEL/2026| 2013-14 [[A] SHOBHA RAM

8 |ITA 2965/DEL/2026| 2017-2018 | [A] RAHUL BHAT

9 |ITA 2966/DEL/2026| 2018-201% | [A] RAHUL BHAT

10 |ITA 2967/DELf20261 2021-2022 | [A] RAHUL BHAT

11 |ITA 2968/DEL/2026| 2022-2023 | [A] RAHIL BHAT

12 |ITA 2977/0EL/2026| 2017-18 | [D] JEEWAN HOSPITAL AND NURSING HOME PVT. LTD.
13 |ITA 3005/BEL/2026| 2024-2025 | [A] NITESH KUMAR GANESHPRASAD ASATI

14 |ITA 3042/DEL/2026| 2016-17 |[A] RUBY SINGH

15 |ITA 3043/DEL/2026| 2018-19 | [A] RUBY SINGH

16 |ITA 3044/DEL/2026( 2019-20 |[A] RUBY SINGH

17 |ITA 3058/DEL/2026( 2017-18 [A] DASNA AGRO INFRATECH PVT LTD

18 |ITA 3067/DEL/2026| 2025-26 |[A] GOKUL CHAND SHOBA RAM CHARITABLE TRUST
19 |ITA 3070/DEL/2026| 2020-21 |[A] MUKUL ROHATGI

20 |ITA 3110/DEL/2026| 2015-16 | [A] RITIKA AGARWAL (FORMERLY RITIKA SINGHAL)
21 |ITA 3126/DEL/2026| 2024-25 |[A] KUNSTOCOM (INDIA) LIMITED

22 IITA 3127/DELf2026 | 2027-2028 | [A] UIIWAL SHIKSHA SAMITI

23 |ITA 1314/DELf2026| 2012-13 | [A] AMBASSADOR BUILDING SOLUTIONS PVT LTD
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 20-AUGUST-2026 (THURSDAY)

Srl | Appeal Number Aﬁ:':rt' Assessee Name Remarks
1 | CO 186/DEL/2026 | 2023-24 |[A] MS KWORKS TECHNOLOGIES PVT.
2 | ITA 681/DEL/2023 | 2017-18 |[A] SHOBHIT SINHA
3 (ITA 1699/DEL/2025| 2010-11 |[A] ASSOCIATED FOREX SERVICES LIMITED {R/M)

ITA 5948/DEL/2025| 2017-18 | [D] SHIV KUMAR

ITA 6083/DEL/2025| 2020-21 | [A] GAURAV GROVER

ITA 8422/DEL/2025| 2016-17 |[A] NARAYAN INDUSTRIES GLOBAL LIMITED

ITA 8587/DEL/2025| 2016-17 | [A] SUPERIOR FINLEASE LIMITED

ITA 8588/DEL/2025| 2019-20 |[A] SUPERIOR FINLEASE LIMITED

S |ITA 8609/DEL/2025| 2016-17 | [D] SAINIK INDUSTRIES PRIVATE LIMITED

10 [ ITA 603/DEL/2026 | 2016-17 | [A] SAINIK INDUSTRIES PRIVATE LIMITED

11 | ITA 617/DEL/2026 | 2006-07 |[[A] HITKARI INDUSTRIES LIMITED

12 (ITA 1196/DEL/2026( 2023-24 |[D] M/S KWORKS TECHNOLOGIES PRIVATE LIMITED
13 JITA 1318/DEL/2026( 2013-14 |[A] SHASHI GARG

14 |ITA 1319/DEL/2026( 2014-15 |[A] SHASHI GARG

15 |ITA 1390/DEL/2026( 2020-21 |[A] INVESTORS CLINIC INFRATECH PRIVATE LIMITED
16 |[TA 2969/DEL/2026( 2022-23 {[A] ANUPAMA GUPTA

17 |ITA 2974/DEL/2026( 2011-12 |[D] RAKESH JAIN

18 |ITA 3095/DEL/2026| 2006-07 |{D] HITKARI INDUSTRIES LIMITED

19 |ITA 3147/DEL/2026| 2013-14 |[D] POPULATION SERVICES INTERNATIONAL

20 {ITA 3148/DEL/2026| 2018-19 |[D] POPULATION SERVICES INTERNATIONAL

21 |ITA 3151/DEL/2026( 2021-22 [[D] VIPIN SHARMA

22 |ITA 3158/DEL/2026( 2021-22 |[D] SH. JAGDEEP SINGH GILL

23 |ITA 3159/DEL/2026] 2015-16 |[D] DSV COLOAD & CLEARANCE PVT. LTD.

24 |ITA 3228/DELf2026] 2023-24 |[A] NGR CONSULTANTS PRIVATE LIMITED
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INCOME YAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 24-AUGUST-2026 {(MONDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 CO 253/DEL/2025 2012-13 [A] ANAND PRAKASH

2 ITA 5731/DEL/2025 2016-17 [A] RINGLETS TRADEX PVT LTD

3 ITA 5742/DEL/2025 2018-1% [A] RAJIV KAWATRA

4 TTA 5520/DEL/2025 | 2017-2018 | [A] ALANKIT BRANDS PRIVATE LIMITED

5 ITA 5951/DELf2025 2012-13 [D] ANAND PRAKASH

5 ITA 5982/DEL/2025 | 2014-2015 |[A] ASHOK KUMAR AGARWAL

7 ITA 5983/DELf2025 | 2015-2016 |[A] ASHOK KUMAR AGARWAL

8 TTA 5984/DEL/2025 | 2016-2017 | [A] ASHOK KUMAR AGARWAL

9 | ITAS98S/DEL/2025 | 2019-2020 [[A]ASHOK KUMAR AGARWAL

10 | ITA 5586/DEL/2025 2020-21 | [A] ASHOK KUMAR AGARWAL

11 | TTA 5588/DEL/2025 2017-2018 | [A] PRATISHTHA GARG

12 | TTA 5989/DEL/2025 | 2018-2019 [[A] PRATISHTHA GARG

13 | ITA 5990/DEL/2025 2019-2020 | [A] PRATISHTHA GARG

14 | ITA 6059/DEL/2025 2017-18 [A] PRAMOD JAIN

15 j ITA 6128/DELf2025 2015-16 [A] DEVENDER KUMAR GUPTA

16 | ITA 6129/DELf2025 2016-17 [A] DEVENDER KUMAR GLUPTA

17  ITA 6130/DEL/2025 2017-18 [A] DEVENDER KUMAR GUPTA

18 | ITA 6131/DEL/2025 2018-19 [A] DEVENDER KUMAR GUPTA

19 | ITA 6132/DEL/2025 2020-21 [A] DEVENDER KUMA GUPTA

20 | ITA 8370/DEL/2025 2020-21 | [A] MANISH WADHWA

21 | ITA B371/DEI/2025 2021-22 [A] MANISH WADHWA,

22 | TTA 6086/DEL{2025 2011-12 [A) CYAN FINANCIAL SOLUTIONS PRIVATE LTD.
23 | [ITA 6087/DEL/2025 2012-13 [A] CYAN FINANCIAL SOLUTIONS PRIVATE LTD.
24 | ITA 1315/DEL{2026 2018-19 {A] JAI MAA AMBEY HOSPITALITY

25 | T7A 3045/DEL/2026 | 2019-2020 | [A] NITIN MISHRA

26 | TTA 8222/DEL/2025 2013-14 [A] NET RAM

27 | TTA 8468/DEL/2025 2014-15 [A] NET RAM

28 | ITA B469/DELS2025 2015-16 | [A] NET RAM

29 | TTA 8470/DEL/2025 2016-17 [A] NET RAM

30 | ITA B471/DEL/2025 2017-18 | [A] NET RAM

31 | ITA B472/0ELf2025 2018-19 [A] NET RAM

32 | [ITA 8473/DEL/2025 2019-20 [A] NET RAM

=
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 25-AUGUST-2026 (TUESDAY)
Sl Appeal Number |Assmt. Year Assessee Name Remarks
1 SA 327/DELJ2026 2017-18 | [A] CLARCOR INDIA PRIVATE LIMITED
2 ITA 4535/DELf2026 2017-18 [A] CLARCOR INDIA PRIVATE LIMITED
3 CO 288/DEL/2025 2017-18 [ [A] NAVEEN JINDAL
9 ITA 3986/DEL/2024 2018-19 | [A] SANJAY JAIN
5 ITA 4779/DEL/ 2024 2011-12  {[A] SHYAM SUNDER (R/M)
6 1 ITA 5009/DEL/2024 2018 [D] SANJAY JAIN
7 ITA 1727/0EL/2025 2017-18 {[D] NAVEEN JINDAL
8 [TA 6045/DEL/2025 2018-19 [ {A] INFINITE LUXURY BRANDS PVT, LTD.
9 [TA 8653/DEL/2025 2024-25 [A] DIVYA PARKASH SOCIETY
10 | ITA 1190/DEL/2026 2012-13 [A] RADHEY SHYAM SAINI
11 | TTA 1402/DEL/2026 2015-16 | [A} JAGAT SINGH
12 | ITA 3149/DEL/2026 2013-14 | [A] SYED IFTEKHAR AHMAD
13 | [TA 4396/DEL/2026 2022-23  |[A] INDUSTRIAL INVESTMENT TRUST LIMITED:
14 + [TA 6418/DELS2026 2011-12 [ [A] SWETA GUFTA
15 | ITA 6419/DEL/2026 2011-12 | [A] SWETA GUPTA
16 | ITA 6420/DEL/2026 2011-12 [A] SWETA GUPTA
17 | TTA 6422/DEL/2026 2017-18 | [D] LAVA INTERNATICNAL LIMITED
18 | ITA6423/DEL/2026 | 2019-20 |[A) JITESH JAIN
19 | ITA 6424/DEL/2026 2024-25 [A] VIKRAM ADITYA MEHTA
20 | TTA 6425/DEL/2026 2024-25 | [A] BHAVNA MEHTA
21 | TTA 6426/DEL/2026 2018-19 {D] SCUD FINLEASE PVT LTD
22 ITA 6427/DELf2026 2019-20 D] SCUD FINLEASE LTD
23 | TTA 6428/DEL{2026 2020-21 [D] SCUD FINLEASE LTD
24 | ITA 6429/DEL/2026 2021-22 | [D] SCUD FINLEASE LTD
-
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 27-AUGUST-2026 (THURSDAY)

Srt | Appeal Number Ai:r:rt' Assessee Name Remarks
1 | CO 189/DEL/2026 | 2015-16 |[A] ANIMATE INFRASTRUCTURE

2 | CO 190/DELY2026 | 2017-18 ([A] ANIMATE INFRASTRUCTURE PVT LTD

3 | CO 191/DEL/2026 | 2018-19 | [A] ANIMATE INFRASTRUCTURE PVT LTD

4 | CO 192/DELJ2026 | 2019-20 ([A] ANIMATE INFRASTRUCTURE PVT LTD

5> | €O 193/DEL/2026 | 2020-21 |[A] ANIMATE INFRASTRUCTURE

& | CO 194/DEL/2026 | 2021-22 |[A] ANIMATE INFRASTRUCTURE PVT LTD

7 |ITA 6142/DEL/2025| 2015-16 |[A] CHANDER MQOHAN SETHI

8 [ITA 6159/DEL/2025] 2022-23 |[A] PRADEEP KUMAR AGARWALLA

9 |ITA 6960/DEL/2025 2022-23 | [D] PRADEEP KUMAR AGRAWALLA

10 |ITA 1343/DEL/2026| 2021-22 {[A] RAKESH KUMAR GUPTA

11 |ITA 2976/DEL/2026( 2014-15 |[D] ABHIMAAN REALTECH PRIVATE LIMITED

12 [ITA 3173/DEL/2026| 2015-16 | [D] ANIMATE INFRASTRUCTURE

13 [ITA 3174/DEL/2026] 2017-18 | [D] ANIMATE INFRASTRUCTURE PVT LTD

14 |ITA 3175/DEL/2026] 2018-19 | [D] ANIMATE INFRASTRUCTURE PVT LTD

15 {ITA 3176/DEL/2026] 2019-20 |[D] ANIMATE INFRASTRUCTURE PVT LTD

16 [ITA 3177/DELf2026| 2020-21 |{D] ANIMATE INFRASTRUCTURE

17 |ITA 3178/DEL/2026| 2021-22 |[D] AMIMATE INFRASTRUCTURE PVT LTD

18 |ITA 6430/DEL/2026] 2015-16 | [A] VESTIGE MARKETING PRIVATE LIMITED

19 |ITA 6431/DEL/2026 2009-10 {[A] ONICRA CREDIT RATING AGENCY OF INDIA PRIVATE LIMITED
20 |ITA 6432/DEL{2026 2019 [D] RAKESH KHANNA

21| CO 202/DEL/2026 | 2014-15 | [A] MADHAV BHAGARIA

22 | CO 203/DEL/2026 | 2015-16 | [A] MADHAV BHAGERIA

23 |ITA 3256/DEL/2026| 2014-15 |[D] MADHAV BHAGARIA

24 |ITA 3257/DEL/2026( 2015-16 ([D] MADHAV BHAGERIA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 31-AUGUIST-2026 (MONDAY)

Assmt.

Sr Year

Appeal Number Assessee Name Remarks

1 [ITA 1286/DEL/2026| 2018-19 |[D] AASHISH AGGARWAL

2 [ITA 2986/DEL/2026| 2016-17 |[A] PRIMERA INFRA GREENS LIMITED

3 [ITA 2987/DEL/2026| 2016-17 |[A] GREEN CRUSADER PVT LTD

4 ITA 2997/DEL/2026| 2022-23 |[A] ASSAM HIRE PURCHASE COMPANY PRIVATE LIMITED

5 |ITA 2998/DEL/2026{ 2019-20 |f{A} SRI NARAYAN MERCANTILES PRIVATE LIMITED

& {ITA 3000/DEL/2026| 2023-24 |[A] SRI NARAYAN MERCANTILES PRIVATE LIMITED

7 |ITA 6433/DEL/2026 2015 [D] VIVEK SAWHNEY

8 |ITA 6434/DEL/2026| 2010-11 |[D] AVISHA CREDIT CAPITAL LTD

G |ITA 6435/DEL/2026| 2011-12 |[D] AVISHA CREDIT CAPITAL LTD

10 ITTA 6436/DEL/2026| 2013-14 |[D] AVISHA CREDIT CAPITAL LTD

11 |ITA 6437/DEL/2026| 2019-20 |[D] USHA FINANCIAL SERVICES LTD

12 [ITA 6438/DEL/2026| 2020-21 |[D] VANSHA3 CLOTHING PVT. LTD.

13 [ITA 6440/DEL/2026| 2020-21 |[D] SLS PRINTING AND PACKAGING PVT LTD

14 |TTA 6441/DEL/2026| AY 2023-24 | [A] ASSAM HIRE PURCHASE COMPANY PRIVATE LIMITED

15 |ITA 6442/DEL/2026( 2014-15 |[A] ASSAM HIRE PURCHASE COMPANY PVT LTD

16 |ITA 6443/DEL/2026( 2023-24 |[A] ASSAM HIRE PURCHASE COMPANY PVT LTD

17 |ITA 5762/DEL/2025| 2016-17 |[A] AMRIT PAL SINGH HUF

18 |ITA 1463/DEL/2026( 2011-12 |[D] M/S AMAN BUILDWELL PVT LTD

19 |ITA 1464/DEL/2026| 2012-13 | [D] M/S AMAN BUILDWELL PVT LTD

M
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 01-SEPTEMBER-2026 (TUESDAY)

Srl

Assmt.

Appeal Number Year

Assessee Name

Remarks

ITA 4073/DEL/2025) 2019-20 | [A] PRATEEK CHITKARA

ITA 4138/DEL/2025| 2019-20 |[D] PRATEEK CHITKARA

ITA 4139/DEL/2025| 2017-18 |[D] PRATEEK CHITKARA

ITA 1346/DEL/2026] 2016-17 | {A] ROHATASH SINGH

ITA 3060/DEL/2026; 2018-19 | [A] SIRVINDER SINGH

ITA 3068/DEL/2026] 2018-19 |[A] G.K. MARKETING & APPARELS LLP

7 |ITA 3225/DEL/2026] 2018-19 |[A] CHOUDHARY CONSTRUCTIONS AND EARTHMOVERS CO.
8 |ITA 6444/DEL/2026| 2019-20 |[D] SAMMAN LAL SHER SINGH PAPERS PVT. LTD

9 |ITA 6445/DEL/2026 2015-16 |[D] SANDEEP

10 [ITA 6446/DEL/2026| 2020-21 | [A] NEERAJ BHATIA

11 |ITA 5449/DEL/2026| 2017-18 | [D] INDUS TECHNICAL EDUCATION SOCIETY

12 |ITA 6450/DEL/2026| 2015-16 | [D] M/S KANPUR DEVELOPMENT AUTHORITY

13 IITA 6451/DEL/2026( 2002-2003 | [D] SAHARA INDIA COMMERCIAL CORPORATICN LTD
14 |ITA 6452/DEL/2026( 2019-20 | [D] CHRYSALIS TRADING PVT LTD.

15 |ITA 6453/DEL/2026| 2016-17 | [A] SOPNA RANI PANDHY

16 |ITA 6454/DEL/2026{ 2013-14 |({A] MGM STONE AGGREGATES PRIVATE LIMITED

17 |ITA 6455/DEL/2026| 2015-16 |[A] RENTECH DESIGNS INDIA PRIVATE LIMITED

18 (ITA 8670/DEL/2025( 2012-13 |[D] ASTEROID SHELTERS LIMITED

18 |ITA 1519/DEL/2026| 2023-24 |[A] ESS KAY LAMINATIONS

20 |ITA 4338/DEL/2026| 2016-17 |[A] ITENDERPAL SINGH

21 [ITA 4342/DEL{2026| 2018-19 | [A] SHRINIWAS FOOD INDUSTRIES

22 |ITA 4343/DEL/2026| 2019-20 | [A] SHRINIWAS FOOD INDUSTRIES

23 |ITA 4344/DEL/2026| 2018-19 |[A] RANIU DEVI

24 |ITA 4346/DEL/2026| 2006-7 |[A] GREEN PETALS CAPFIN PRIVATE LIMITED

25 |ITA 4348/DEL/2026 2014-15 |[A] SMT. GEETA GOGNA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 02-SEPTEMBER-2026 (WEDNESDAY)

Sr

Appeal Number

Assmt. Year Assessee Name Remarks
1 CO 225/DEL/2026 2013-14 | [A] SUBHASH INFRAENGINEERS PRIVATE LIMITED
2 | ITA 2703/DEL{2024 2015-16 | [D] PVR INOX LIMITED
3 | ITA 2725/DEL/2024 2015-16 | [A] PVR INOX LIMITED (E FILING)
4 | ITA 5739/DEL/2025 2017-18 | [D] PVR INOX LIMITED
5 | 1TA 5740/DEL/2025 2018-19 | [D] PVR INCX LIMITED
6 | ITA 60B9/DEL/2025 2016-17 | [A] PVR INOX LIMITED
7 | ITA 60590/DEL{2025 2017-18 | [A] PVR INOX LIMITED
8 | ITA 6091/DEL{2025 2018-19 | [A] PVR INOX LIMITED
9 | ITA 6997/DEL/2025 2010-11 | [A] PVR INOX UMITED {E.FILING)
10 | ITA 7929/DEL/2025 2016-17 | [D] PVR INOX LTD.
11 | I1TA 2993/DEL/2026 2013-14 | [D] SUBHASH INFRAENGINEERS PRIVATE LIMITED
12 | ITA 3075/DEL/2026 2018-19 | [A] ANAND PRAKASH SHARMA
13 | ITA 3076/DEL/2026 | 2017-2018 | [A] MUKESH CHAND
14 | ITA 3078/DEL{2026 2015-16 | [A] ELSAMEX MAINTENANCE SERVICES LIMITED
15 | ITA 3080/DEL/2026 2017-18 | [A] GURCHARAN KALIR SAHN]
16 | ITA 3087/DEL/2026 2022-23 | [A] MENTCORPRENEUR VENTURES CAPITAL PRIVATE LIMITED
17 | TTA 3088/DEL/2026 2023-24 | [A] MENTORPRENEUR VENTURES CAPITAL PRIVATE LIMITED
18 | ITA 3089/DEL/2026 7013-24 é&g&ggg%%’gﬁl FOR GARHWALS ADVANCEMENT PROSPERITY AND
19 | ITA 3090/DEL/2026 3014-15 E[\?ANASSS%ATE}JONN FOR GARHWALS ADVANCEMENT PROSPERITY AND
20 | ITA 3091/DEL/2026 2015-16 E[C‘\;]x NAEESEE'_II'ISNN FOR GARHWALS ADVANCEMENT PROSPERITY AND
21 | ITA 3092/DEL/2026 2016-17 é&iﬁéﬁg%ﬂm FOR GARHWALS ADVANCEMENT PROSPERITY AND
22 | ITA 3093/DEL/2026 2017-18 E[vA;]\ ﬁgggﬂgﬂq FOR GARHWALS ADVANCEMENT PROSPERITY AND
23 | CO 284/DEL/2026 2023-24 | [A) SPAY TECHNOLOGY PRIVATE LIMITED
24 | CO 2B5/DEL/2026 2022-23 | [A] IYOTSHAH SINGH SETHI
25 | ITA 5987/DEL/2025 | 2019-2020 | [A] SHIKHI AGARWAL
26 | ITA 1377/DEL{2026 2013-14 | [A] AAR GEE EDUCATIONAL AND TECHNICAL SOCIETY
27 | ITA 1457/DELS2026 2022-23 | D] JYOTSHAH SINGH SETHI
28 | ITA 1460/DEL/2026 2023-24 | [D] SPAY TECHNOLOGY PRIVATE LIMITED
29 1 ITA 3198/DEL/2026 2016-17 | [A] HARSHPREET ARORA
30 | ITA 3199/DEL/2026 2016-17 | [A] HARSHPREET ARCRA
31 | ITA 4353/DEL{2026 2018-19 | {A] V- BAZAAR RETAIL PVT LTD
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 03-SEPTEMBER-2026 (THURSDAY)

Srl | Appeal Number A;::‘rt' Assessee Name Remarks
1 |ITA 8364/DEL/2025| 2018-19 |[A] RAJENDRA PRASAD GUPTA
2 |ITA 8365/DEL/2025| 2019-20 |[A] RAJENDRA PRASAD GUPTA
3 |ITA 8366/DEL/2025 | 2020-21 ![A] RAJENDRA PRASAD GUPTA
4 |ITA 3143/DEL/2026 | 2017-18 | [A] H-ONE INDIA PRIVATE LIMITED
5 |ITA 31494/DEL/2026 ] 2018-1% | [A] H-ONE INDIA PRIVATE LIMITED
6 |ITA 3195/DEL/2026| 2019-20 | [A] SANTOSH KUMARI
7 |1TA 3196/DEL/2026 | 2014-2015 | [A] NIKHIL GOENKA
8 |ITA 3197/DEL/2026 | 2016-2017 | [A] NIKHIL GOENKA
9 }ITA 3201/DEL/2026 | 2010-11 | [A] PARVEEN GANDHI
10 | ITA 3203/DEL/2026 | 2019-20 B[:l]_IFIzINEEHi:EIAI;UNEEI' DHANDA ( THROUGH LEGAL HEIR NANDINI
11 |ITA 3206/DEL/2026 | 2019-20 | [A] BRAHAM SINGH
12 |ITA 6456/DEL/2026 | 2015-16 | [A] JASWANT SEHGAL
13 [ITA 6457/DEL/2026 | 2027-28 | [A] ANAND SEWA FOUNDATION
14 | ITA 6458/DEL/2026 | 2027-28 | [A] ANAND SEWA FOUNDATION
15 |ITA 6459/DEL/2026 | 2020-21 |[A] MUKESH KUMAR AGGARWAL
16 |ITA 6460/DEL/2026 | 2019-20 | [A] SHREE BALAJI CONTRACTOR
17 |ITA 6461/DEL/2026 | 2014-15 | [A] M D OVERSEASE PRIVATE LIMITED
18 |ITA 6462/DELf2026 | 2022-23 | [A] SMT. VEENU SINGHAL
19 |ITA 6463/DEL/2026 ( 2012-13 | [A] MR. MANOJ TYGAI
20 |ITA 6464/DEL/2026! 2015-16 |[D] MANOJ KUMAR SINGH
21 |ITA 6465/DELf2026 | 2010-11 | [D] SHAASWAT SHARMA
22 |ITA 6466/DEL/2026 | 2011-12 [ [D] SHAASWAT SHARMA

:—.—bﬁt xa_:\“‘ =
istant Registran
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INCOM

E TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 07-SEPTEMBER-2026 (MONDAY)

Srl | Appeal Number A$::1rt. Assessee Name Remarks
1 | CO 175/DELf2026 2018-19 | [A] FILATEX INDIA LTD
2 | CO 238/DEL/2026 | 2018-19 | [A] FILATEX INDIA LTD
3 }ITA 1303/DEL/2026 | 2018-15 |[A] CHANDER JEET PATHAK
4 [ITA 1304/DEL/2026 | 2020-21 |[A] CHANDER JEET PATHAK
5 |ITA 1305/DEL/2026 | 2022-23 |[A] CHANDER JEET PATHAK
& |ITA 3229/DEL/2026 | 2018-19 |[D] FILATEX INDIA LTD
7 |ITA 6467/DEL/2026 | 2017-18 |[A] SUB-REGISTRAR OFFICE SIYANA
8 |ITA 6468/DEL/2026 | 2026-2027 | [A] SHRI ARVIND FOUNDATION
9 |ITA 6469/DEL/2026 | 2016-2017 | [A] BALESHVER
10 |ITA 6470/DEL/2026 | 2016-2017 | [A] BALESHVER
11 |ITA 6471/DELf2026 | 2018-19 |[A] GURIEET SINGH
12 |ITA 6472/DEL/2026{ 2014-15 | [D] FAIR DEAL IMPEX PRIVATE LIMITED
13 |ITA 6473/DEL/2026 | 2015-2016 | [A] RAJ PAL SINGH
14 |ITA 6474/DEL/2026 | 2020-21 |[A] NEERAJ DHAMDIA
15 |ITA 6475/DFL/2026 | 2021-22 | {A] NEERAJ DHAMIJA
16 |ITA 6476/DEL/2026 | 2013-14 |[D] ANU) SHARMA
17 |ITA 1937/DEL/2025 | 2011-12 | [A] SURENDRA KUMAR JAIN
18 {ITA 1956/DEL/2025| 2011-12 |[A] SURENDER KUMAR JAIN
19 |ITA 5918/DFL/2025 | 2012-13 | [A] YU SASAKI
20 [ITA 6013/DEL/2025 | 2019-20 | [A] RANBIR PAL SHAH
21 |ITA6151/DEL/2025 | 2016-17 [ [A] STANCE CONSUMER ELECTRONICS PRIVATE LIMITED
22 |1TA 6152/DEL/2025| 2017-18 | [A] STANCE CONSUMER ELECTRONICS PRIVATE LIMITED
23 | ITA 3218/DEL/2026 App[Tlig;ble [A] YOGYATA EDUCATION TRUST
o
Assistant Registran
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I_ - INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)
Srl | Appeal Number A,?::lrt Assessea Name Remarks
ITA
1| 6477/DEL/2026 | 2014-15 [[D] MKRS GARMENTS PVT. LTD.
ITA
2\ 6478/DEL/2026 | 2016-17 |[A] PRIYA NAGDEV
ITA
3| 6479/DEL/2026 | 2020-21 | [A] APURVA SURYAKANT SHAH
ITA
4 | 6ag0/DEL/2026 | 2015-16 |[A] JASWANT SEHGAL
ITA
5 | 6481/DEL/2026 | 2010-2011 | [A} AMRITVARSHA INDUSTRIES LIMITED
ITA
6 | gag2/pEL/2026 | 2027-2028 | [A] YOGSHAKTI EDUCATIONAL AND CHARITABLE TRUST
ITA
7 | gag3/DEL/2026 | 2019-20 |[A] SACHIN PARASHAR
ITA
8 | gaga/EL/2026 | 2023-24 |[ATARUN KUMAR PANDEY
ITA
% | gags/DEL/2026 | 2019-20 | [A] POLLUCON TECHNOLOGIES LIMITED
ITA
10| gage/DEL/2026 | 2018-19 |[A] ESSEL GREEN ENERGY PRIVATE LIMITED
ﬁfm«—:’{"
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{ 07-Aug-202

v 5’/1



| INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

Srl | Appeal Number A\S,Z':rt' Assessee Name Remarks
1 [ITA 1454/DEL/2026 | 2019-20 |[A] MS SUPPORT SERVICES LIMITED

2 |ITA 1455/DEL/2026 | 2020-21 |[A] MS SUPPORT SERVICES LIMITED

3 |ITA 1456/DEL/2026 | 2021-22 | [A] MS SUPPORT SERVICES LIMITED

4 |ITA 3208/DEL/2026 | 2017-2018 | [A] NTPC GE POWER SERVICES PVT. LTD.

S |ITA 6487/DEL/2026( 2013-14 |[A] ARJUN SINGH

6 |ITA 6488/DEL{2026| 2020-21 |[D] SH. ABHAY MEHTA

7 | ITA 6489/DEL{2026 | 2020-21 | [A] ROYAL VALTRANS INDIA PRIVATE LIMITED

8 |ITA 6490/DEL/2026 | 2010-11 |[D] NAMITA GARG

9 |ITA 6491/DEL/2026 | 2011-12 | [D] NAMITA GARG

10 |TTA 6492/DEL/2026 | 2012-13 | [D] NAMITA GARG

11 | ITA 6493/DEL/2026 | 2024-25 | [A] HCIN NETWORKS LIMITED

12 |ITA 6495/DEL/2026 | 2016-17 [ [A] NANDANI JAIN

13 |ITA 6496/DEL/2026 | 2016-17 |[A] NANDANI JAIN

14 |1TA 6497/DEL/2026 | 2018-19 | [A] DOLF LEASING LIMITED

15 32371'}-[()SESL?2026 2021-22 | [A] PRAVEEN JAIN TLJARIA AND SONS

16 3265&?5%2026 2021-22 | [A] ALOK JAIN TIJARIA AND SONS (HUF)

17 326;;(3%%’;026 2021-22 | [A] VIKAS JAIN TIJARIA AND SONS

18 |ITA B627/DEL/2025) 2011-12 |[A] M/S D D METALS PVT LTD

19 | ITA 3082/DEL/2026 | 2014-15 cgﬁ]EEQED:SSE[Ip\;?T%\[;I}ERSEAS LIMITED {EARLIER KNOWN AS PS5

20 |ITA 3083/DEL/2026 | 2016-17 éﬂé@gﬁgﬁ%ﬁggwm LIMITED {EARLIER KNOWN AS 15

21 [ITA 3125/DEL/2026 ( 2020-21 | [A] DREAMLIGHT COMMERCIAL PRIVATE LIMITED

22 (ITA 3230/DEL/2026 | 2018-19 | [A] M/S SPAR GEO INFRA PVT LTD, NEW DELHI

23 |1TA 3231/DEL/2026 | 2019-20 | [D] MODERN CONSTRUCTION (CO) DELHI

24 |ITA 3232/DELf2026 | 2021-22 |[D] GLOBAL INFOCOM PRIVATE LIMITED

25 |1TA 3236/DELf2026 | 2012-13 §[A] PUSHP LATA BAJA]

26 |ITA 3238/DEL/2026 | 2017-18 | [A] ABHA AGGARWAL
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

Assmt,

5rl | Appeal Number Year Assessee Name Remarks
1 |ITA 3216/DEL/2026 ) 2017-18 |[A] GATIK BUILDTECH PRIVATE LIMITED

2 |ITA 6498/DELf2026 | 2026-2027 | [A]1 QURESH CONFERENCE

3 |ITA 6499/DEL/2026 | 2026-2027 | [A] QURESH CONFERENCE

4 |ITA 6502/DEL/2026 | 2017-18 | [A] GIRIJESH SINGH

5 [ITA 6503/DEL/2026 ; 2020-21 |[D] M/S TECHNOSYS INTEGRATED SOLUTIONS PVT. LTD.
6 |ITA 6504/DELf2026| 2022-23 |[D] MEGHA MAHAJAN

7 |ITA 6505/DELf2026| 2019-20 | [D] KAMDHENU CEMENT

8 |ITA 6506/DEL/2026 | 2018-19 |[D] KULDEEP CHHABRA

9 |ITA 6507/DEL/2026 | 2019-20 | D] KULDEEP CHHABRA

10 |ITA 6508/DEL/2026 | 2018-19 | [D] BHARTI TELEMEDIA LTD

11 |ITA 6509/DEL/2026 N.A, [A] ORPHANS IN NEED CHARITABLE PUBLIC TRUST

12 |ITA 6510/DEL{2026 N.A. [A] ORPHANS IN NEED CHARITABLE PUBLIC TRUST

13 |ITA 6186/DEL/2025| 2017-18 | [D] MASTER PACK INDIA PRIVATE LIMITED

14 |ITA 3233/DELf2026 | 2017-18 | [D] DEEPAK GARG

15 |ITA 3278/DEL/2026 | 2011-12 | [A] SANJAY GHOSH

16 [ITA 3279/DEL/2026 | 2012-13 | [A] SANJAY GHOSH

17 |ITA 328B0/DEL/2026 | 2013-14 | [A] SANJAY GHOSH

18 |ITA 328B1/DEL/2026 | 2014-15 [[A] SANJAY GHOSH

19 |ITA 6369/DEL/2025 | 2020-2021 | [A] GENINS INDIA INSURANCE TPA LTD (E-{FILE}}
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Assistant Registrar
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[!— INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI J
CAUSE LIST OF H BENCH FOR 24-AUGUST-2026 (MONDAY)
Srl | Appeal Number A:.z::_t‘ Assessee Name Remarks
1 |ITA 4631/DEL/2025 | 2016-17 | [A] ALSORG INTERIORS INDIA PRIVATE LIMITED
2 |ITA 4632/DEL/2025 | 2017-18 | [A] ALSORG INTERIORS INDIA PRIVATE LIMITED
3 ITA 4633/DEL/2025 | 2018-19 | [A] ALSORG INTERIORS INDIA PRIVATE LIMITED
4 | ITA 4634/DEL/2025 | 2019-20 {[A] ALSORG INTERIQORS INDIA PRIVATE LIMITED
5 1ITA 4635/DELf2025 ] 2020-21 |[A] ALSORG INTERIORS INDIA PRIVATE LIMITED
6 | ITA4636/DEL/2025 | 2021-22 |[A] ALSORG INTERIORS INDIA PRIVATE LIMITED
7 |ITA4637/DEL/2025 | 2022-23 |[A] ALSORG INTERIORS INDIA PRIVATE LIMITED
8 |ITA 5321/DEL/20254 2020-21 |[D] ALSORG INTERIORS INDLA PRIVATE LIMITED
9 | ITA 5399/DEL/2025{ 2021-22 |[D] ALSORG INTERIORS INDIA PRIVATE LIMITED
10 | ITA 5400/DEL/2025 ] 2022-23 |[D] ALSORG INTERIORS INDIA PRIVATE LIMITED
11 | TTA 963/DEL/2026 | 2021-2022 | [A] GLOBAL JEWELLERY (E FILE})
12 | ITA 4525/DEL/2026 ¢ 2014-2015 | [A] SUNIL KUMAR KHATTAR
13 | ITA 4526/DEL/2026 | 2019-20 |[D] SHARP MINT LIMITED
14 | TTA 4529/DEL/2026 | 2017-18 | [D] ONE STEP UP EDUCATION SERVICES PVT LTD
15 | ITA 4817/DEL/2026 | 2018-19 | [D] ONE STEP UP EDUCATION SERVICES PVT LTD
16 | ITA 4531/DEL/2026 | 2020-21 |[A] KAMLESH VASUDEVA
17 | ITA 4532/DEL/2026 | 2014-15 {[D] MONIKA KUMAR
18 | ITA 5571/DEL/2026 | 2013-14 [ [D] MONICA KUMAR
19 |ITA 4533/DEL/2026 | 2019-20 | [A] AMIT JAIN
20 | ITA 4534/DEL/2026 | 2017-18 |[D] REENA JAIN
21 | ITA 4536/DELf2026 | 2018-19 [[D] MITSUI KINZCKU COMPONENTS INDIA PRIVATE LIMITED
22 | TTA 4538/DEL/2026 | 2014-15 [ [A] ALAPE KAUR
23 | ITA 4540/DEL/2026 | 2020-21 |[A] GLADIUS HOSPITALITY PRIVATE LIMITED
24 | ITA 4544/DELJ2026 | 2023-24 | [A] NEXT LEVEL PROJECTS PRIVATE LIMITED
25 | ITA 4546/DEL/2026 | 2009-10 ([ [A] HOST MERCANTILES PRIVATE LIMITED
26 | ITA 4547/DELJ2026 | 2017-18 [ [A] M/S.GENTLE ENTERTAINMENT PVT. LTD.
27 | ITA 4548/DEL/2026 | 2018-19 |[A] M/S.GENTLE ENTERTAINMENT PVT.LTD
28 1 ITA 4550/DEL/2026 | 2018-19 | [A] SURDEEP INFRA PROJIECTS PRIVATE LIMITED
29 | TTA 4551/DELf2026 | 2019-20 | [A] SURDEEP INFRA PROJECTS PRIVATE LIMITED
@' 07-Aug-2(9\€;




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 25-AUGUST-2026 (TUESDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 3201/DEL/2023 | 2018-19 [[A] AGGARWAL VIDYA PARICHARNI SABHA (5/G)
2 | ITA 320/DELf2023 | 2019-20 [[A] AGGARWAL VIDYA PARICHARNI SABHA (5/G)
3 | TTA 3203/DEL/2023 | 2020-21 | [A] AGGARWAL VIDYA PARICHARNI SABHA (5/G)
4 [ TTA 49/DEL/2024 2015-16 | [D] AGGARWAL VIDYA PRACHARINI SABHA ((E FILING APPEAL))
5 | ITAS7/DEL/2024 2017-18 | [D] AGGARWAL VIDYA PRACHARINI SABHA ({E FILING APPEAL))
6 | ITA58/DEL/2024 2016-17 | [D] AGGARWAL VIDYA PRACHARINI SABHA ((E FILING APPEAL))
7 CO 5/DEL/2024 2016-17 | [A] AGGARWAL VIDYA PRACHARIN] SABHA ((E FILING APPEAL))
8 CO 10/DEL/2024 2017-18 | [A] AGGARWAL VIDYA PRACHARINI SABHA ({E FILING APPEAL))
9 CO 8/DEL/2024 2015-16 | [A] AGGARWAL VIDYA PRACHARINI SABHA ((E FILING APPEAL))
10 | ITA 9057/DEL/2025 | 2018-20 | [A] M/S. PRANUSHA ELECTRO SOLUTIONS PVT, LTD
11 | ITA 1357/DEL/2026 | 2019-20 | [D] PRANUSHA ELECTRO SOLUTIONS PRIVATE LIMITED
12 | ITA 1358/DEL/2026 | 2020-21 | [D] PRANUSHA ELECTRC SOLUTIONS PVT. LTD
13 | ITA 4552/DEL/2026 | 2013-14 | [A] HARPAL DHANDA
14 | TTA 4556/DEL/2026 | 2014-15 | [A] WAVES DATA MANAGEMENT PRIVATE LIMITED
15 | ITA 4553/DEL/2026 | 2011-12 | [A] TRILOK SAINI
16 | ITA 4554/DEL/2026 | 2020-21 | [A] MOHIT KUMAR
17 | ITA 4555/DEL/2026 | 2016-2017 | [A] VIKRAM KRISHNA
18 | ITA 4557/DEL/2026 | 2016-17 | [A] CHETAN SHARMA
19 | ITA 4561/DEL/2026 | 2018-19 | [A] HARIDREAM SOLUTIONS PRIVATE LIMITED
20 | ITA 4560/DEL/2026 | 2018-19 | [A] HAREDREAM SOLUTIONS PRIVATE LIMITED
21 | ITA 4566/DEL/2026 | 2012-2013 | [A] DEVRA? TYAGI
22 | TTA 4564/DEL/2026 | 2019-20 |[A] DHIRU REALESTATES PRIVATE LIMITED

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 27-AUGUST-2026 {THURSDAY)
S| Appeal Number [Assmt. Year Assessee Name Remarks
1 ITA 861/DEL/2026 2018-19 | [A] M/S ANGELS INFRAHEIGHT (P) LTD.
2 | TTA 862/DEL/2026 2017-18 | [A] SAKARNI PLASTER (INDIA) PVT. LTD
3 ITA 863/DEL/2026 2021-22 | [A] SAKARNI PLASTER (INDIA} PVT. LTD.
4 ITA 977/DELf2026 2018-19 | [A] ESSEL HIGHWAYS LIMITED (E FILE)
5 | ITA 4599/DEL/2026 2020 [D] TRISIS VENTURES
6 | ITA 4601/DEL{2026 2012-13 [ [A] PRATEEK SHARMA
7 { ITA 4603/DEL/2026 2020-21 [D] AP REAL TECH PVT LTD
8 | ITA 4604/DEL/2026 2010-11 | [A] DHARAM PAL
9 | ITA 4605/DEL/2026 2010-11 [ [A] DHARAM PAL
10 | ITA 4606/DEL/2026 [2014-15 (Q1)| [A] RAIDEEP LEASING AND FINANCE (DELHI) PVT LTD
11 | [TA 4607/DEL/2026 | 2014-15 Q4 | [A] RASDEEP LEASING AND FINANCE (DELRI) PVT LTD
12 | ITA 4608/DEL/2026 2017-18 | [A] DBR CREDIT CAPITAL ADVISERS PRIVATE LIMITED
13 | ITA 4609/DEL/2026 2012-13 | [D] EMPIRE HOUSING PROJECTS PVT LTD
14 | ITA 4610/DEL/2026 2014-15 | [D] RAKESH JAIN
i5 | ITA 4611/0DEL/2026 2017-18 | [A] RIYASAT ALl CHOUDHARY
16 | ITA 4612/DELf2026 2021-22 | {D] ADG ONLINE SOLUTIONS PRIVATE LIMITED
17 | TTA 4613/DEL{2026 2019-20 | [D] ANITA BUILDERS PVT. LTD
18 | TTA 4614/DEL/2026 2020-21 [D] ANITA BUILDERS PVT. LTD
19 | ITA 4813/DEL/2026 2017-18 | [A] HAMDARD LABORATORIES INDIA
N
Assistant Registrar|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 07-SEPTEMBER-2026 (MONDAY)
5 | Appeal Number |Assmi. Year Assessee Name Remarks
1 | ITA 4766/DEL/2026 2011-12 | {D] NITIN AGGARWAL
2 | ITA 4767/DELf2026 2012-13 | [D] NITIN AGGARWAL
3 | ITA 4768/DELf2026 2014-15 | [D] NITIN AGGARWAL
4 | ITA 4769/DEL/2026 2015-16 | [D] NITIN AGGARWAL
5 | ITA 4770/DEL/2026 2016-17 | [D] NITIN AGGARWAL
& | ITA 4771/DEL/2026 2017-18 | [D] NITIN AGGARWAL
7 ITA 7934/DEL/2025 2013-14 [A] NITIN AGGARWAL
8 | ITA 7935/DEL/2025 2014-15 | [A] NITIN AGGARWAL
9 | ITA 7936/DEL/2025 2015-16 | [A] NITIN AGGARWAL
10 | ITA 7937/DEL/2025 2017-18 | {A] NITIN AGGARWAL
11 { TTA 7938/DEL/2025 2017-18 | [A] NEHA AGGRAWAL
12 | TTA 7948/DEL/2025 201112 | [A] NITIN AGGARWAL
13 | ITA 8013/DEL/2025 2012-13 | [A] NITIN AGGARWAL
14 | ITA 8014/DEL/2025 2016-17 | [A] NITIN AGGARWAL
15 | ITA 4897/DEL/2026 | 2018 - 19 | [A] AMIT KUMAR
16 | ITA 4898/DEL/2026 2022-23 | [A] SAHIL MANGLA, KATTHAL, HARYANA,
17 | ITA 48%9/DEL/2026 2020-2% | [D] BOUTIGQUE INTERNATIONAL PVT LTD
18 | ITA 4900/DEL/2026 | 2010-2011 | [A] SANDEEP VINAYAKRAQ SAKHARE
1% | ITA 4901/DEL/2026 2018-19 | [A] EDUCATION QUALITY FOUNDATION OF INDIA
20 | ITA 4903/DEL/2026 2016-17 | [D] YASHODHARA VERMA
21 | ITA 4905/DEL/2026 | 2019-2020 | [A] KUBER RECYCLE PROJECTS PRIVATE LIMITED
22 | TTA 4907/DEL/2026 2018-19 | [A] SANJAY WAHI
23 | ITA 4908/0EL/2026 2012-13 | [A] RAGHBIR SINGH
24 | ITA 4909/DEL/2026 2018-19 | [A] MITSUI KINZOKU COMPONENTS INDIA PRIVATE LIMITED
25 | TTA 4510/DEL/2026 2017-18 | [A] SUMAN KUMAR
26 | TTA 4911/DEL/2026 2010-11 {D] MANOJ KUMAR CHAUDHARY
27 | TTA 4912/DEL/2026 2012-13 | [A] VARUN FOILS LIMITED
28 | TTA 4913/DEL/2026 2020-21 | [D] SATYAJEET SINGH
29 | ITA 4915/DEL/2026 2017-18 | [A] KRISHAN KUMAR
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF H BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 979/DEL/2026 2020-21 | [A] VIMLA DEVI CHHALLANI (E FILE)
2 | ITAS5760/DEL/2026 | 2017-18 | [A] VIMLA DEVI CHHALLANI
3 | ITA 4686/DEL/2026 | 2019-20 |[A]BLUELINE FINANCE PRIVATE LIMITED
4 | ITA 4691/DEL/2026 2016-17 | [D] ASTER TRADELINKS PRIVTE LIMITED
5 CO 283/DEL/2026 2016-17 | [A] ASTER TRADELINKS PRIVTE LIMITED
6 | ITA4694/DEL/2026 | 2022-23 | [A] SANJEEV JAIN
7 | ITA 4695/DEL/2026 | 2016-17 | [A] NAVEEN GOEL HUF
8 | ITA 4704/DEL/2026 | 2013-14 | [D] FEWBUCKS TRADERS PVT LTD,
§  ITA 4857/DEL/2026 2023-24 | [A] ACME INDIA INDUSTIES LIMITED
10 | ITA 4916/DEL/2026 2018 [D] CHETAN SHARMA
11 | ITA 4917/DELS2026 2019-20 | [D] M/S GLOBE BROADCASTING PVT, LTD.
12 | ITA 4918/DEL/2026 | 2018-19 | [A] PANTHER SECURITAS PRIVATE LIMITED
13 | ITA 4919/DEL/2026 | 2022-23 | {A] SICE-VAAN JOINT VENTURE
14 | ITA 4920/DEL/2026 | 2015-20 | [A] PRITHIRAJ MUKHERJEE
15 | ITA 4923/DEL/2026 | 2022-23 | [A] RADHA BUILDTECH (INDIA) PRIVATE LIMITED
16 | TTA 4924/DEL/2026 2020-21 Exﬁr%gBRmGE UNIVERSITY PRESS & ASSESSMENT INDIA PRIVATE
17 | ITA 4926/DEL/2026 | 2021-22 | {A] BRIJ BHUSHAN
18 | ITA 4928/DEL/2026 2012-13 | [A] LATE SMT. REENA GUPTA THROUGH LEGAL HEIR PAWAN GUPTA
19 | ITA 4930/DEL/2026 | 2020-21 |[A] ASHISH GUPTA
o -
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

Srl | Appeal Number |Assmt, Year Assessee Name Remarks
1 | ITA 4689/DEL/2026 2019-20 | [D] SESCON BUILDERS PRIVATE LIMITED

2 CO 270/DEL/2026 2019-20 | [A] SESCON BUILDERS PRIVATE LIMITED

3 | ITA 4650/DEL/2026 2017-18 | [D] DESEIN PRIVATE LIMITED

4 | ITA 4700/DEL/2026 2021-22 | [A] RAM NIWAS MITTAL

5 | ITA 4819/0EL/2026 | 2020-21 | {D] ATUL GUPTA (E-(FILE})

6 | ITA 4820/DEL/2026 2021-22 | {D] ATUL GUPTA (E-(FILE))

7 | TTA 4931/DEL/2026 2012-13 | [A] HARJEET SINGH ARORA

8 | ITA4932/DEL{20D26 2023-24 | [D] LOTUS TEXTILES

9 1 ITA 4933/DEL/2026 2024-25 | [A] FORTUNE INFRAREALTORS PRIVATE LIMITED

10 | ITA 4534/DEL/2026 | 2020-21 |[A]) NANDITA GIRI

11 | ITA 4535/DEL/2026 2023-24 | [D] THRIVENI SAINIK MINING PRIVATE LIMITED

12 | [TA 4936/DEL/2026 2017-18 | [A] NITIN TYAGI ASHISH CHHATWAL

13 | ITA 4937/DEL/2026 2015-16 | [A] VDJAY VARDHAN SINGH

14 | ITA 4941/DEL/2026 2023-24 | [A] OPPO MOBILES INDIA PRIVATE LIMITED

15 | ITA 5214/DEL/2026 2020-21 | [A] ANCHAL SINHA

16 | ITA 5215/DEL/2026 | 2013-14 | [A] KRISHNA DEVI
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF H BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)
Srl ; Appeal Number |Assmt. Year Assessee Name Remarks
1 ; TTA B128/DEL/2025 2015-16 | [A] MOHD ASAD (E FILE}
2 | ITA 8943/DEL/2025 2017-18 | [A] RUDRA BUILDTECH
3 ITA 943/DEL/2026 2016 [D] SAKARNI PLASTER (INDLA) PRIVATE LIMITED (E FILE)
4 ITA 944/DEL/2026 2017-18 | [D] SAKARNI PLASTER {INDIA) PRIVATE LIMITED (E FILE)
5 ITA 545/DEL/2026 2020-21 | [D] SAKARNI PLASTER (INDIA) PRIVATE LIMITED (E FILE)
6 | ITA946/DEL/2026 | 2020-21 [[D] SAKARNI PLASTER (INDIA) PRIVATE LIMITED (E FILE)
7 ITA 947/DEL/2026 2021-22 | [D] SAKARNI PLASTER (INDIA} PRIVATE LIMITED (E FILE)
8 ITA 948/DEL/2026 2021-22 | [D] SAKARNI PLASTER (INDIA) PRIVATE LIMITED (E FILE)
9 | ITA 2999/DEL/2026 2020-21 | [A] SRI NARAYAN MERCANTILES PRIVATE LIMITED (E-(FILE})
10 | [JA 5216/DEL/2026 2011-12 | [A] SANTOSH DEVI
11 | ITA 5217/DEL/2026 2011-12 | [A] SANTOSH DEV
12 | ITA 5218/DEL/2026 2018-19 | [A] PARK ENTERPRISES
13 | ITA 5219/DELf2026 2017-18 | [A] PRIME SERVICES
14 | ITA 5220/DEL/2026 2018-19 | [A] PRIME SERVICES
15 | ITA 5221/DEL/2026 2019-20 | [A] PRIME SERVICES
16 | ITA 5222/DEL/2026 | 2018-19 | [D] M/S GALAXY FOODS
17 | ITA 5227/DEL/2026 2020-21 | [A] A TO Z HOUSEKEEPING SOLUTIONS PRIVATE LIMITED
18 § ITA 5228/DEL/2026 2018 [D] S CHAND AND COMPANY LTD
T A
AssTstant Registran
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 24-AUGUST-2026 (MONDAY)
Srl | Appeal Number A‘s,:':: Assessee Name Remarks
1 [T(TPIA 2022-23 | [A] CLEARWATER ANALYTICS INDIA PRIVATE LIMITED (S/G
96/DEL/2026 [A] (5/6)
2 |17A 601/DEL/2022 | 2017-18 | [A] RMD KWIKFROM INDIA PRIVATE LIMITED
3 |ITA 6122/DEL/2024| 2021-22 | [A] DE DIAMOND ELECTRIC INDIA PRIVATE LIMITED
IT(TP)A -
4| 3pELjsops | AY 202021 | [A] CARGILL INDIA PRIVATE LIMITED
5 LT(TP)A 202223 | [A] MSD PHARMACEUTICALS PRIVATE LIMITED
73/DEL/2026
T(TP)A ]
6 | oypejoze | 202223 | [A) GENESIS BCW PRIVATE LIMITED
; TT(TP)A 207225 | [ WILLTAM E. CONNOR & ASSOCIATES SOURCING PRIVATE
128/DEL/2026 LIMITED
8 IT(TP)A 2022-23 | [A] TABOOLA INDIA PRIVATE LIMITED
131/DEL/2026
9 IT(TP)A 2022-23 | [A] MICROSOFT CORPORATION INDIA PRIVATE LIMITED
154/DEL/2026
TT(TP)A ]
10| conri/oops | 202223 | [A] NOIDA TOWERS PRIVATE LIMITED
11 [T(TP)A 2022-23 | [A] EXXONMOBIL GAS (INDIA) PRIVATE LIMITED
163/DEL/2026
12 IT(TP)A 2022-23 | [A] LUXOTTICA INDIA EYEWEAR PRIVATE LIMITED
169/DEL/2026
% 21»3% -
,ﬁmmstrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 25-AUGUST-2026 (TUESDAY)

Srl | Appeal Number Aise':rt' Assessee Name Remarks
1 |ITA 1199/DEL/2016| 2011-12 | [A] M/S. BOSE CORPORATION INDIA PVT. 17D, (5/G)

2 |17A 6739/DEL/2017| 2013-14 | [A] BOSE CORPORATION INDIA PVT. LTD. (5/G) /

3 |ITA 1509/DEL/2014| 2009-10 | [A] M/S. BOSE CORPORATION INDIA PVT. LTD. (260A)

4 |ITA 1656/DEL/2015| 2010-11 | [A] M/S. BOSE CORPORATION INDIA PVT. LTD,

5 IITA 1597/DEL/2017| 201213 | [A] M/S. BOSE CORPORATION INDIA PVT, LTD.

6 |ITA 7922/DEL/2018| 2014-15 | [A] BOSE CORPORATION INDIA PVT, LTD.

7 |ITA 9665/DEL/2018| 2015-16 | [A] BOSE CORPORATION INDIA PVT, LTD.

8 | ITA 870/DEL/2021 | 2016-17 | [A] BOSE CORPORATION INDIA PV, LTD.

9 |ITA 2376/DEL/2022| 2017-18 |[A] BOSE CORPORATION INDIA PVT LTD

10 |ITA 4419/DEL/2024| 2020-21 | [A] BOSE CORPORATION INDIA PRIVATE LIMITED (E-FILE)

11 |TA 3389/DEL/2014| 2008-09 | [A] M/S. CORNELL OVERSEAS P LTD.

12 ZG}E(E-II-_I;%%ZB 202223 | [A] AMADEUS INDIA PVT LTD

13 129%2 /);oze 2022-23 | [A] AFFLE 31 LIMITED

14 ITAT)A 202223 | [A] FORTIS HEALTHCARE LIMITED

183/DEL/2026
TErn
Assistarrt Registran
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 27-AUGUST-2026 (THURSDAY)

Srl | Appeal Number A\s(:r::. Assessee Name Remarks
1 | SA143/DEL/2026 | 2020-21 | [A] KUNSHAN Q TECH MICROELECTRONICS (INDIA ) PVT LTD 5,
2 | SA144/DEL/2026 | 2022-23 |[A] KUNSHAN Q TECH MICROELECTRONICS (INDIA) PVT LTD.
3 101%2?;026 2022-23 | [A] KUNSHAN Q TECH MICROELECTRONICS (INDIA) PVT LTD.
4 102%23;026 2020-21 | [A] KUNSHAN Q TECH MICROELECTRONICS (INDIA ) PVT LTD _|
5 |[TA 1245/DEL/2017| 201213 | [A] MOTOROLA SOLUTIONS INDIA PVT. LTD. (S/G).
6 |ITA 1422/DEL/2015] 2010-11 | [A] M/S MOTOROLA SOLUTIONS INDIA PVT. LTD.
7 | ITA 632/DEL/2016 | 2011-12 | [A] MOTOROLA SOLUTION INDIA PVT. LTD.
8 |ITA 7553/DEL/2017| 2013-14 |[A] MOTOROLA SOLUTIONS INDIA PVT. LTD.
9 |ITA 8090/DEL/2018] 2014-15 | [A] MOTOROLA SOLUTIONS INDIA PV, LTD,
10 |ITA 1083/DEL/2021| 2016-17 | [A] MOTOROLA SOLUTION INDIA PVT. LTD.
11 | ITA 695/DEL/2022 | 2017-18 | [A] MOTORGOLA SOLUTIONS INDIA P.LTD
12 | I7A 842/DEL/2022 | 2018-19 | [A] MOTOROLA SOLUTIONS INDIA PRIVATE LTD.
13 | ITA 960/DEL/2023 | 2008-09 | [A] MOTORGLA SOLUTIONS INDIA P.LTD
14 |ITA 6090/DEL/2024| 2021-22 |[A] MOTOROLA SOLUTIONS INDIA PRIVATE LIMITED~
15| GIEEE,);DZ o | 202223 |[A] PRECISELY SOFTWARE AND DATA INDIA PRIVATE LIMITED
16 1571;[}(;3;026 2022-23 | [A] ENVERUS INDIA PRIVATE LIMITED
7| 59%(235026 2022-23 | [A] ONE E INFO PRIVATE LIMITED
18 160%;5/};026 2022-23 | [A] PVR INOX LIMITED
19 161%;?;026 2022-23 | [A] VEETEE FINE FOODS LIMITED
Bren X -
@i&s_f&ahfqﬂﬂeﬁsﬂar ,
07-Aug-20




INCOME TAX APPELLATE TRIBUNAL, I BENCHES, NEW DELHI
CAUSE LIST OF 1 BENCH FOR 07-SEPTEMBER-2026 {MONDAY)
Assmt.
Sri | Appeal Number Ye:_ Assessee Name Remarks
3 IT(TPA 2022-23 | [A] INTERGRAPH SG&I INDIA PRIVATE LIMITED (S/G
39/DEL/2026 519).

2 [1mA 1867/DEL/2015| 2010-L1 | [A] GE INDIA INDUSTRIAL PVT. LTD. = |

3 |ITA 5193/DEL/2018| 2014-15 |[A] GE INDIA INDUSTRIAL PVT, LTD. [

4 |ITA 7760/DEL/2018| 2010-11 | [A] GE INDIA INDUSTRIAL PVT, LTD.

5 |1TA 1598/DEL/2017] 2012-13 | [A] M/S. CONCENTRIX DAKSH SERVICES INDIA PVT. LTD.

6 [17A 7246/DEL/2018| 2013-14 | [A} NEEL METAL PRODUCTS 4TD. - |

7 1TA 7318/DEL/2018| 2013-14 | [D] NEEL METAL PRODUCTS LTD.

8 |ITA 1193/DEL/2023| 2015-16 | [A] BACARDI INDIA PRIVATE LIMITED

9 |[TA 1163/DEL/2024| 2009-10 | [A] JAS FORWARDING WORLDWIDE PRIVATE LIMITED -

10 {[TA 1164/DEL/2024| 2011-12 | [A] JAS FORWARDING WORLDWIDE PRIVATE LIMITED~]

11 [ITA 4374/DEL/2024| 2020-21 | [A] TELJIN INDIA PRIVATE LIMITED

12 |ITA 4387/DEL/2024| 2020-21 | [A] HOTELS.COM INDIA PRIVATE LIMITED (E FILE)

s IT(TPIA 202122 | [A] HERAEUS TECHNOLOGIES INDIA PRIVATE LIMITED, GAUTAM

5937/DEL/2024 BUDDHA NAGAR
TT(TPIA
14| 0k o025 | 202223 |[A]LS CABLE INDIA PRIVATE LIMITED
15 IT(TPIA 2022-23 | [A] SOUTH INDIA KRISHNA OIL AND FATS PVT, LTD
183/DEL/2026 - LTD.
c_._‘_ N -
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF 1 BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)

Assmt.

Srl | Appeal Number Year

Assessee Name Remarks

1 |ITA 2294/DEL/2015( 2010-11 ([D] M/S. ALCATEL LUCENT INDIA LTD. (R/M) |

2 |ITA 9493/DEL/2015| 2009-10 | [D] ALCATEL LUCENT INDIA LTD. ~J

3 | ITA 226/DEL/2019 | 2007-08 i [D] CADENCE DESIGNS SYSTEMS INDIA PVT, LTD"'_T

4 | COS59/DEL/2021 | 2007-08 1| [A] CADENCE DESIGNS SYSTEMS INDIA PVT. LTD.')

5 |ITA753/DEL/2022 | 2017-18 | [A] CLASS AGRICULTURAL MACHINERY

6 |1TA 1446/DEL/2022| 2017-18 | [A] CLYDE BERGEMANN INDIA PRIVATE LIMITED

7 |ITA 1493/DEL/2022; 2018-19 [[A] BT GLOBAL BUSINESS SERVICES PRIVATE LIMITED

8 |ITA 4321/DEL/2024| 2020-21 | [A] COLT TECHNOLOGY SERVICES INDIA PRIVATE LIMITED (E FILE}

9 |ITA 5150/DEL/2024( 2021-22 | [A] HORIBA INDIA PRIVATE LIMITED {E FILE)

10 |ITA 5440/DEL/2024| 202122 |[A} DZ CARD (INDIA) PVT LTD —

1 10,}5(51?{325 2022-23 | [A] DZ CARD (INDIA) PRIVATE LIMITED —~

12 {IT(IT)A 2/DEL/2026| 2016-17 {[D] HONDA MOTOR CO LTD

13 50};&2’326 2022-23 | [A] CIENA INDIA PRIVATE LIMITED

14| ;},Tég?;ﬂz o | 2022:23 | [A] AMANTYA TECHNOLOGIES P LTD

15 190%%3%26 2022-23 | [A] SYSTRA ENGENHARIA E CONSULTORIA LTDA

16 |ITA 3360/DEL/2026| 2018-19 |[D] K R PULP AND PAPERS LIMITED"?

17 |ITA 3361/DEL/2026; 2020-21 ([D] M/S KR PULP & PAPERS LTD. _J

<~Zye
Assistant Registrar
4—/ 07-Aug-20260"
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

S

Appeal Number

Assmt. Year

Assessoe Name Remarks

1 Sb 326/DEL/2026 2022-23 [ [A] VAHAN TECHNOLOGIES INDIA PRIVATE LIMITED

2 | IT(TP)A 132/DELf2026 2022-23 [A] VAHAN TECHNOLOGIES INDLA PRIVATE LIMITED

3 _SE'Z_BIDEUZOZG 2017-18 [A] NESTLE INDLA LIMITED

4 _EA;_BZQJDEL!ZOZG 2018-1% [A] NESTLE INDIA LIMITED

S ITA 1267/DELf2022 2017-18 [A] NESTLE INDLA LIMITED {5/G)

6 ITA 1268/DELf20G22 2018-19 [A] NESTLE INDLA LIMITED E}’-G)

7 ITA 9660/DEL/201% 2009-10 [A] SCHNEIDER ELECTRIC I'IEJIA PVT, LTD.

8 ITA 4575/DEL/2018 2010-11 [A] SCHNEIDER ELECTRIC INDIA PVT. LTD.

9 [TA 8163/DEL/2018 2014-15 [A] SCHNEIDER ELECTRIC INDIA PVT. LTD.
10 ITA 575/DEL{2019 2012-13 [A] SCHNEIDER ELECTRIC INDIA PVT, LTD.

11 ITA 835/DEL/2019 2012-13 [] SCHNEIDER ELECTRIC INDIA VT, LTD.

12 ITA 9661/DEL/201% 2015-16 [A] SCHNEIDER ELECTRIC INDIA PVT. LTD.

13 ITA 554/DELf2022 2017-18 [A] SCHNEIDER ELECTRIC INDIA PRIVATE LTD.

14 ITA 611/DEL/2021 2016-17 [A] SCHNEIDER ELECTRIC INDIA PVT. LTD.

15 ITA 5850/DEL/2024 2021-22 [A] SCHNEIDER ELECTRIC INDIA PRIVATE LIMITED
15 ITA 2188/DEL/2023 2011-12 [A] SCHNEIDER ELECTRIC INDIA PRIVATE LIMITED
17 | IT(TPA 223/DELf2026 2022-23 [A] SCHNEIDER ELECTRIC INDIA PRIVATE LIMITED
18 ITA 1202/DELf2019 2012-13 [A] G4S SECURE SOLUTIONS (INDIA)
19 ITA 7732/DEL/2019 2010-11 [A] G4S SECURE SOLUTIONS {INDIA) PRIVATE LIMITED
20 ITA 7733/DEL/2019 2011-12 {Al G4S SECURE SOLUTIONS {INGIA) PRIVATE LIMITED
21 ITA 556/DEL/2021 2016-17 [A] SYNIVERSE TECHNOLOGIES SERVICES (INDIA) PVT, LTD,
22 ITA 1759/DEL/2021 2013-14 [A] SYNIVERSE TECHNOLOGIES SERVICES{INDILA) PRIVATE LIMITED
23 ITA 2287/DEL/2022 2018-19 [A] LUMMUS TECHNOLOGIES HEAT TRANSFER BV
24 ITA 3405/DEL/2024 2020-21 [A] PLADIS INDIA PRIVATE LIMITED (E-FILE)
25 | IT(TP)A 184/DEL/2026 2022-23 [A] HUAKE ENGINEERING INDIA PRIVATE LIMITED

stant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

Srl | Appeal Number A:Zr::. Assessee Name Remarks
1 |ITA 1076/DEL/2017] 2012-13 | [A] M/S. SONY INDIA PVT. LTD. (E{E;) ﬂ*r
2 |ITA 8150/DEL/2018| 2014-15 | [A] SONY INDIA PVT, LTD. {5/G) I
3 | ITA493/DEL/2021 | 2016-17 | [A] SONY INDIA PVT, LTD. i ‘-]
4 |ITA 4589/DEL/2017| 2011-12 | [A] MARATHAN ELECTRIC INDIA P.LTD ~
5 |ITA 4614/DELf2017| 2011-12 §[D] MARATHON ELECTRIC INDIA PVT. LTD. -
6 |ITA 1172/DEL/2022| 2018-19 |[A] DE DIAMOND ELECTRIC INDIA P.LTD
7 |TTA 1521/DELf2022| 2018-19 | [A] HAIER APPLIANCES INDIA PLTD (R/M)
8 IITA 4538/DEL/2024| 2020-21 | [A] INFOGAIN INDIA PRIVATE LIMITED
9 |ITA 5343/DEL/2024)|AY 2021-22 | [A] IP ACCESS INDIA PRIVATE LIMITED
10 |ITA 5405/DEL/2024| 2021-22 | [A} TS TECH SUN RAJASTHAN PRIVATE LIMITED
11 |ITA 5934/DEL/2024| 2021-22 L[{QJI?EENERSE TECHNOLOGIES SERVICES {INDIA) PRIVATE __7
12 zs,g(ﬁﬁggzs 2022-23 | [A] SYNIVERSE TECHNOLOGIES SERVICES INDIA PRIVATE LIMEFED
13 51};9:2‘325 2021-22 | {A] GENONE OPTECH PVT LTD
14 IT(TP)A 2022-23 | [A] MANPOWERGROUP SERVICES INDIA PRIVATE LIMITED
35/DEL/2026
5ot
élssig;t;:?;e;;trar
o 07-Aug-2£;';€




INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI |
CAUSE LIST OF SMC BENCH FOR 17-AUGUST-2026 (MONDAY)

s Appeal Number Assmt. Year Assessee Mame Remarks
1 ITA 910/DEL/2021 2018-19 | [A] NAVRATAN DAGA ((R/C))

2 ITA 2728/DEL{ 2026 2020-21 [A] RAJJ MEHTAB (E- (FILE}}

3 ITA 2748/DEL{2026 2018-20 [A] ANIL KUMAR BANSAL (E- (FILE})

4 ITA 2745/DEL{2026 2014-15 [A] ARVIND KUMAR BAHL (E- (FILE})

5 ITA 2787/DEL/2026 2012-13 {A] SHAILENDRA JINDAL (E- (FILE}}

6 ITA 2804/DEL{2026 2018-19 [A] ANIL CHAUBEY {E- (FILE))

7 ITA 3061/DELS2026 2017-18 [A] RAJO DEVI

8 ITA 4541/DEL/2026 2019-20 [A] KAMLESH VASUDEVA (E-{FILE}}

9 ITA 6152/DELf2026 2024-25 [A] VIKAS GOSWAMI (E-(FILE})

10 ITA 1902/DELf2026 2024-25 {A] VEE KAY AUTO PRIVATE LIMITED (E-(FILE}}

11 ITa 2880/DEL{2026 2023-2024 [A} YAR MOHAMMAD KHAN {E- {FILE})

12 TTA 3202/DELS2026 2012-13 [A] PARVEEN KUMAR, (E-(FILE})

13 ITA 3727/DELs2026 2012-13 [A] VINITA S JAIN (E-(FILE}))

14 ITA 4776{DEL/ 2026 2024-25 [A] ASHOK KUMAR (E-(FILE))

15 ITA 4831/DELS2026 2024-25 {A] BANWART LAL AGGARWAL

16 ITA 5194/DELS2026 2019-2Q [A] URBAINLA SPACES PRIVATE LIMITED (E-(FILE}}

17 ITA 5270/DELf2026 2019-20 [A] KALPANA MISRA

18 ITA 5438/DEL/2026 202425 [A] AMLINE HOTELS PRIVATE LIMITED

19 TTA 5677/DEL/2026 2018-20 | [D] BEENA RANI {E-(FILEY)

20 ITA 6021/DEL{2026 2012-13 [A] VISHAL SHARMA, (E-(FILE}}

21 ITA 7121/DEL{2026 2016-17 [A] MEGHA JAIN

22 ITA 7136/DEL/2026 2020-21 [A] VEDIKA AGRAWAL (E-{FILE})

23 ITA 7138/DELf2026 2018-19 [A} PRABHAT NARAIN AND COMPANY (E-(FILE}}

4 TTA 7141/DEL2026 2019-20 [A] CHANDER MOHAN (E-(FILE}}

25 ITA 7142/DEL/2026 2020-21 | [A] CHANDER MOHAN (E-(FILE))

26 ITA 7158/DEL{2026 2012-13 | [A] RANJEET SINGH (E-(FILE))

7 ITA 7163/DEL/2026 2015-16 [A] HARISH CHAND MITTAL

28 ITA 7164/DEL/2026 2017-18 I'M[Ila;\{] gg:;:HEiAg?é:A%VATE LIMITED (STRUCK-OFF) THROUGH ITS ERTSWHILE DIRECTOR
29 ITA 7166/DEL{ 2026 2011-12 fA] DEEPAK KUMAR MITTAL

30 ITA 7173/DEL/2026 2015-20 [A] FAHEEMA, {E-{FILE}}

31 ITA 7174/DEL /2026 2020-21 {A] NARENDER SINGH RATHEE (E-{FILEY)

32 ITA 7178/DEL/2026 2012-2013 | [A] DAYA RAM (LEGAL HEIR OF LATE SHRI RATTAN SINGH) {E-(FILE))
33 TTA 7186/DEL/2026 2017-18 | [A] RHYME JASUJA {E-(FILE})

34 ITA 7185/DELS2026 2020-21 [A] SUCHITA NARULA (E-(FILE}}

35 [TA 7181/DEL{2026 2019-20 [A] BAL KALYAN SAMITI SAHIBABAD (E-{FILE))

36 ITA 7193/DEL/2026 2017-18 | {A] LALIT GARG {E-(FILE)}

37 ITA 7196/DELS2026 2018-19 [A] RAKESH SHARMA (E{FILE)}

38 ITA 7200/DELf2026 2020-2021 [A] SEETHARAMULU ALTIPAMULA (E-(FILE}}

39 ITA 7201/0FL/2026 2021-2022 | [A] SEETHARAMULY AITIPAMULA {E-(FILE)}

40 ITa 7204/DELS2026 2016-17 [D] AAS RESEARCH & SOLUTIONS PRIVATE LIMITED (E-(FILE})

41 ITA 7205/DEL/2026 2016-17 [A) HAZARA EXPORTS (E-(FILE}}

K anH
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 18-AUGUST-2026 (TUESDAY)

Sd Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 3809/DEL/ 2026 2019-2020 | [A] VISHAL SHARMA {E- (FILE))

3 ITA 7210/0EL /2026 2012-12 [A] 5H. DURGA PARSAD THROUGH HIS LEGAL HEIR SMT. SAVITA
3 ITA 7214/DEL/2026 2017-18 [A] NISHA AROCRA

4 TTA 7233/DELf2026 2023-24 [A] MR. RAMESH CHAND SHARMA

5 [TA 7235/DEL/2026 2012-13 [A] VINAY CHAUHAN

6 [TA 7237/DEL{2026 2022-23 [A] SHWETA VERMA

7 ITA 7256/DEL/2026 2024-25 [A] NAJEEB UR REHMAN

8 ITA 7261/DELf2026 2021-22 [A] SH. VLJAY PRATAP SINGH

9 ITA 7262/DEL/2026 2017-2018 | [A] KANDERA BRICK FIELD

10 ITA 7266/DELS2026 2014-15 [A] SUMAN CHAUDHARY

i1 ITA 7281/DELS2026 2021-22 {A] RAJINDGER KAUR

12 ITA 7294/DEL{2026 2011-12 [A] LATE SHRI NARESH MOHAN DAGA THROUGH LEGAL HEIR SHRI AKSHAT DAGA
13 ITA 7297/DEL{2026 2024-25 [A] MOHIT TAYAL

14 ITA 7298/DEL/2026 2015-16 [A] ASHOK KUMAR MARULA

15 ITA 7308/DEL/2026 2012-13 [A] BALLL RATHL

16 ITA 7305/DELS2026 2019-20 [A] SHRADHA KAKAR

17 [TA 7316/DEL{2026 2017-2018 [A] DIWAKER TIWARI

18 ITA 7319/DEL/2026 2017-18 [A] M/S DYNAMOS REALTORS PRIVATE LIMITED
19 ITA 7322/DELf2026 2017 - 18 [A] SUBHASH CHANDER

20 ITA 7327/DELf2026 2019-20 [O] M/5 TRILLENIUM ENERFLOW LIMITED

21 ITA 7337/DEL{2026 2024-25 [A] RAJ KUMAR JHA

22 ITA 735B/DEL{2026 2017-18 [A] KULDIP KQHI

23 ITA 7383/DEL/2026 2018-19 [A] AMARDEEP SINGH

24 [TA 7389/DEL{2026 2019-20 [A] MOTI SINGH MEMGORIAL TRUST

25 ITA 7390/DEL/2026 2012-13 [A] PRIYA MEHROTRA

26 ITA 7393/DEL/2026 2018-19 [A] SATISH KUMAR

27 ITA 7398/DEL/2026 2018-1% [A] BIOTAVIA PHARM PVT LTD

28 ITA 7403/DEL2026 2024-25 [A] PRAMOD KUMAR SHARMA

29 ITA 7406/DEL{ 2026 2017-18 [A] YOGESH THAKRAL

30 ITA 7408/DEL/2026 2020-21 [A] KASHMIR KAUR

3 ITA 7405/DEL/2026 2015-20 [A] MfS BALAJEE WEDDING EVENTZ PVT, LTD.
32 ITA 7411/DEL/2026 2013-14 [A] NIRMALA DEVI

33 ITA 7412/DEL{2026 20158-20 [A] AMBICA AGGARWAL

34 ITA 7416/0EL{2026 2017-18 [A] ANIL KUMAR HUF

35 ITA 7418/DELf2026 2416-17 [A] PADMA BABETY

36 [TA 7419/DEL/2026 2013-14 [A] NIDHI SHARMA

37 ITA 7432/DEL/2026 2012-13 [A] SURENDRA KUMAR {LEGAL HEIR OF SHRI NATTHU SINGH)
38 ITA 7436/DEL/2026 2023-24 [A] VIR SEWA MANDIR

39 ITA 7437/DEL/2026 2020-21 [A] KAMLESH

40 ITA 7440/DEL{2026 2024-25 [A] NATHL SINGH RAWAT

et
jstant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 19-AUGUST-2026 (WEDNESDAY)

Sri Appeal Number Assint. Year Assessee Name Remarks
1 ITA 2829/DEL/2026 2013-14 [A] SHELLA DEVI

2 ITA 6587/DELS2026 2012-13 [D] PRAMOD AGRAWAL (E-(FILE}}

3 ITA 6988/DEL{2026 2013-14 D] PRAMOD AGRAWAL (E-(FILE)}

4 ITA 6989/DEL{2026 2021-22 {A] GROW MORE (E-(FILE))

5 ITA 7022/DEL{2026 2022-23 [A] NISHA KAPOOR (E-(FILE})

6 ITA 7442/DEL/2026 2024-25 [A] HARISH CHANDER HURIA

7 ITA 7448/DEL/2026 2017-18 [A] GAGAN BANSAL

8 TTA 7452/DEL/2026 2020-24 [A] PRAMOD KUMAR GUPTA

g ITA 7454/DEL/2026 2019-20 [A] MOTI SINGH MEMORIAL TRUST

10 [TA 7461/DEL{2026 2017 [D] FAME CREATIONS PRIVATE LIMITED

11 ITA 7462/DEL{2026 2019-20 [A] ASHOK KUMAR MITTAL HUF

12 ITA 7463/DEL/2026 2010-11 [A] SINGHAL COTTON TEXTILES PRIVATE LIMITED
13 ITA 7473/DEL/2026 2012-13 [A] ARIF ALI

14 ITA 7497/DEL/2026 2022-23 [A] SHIVA MISHRA

15 ITA 7458/DEL{2026 2021-22 [A] PRAKASH KUNDANDAS BAJA)

16 ITA 7501/DEL/2026 2011-12 [A] ANIL TYAGI L/H OF LATE SMT, SURESH DEVI
17 ITA 7503/DEL/2026 2020-21 [A] SOMPAL SINGH

18 ITA 7511/DEL{2G26 201%-20 [0) ASHITA MERCHANDISE PRIVATE LIMITED
19 ITA 7516/DEL/2026 2017-18 [A)] MOUNT ABU EDUCATION SQCIETY

20 {TA 751B/DEL{2026 2017-18 (A] BIMLA GOLA

21 ITA 7525/DEL/2026 201819 [A] HIMALAYAN POLYSPORTS PRIVATE LIMITED
22 ITA 7526/DEL{2026 2018-19 [A] HIMALAYAN POLYSPORTS PRIVATE LIMITED
3 [TA 7537/DEL{2026 2023 -24 [A] PRIY RANIAN

24 ITA 7549/DEL{2026 2020-21 [D] NEW VARIETY DECORATORS PRIVATE LIMITED
25 ITA 7550/DELf2026 2012-13 fA] DEEPAK SIRCHI

26 ITA 7552/DEL/2026 2012-13 [A] GAIRAJ SINGH

27 ITA 7554/DEL/2026 2015-16 [A] SEEMA KUMARI

28 ITA 7556/DEL/2026 2022-23 [A] M/S SHRI SANATAN DHARAM SABHA

29 ITA 7558/DEL/2026 201B-1% [A] SATGURU SAI RICE & FABRIC EXPORTS

0 ITA 7566/DEL/2026 2020-21 [A] DEEPAK

i ITA 7567/DEL{2026 2019-2020 {[A) BERI & BERI COLD STORAGE GENERAL MILLS PVT LTD
32 ITA 7570/DEL/2026 2021-22 [A] IITIN CHUGH

i3 [TA 7574/DELf2026 2013-14 [D] MSG FASHIONS PRIVATE LIMITED

34 ITA 7575/DEL/2026 2014-15 (D] MSG FASHIONS PRIVATE LIMITED

35 ITA 7576/DEL/2026 2015-16 [D] MSG FASHIONS PRIVATE LIMITED

36 ITA 7577/DEL{2026 2017-18 [A] BAJRANG LAL SONI

37 ITA 75B0/DEL/2026 2021 [D] ENDOVISION ELECTRONICS

38 ITA 7581/DELS 2026 2024-25 [A] MUKESH RAMRATAN KATARIA

39 ITA 7583/DELf2026 2020-21 [D] ANU) PACKAGING LLP

40 ITA 7599/DEL{2026 2018-19 [D] KSC EXIM PRIVATE LIMITED

w:‘stant Registral]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 20-AUGUST-2026 {THURSDAY')

Sri Appeal Number Assmt, Year Assessee Name Remarks
1 TTA 4367/DEL{ 2026 2012-2013 | [A] KRANTI DEVI (E-{FILE))
2 ITA 4373/DELf2026 2012-13 [A] BADIU NATH JHA (E-(FILE)}
3 ITA 5882/GEL/2026 2017-18 {A] KULDEEPAK KUMAR (E-(FILE})
4 ITA 5898/DEL/2026 2017-18 [A] SUNIL ARORA (E-(FILE}}
5 ITA 5509/DEL/2026 2018-19 | [A] MAA LAXMI TRADERS {E-(FILE))
6 ITA 5914/DEL{2026 2016-17 [A] PUNEET GUPTA (E-{FILE))
7 ITA 5982/DELf2026 2020-21 [A] AMAN GAMBHIR (E-(FILE)}
8 ITA 6030/DEL/2026 2021-22 [D] EXCELLA ESTATE AGENT & DEVELOPERS PYT LTD (E-(FILE}}
9 Q0 297/DEL/2026 2021-22 [A] EXCELLA ESTATE AGENT AND DEVELOPERS PVT LTD (E-{FILE))
10 ITA 6077/DEL/2026 2019-20 [A] GRAND LEGENDARY PROIECTS PRIVATE LIMITED
11 ITA 6088/DEL/2026 2018-1% [A] DHARAMVIR
12 ITA &098/DEL/2026 2012-13 [A] MAHENDER SINGH RANA
13 ITA 6156/DEL/2026 2019-20 [A] KAPIL KUMAR SAMANIYA (E-{FILE)}
14 ITA 6157/0EL2026 2018-19 [A] SYED NADEEM (E-(FILE))
15 ITA 6207/DELf2026 2011-12 [A] LIKHT RAM SHARMA (E-{FILE)}
16 ITA 6249/DEL/2026 2012-13 [A] MARSHALL ANTHONY (E-(FILE)}
17 ITA 7081/DELS2026 2018-2019 | [A] DRS INFRACON PRIVATE LIMITED {E-(FILE})
18 ITA 7617/DEL{2026 2009-10 [A] VIRPAL SINGH
19 ITA 7623/DEL{2026 2022-2023 | [A] SUDARSHAN KUMAR
20 ITA 7625{DEL{2026 2020-21 [D] JUSCORP ENTERPRISES PRIVATE LIMITED
21 ITA 7628/DELf2026 2013-14 [A] PRITI KUMARI
22 ITA 7629/DEL/ 2026 2017-18 [A] TANVEER AHMAD ANSARI
23 ITA 7642/DEL{ 2026 2020-21 [A] AMAN SHARMA
24 ITA 7651/DEL/2026 2020-21 [A] SHALLENDER RATHEE
25 ITA 7657/DEL/2026 2016-17 [A] ANJU LAMBA
26 ITA 7663/DEL/2026 2022-23 [A] SHRUTT KULSHRESHTHA
27 ITA 7669/DELf2026 2021-22 [A] SHIV KUMAR
28 ITA 7676/DEL{2026 2020-21 [D] SOMPAL SINGH
29 ITA 7688/DEL/2026 2024-25 [A] SOMBUTT SHARMA
30 ITA 7696/DEL/ 2026 2020-21 [A] RAJEEV DABRAL
31 ITA 7702/DEL/ 2026 2015-16 [D] TRIPTA MANCHANDA
32 ITA 7712/DEL{2026 2012-13 [A] DIL RA) KAUR
33 ITA 7713/DEL/2026 2017-2018 | [A] HARISH CHANDER ARCRA
34 ITA 7716/DELf2026 2022-23 [A] MANGAL SAIN GOYAL & SONS
35 ITA 7719/DEL/2026 2016-17 [A] GURDIP SINGH VIRK
36 ITA 7727{DEL/2026 2022-23 [A] OJASVI SINGH
37 ITA 7731/DEL/2026 2017-18 [A] KAILASH MALIK HUF
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L : INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 24-AUGUST-2026 (MONDAY)
Srl | Appeal Number [Assmt. Year Assessee Name Remarks

1 | ITA 1115/DEL/2018 2014-15 | [A] HELIX CONSTRUCTIONS PVT. LTD. (R/M)

2 | ITA 4336/DEL/2025 2013-14 | [D] S3 BUILDTECH PVT. LTD (E- ( FILE ) (R/C})

3 | ITA 628/MUM/2026 2016-17 | [A] GEWINN CONSULTING {E-(FILE))

4 | ITA 2159/DEL/2026 2015-1& [ [D] SMT. ARSHIYA GARG {E-(FILE))

5 | ITA 2736/DEL/2026 2021-22 | [A] SURINDER KUMAR KHURANA

6 | ITA 4504/DEL/2026 2012-13 [ JA] JAI NARAIN

7 | TTA 4902/DEL/2026 2018-20 [ [D] DURABLE FLANGES PRIVATE LIMITED (E-(FILE))

8 | ITA 6513/DEL/2026 2015-16 [ [D] BLOSSOM INFRASTRUCTURE PVT. LTD. (E-(FILE)}

9 | I'TA 6516/DEL/2026 2021-22 | [D] BLOSSCM INFRASTRUCTURE PVT. LTD. (E-(FILE))

10 | CO 262/DEL/2026 2015-16 | [A] BLOSSOM INFRASTRUCTURE PVT. LTD. {E-(FILE})

11 | €O 263/DEL/2026 2021-22 | [A] BLOSSOM INFRASTRUCTURE PVT. LTD. (E-(FILE))

12 | [TA 6517/DEL/2026 2021-22 | [D] AGILE CONSTRUCTION LLP (E-(FILE}}

SN
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L : INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF SMC BENCH FOR 25- T1-2026 (TUESDAY)
Srl | Appeal Number A‘s,::‘rt' Assessee Name Remarks
1 | ITA 2489/DEL/2026 | 2011-12 |[A] PADAM SINGH (E-(FILE})
2 | ITA 2820/DEL/2026 | 2020-21 |[A] HIMANSHU MADAAN
3 | ITA 4397/DEL/2026 2017-18 | [A] AHOK TANESA
4 | ITA 4527/DELf2026 2013-14 | [A) VIRDEE KAUR DHANVINDER {E-(FILE})
5 | ITA4595/DEL{2026 | 2013-14 [[A] RAN SINGH (E-(FILE)}
6 | ITA 5264/DEL/2026 | 2018-19 |[A] RAHUL KUMAR SHARMA
7 | ITA5331/DEL/2026 | 2012-13 |[A] ABRAHAM ZACHARIAH (E-(FILE))
8 | ITA 5856/DEL/2026 2018-19 [A] ASHOK KUMARI
9 | ITA 6597/DEL/2026 | 2020-21 | [A] AJAY KUMAR (E-(FILE))
10 | ITA 6750/DEL/2026 | 2020-21 |[A] NEERA} KUMAR (E-(FILE))
11 | ITA 6810/DEL/2026 | 2015-20 |[D] ESTUPENDO VENTURES PRIVATE LIMITED (E-(FILE))
12 | ITA 6831/DEL/2026 | 2018-19 |[A] VIJAY SHARMA
13 | ITA 6898/DEL/2026 | 2019-20 | [D] STYLO SEATING SCLUTIONS PRIVATE LIMITED (E-(FILE})
14 | TTA 6899/DEL/2026 | 2025-26 |[A] KRITI TANBJA (E-(FILE)}
o
Assistant Registran
& 12-Aug-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 27-AUGUST-2026 (THURSDAY)

Appeal Number Assmt, Assessee Name Remarks

Sr Year

1 | ITA 4477/DELJ2026 | 2009-10 | [A] KAVITA (E-(FILE))

2 | ITA 4585/DEL/2026 | 2020-21 |[[A] SPMG CONSULATANTS PRIVATE LIMITED

3 | ITA 4688/DEL/2026 | 2024-25 |[A] GURINDER SINGH SIKKA (E~(FILE))

4 | ITA 5008/DEL/2026 | 2019-20 |f{A] RUKSANA {E-(FILE))

5 | ITA5225/DEL/2026 | 2020-21 | [A] NITIN SINGHANIA {E-(FILE})

istant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF SMC BENCH FOR 02-SEPTEMBER-2026 (WEDNESDAY)
Srl | Appeal Number A\s%:?. Assessee Name Remarks
1 | ITA 3465/DEL/2026 | 2012-13 | [A] RAJESH KUMAR
2 | ITA4267/DEL/2026 | 2017-18 |[A] CATTELYA STATIONARY PRIVATE UMITED (E-(FILE))
3 | ITA5607/DEL/2026 | 2020-21 | [D] M/S PNPG SALES & SERVICES PRIVATE LIMITED (E-(FILE))
4 | TTA 6511/DEL/2026 2012-13 | [A] ANITA BHATEJA (E-(FILE))
5 | ITA6574/DEL/2026 | 2008-09 | [A] VAYSYARAIU LAL KRISHNA RAJU (E-(FILE})
6 | ITA 6650/DEL/2026 | 2018-19 | [A] VIJAY SHARMA (E-(FILE))
7 | ITA 6698/DEL/2026 | 2016-17 | [A] SHUBHI AGRAWAL (E-{FILE})
Y
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 17-AUGUST-2026 (MONDAY)

BEFORE SHRI MAHAVIR SINGH, VICE PRESIDENT
AND SHRI SANJAY AWASTHI, ACCOUNTANT MEMBER

PART HEARD MATTERS
Appeal Number Af;::‘: Assessee Bench |Remarks
1987-88 to
[T{S5)A| 54 | DEL | 1598 27/09/1996 {A] JHARKHAND MUKTI MORCHA PARTY F
01/04/1986
IT(55)A| 100 | DEL §{ 1997 to fA] RUPEE SOREN L/H OF SHIBL} SCREN F
26/04/1996

BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER

PART HEARD MATTERS

Appeal Number A;:'::‘ Assessee Bench | Remarks
ITA | 4818 | DEL [2026 | 2021 |[D] SONWATI H

BEFORE SHRI VIMAL KUMAR, JUDICIAL MEMBER
AND SHRI AMITABH SHUKLA, ACCOUNTANT MEMBER
SPECIAL CONSTITUTION MATTERS

Appeal Number A::': Assessee Bench |Remarks

A | 3728 | DeL | 2019 | 2917 |[D] FLAIR BUILDTECH P.LTD (R/M) G R/M
%1 _.Qrv;{‘_’
S

Assistant Registrar
(Y 07-Aug-202_6
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 18-AUGUST-2026 ({TUESDAY)

BEFORE SHRI MAHAVIR SINGH, VICE PRESIDENT

THIRD MEMBER MATTERS

Sri Appeal Number 455" Assessee Bench |Remarks
1 | rA | 3576 | DEL | 2024 | 217" |[D] PC JEWELLER LTD. (E- FILE) c
BEFORE SHRI VIKAS AWASTHY, JUDICIAL MEMBER
AND SHRI SANJAY AWASTHI, ACCOUNTANT MEMBER
CLARIFICATION MATTERS
Srl Appeal Number ::;Tt Assessee Bench | Remarks
1| A | 999 | DEL | 2025 | 23% |[A] HITRUST SERVICES CORP o
BEFORE SHRI RAMIT KOCHAR, ACCOUNTANT MEMBER
AND SHRI ANUBHAV SHARMA, JUDICIAL MEMBER
CLARIFICATION MATTERS
S Appeal Number ¢:§TL Assessee Bench |Remarks
1 | ma |3738 | DEL | 2024 | 20207 |[A] SHAHI EXPORTS PRIVATE LIMITED (E-FILE) H E-file
BEFORE SHRI RAMIT KOCHAR, ACCOUNTANT MEMBER
AND SHRI VIMAL KUMAR, JUDICIAL MEMBER
CLARIFICATION MATTERS
Sri Appeal Number :‘;‘:':'t‘ Assessee Bench |Remarks
1 [mm(reyal 165 | DEL | 2026 | 232" \[A] CELLA WAREHOUSING PRIVATE LIMITED (S/G) H S/G
BEFORE SHRI ANUBHAV SHARMA, JUDICIAL MEMBER
AND SHRI AMITABH SHUKLA, ACCOUNTANT MEMBER
PART HEARD MATTERS
Srl Appeal Number A,";::‘rt' Assessee Bench |Remarks
1 | ma | 3047 | DEL |2026 | 295¥ |A] MORPHEUS DEVELOPERS PVT LTD G
2 | mA | 3048 | DEL | 2026 | %92%" |A] MORPHEUS DEVELOPERS PVT LTD G
' >

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 19-AUGUST-2026 (WEDNESDAY)

BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER

PART HEARD MATTERS

Sri

Assmt.

Appeal Number Year

Assessoe Bench |Remarks

2021-

ITA | 4775 | DEL | 2026 22

[D] NAVITASYS INDIA PRIVATE LIMITED

2018-

ITA | 4778 | DEL | 2026 19

[A] KANDAHAR HIND DRY FRUITS

2018-

ITA 4779 | DEL | 2026 [A] KANDAHAR HIND DRY FRUILTS

Thysvnd
N

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 24-AUGUST-2026 (MONDAY)

BEFORE SHRI SATBEER SINGH GODARA, JUDICIAL MEMBER
AND SHRI NAVEEN CHANDRA, ACCOUNTANT MEMBER

SPECIAL CONSTITUTION MATTERS
$rl Appeal Number A:::':" Assessee Bench Remarks
t | ma | e | oL | 2018 | 298 a) Bses vamuna POWER LTD. c
2 | ma | 1269 | DEL | 2018 2'31121' [A] BSES YAMUNA POWER LTD. c
3 | ma [ 1298 | DEL | 2m7 291}‘3' [A] M/S BSES RAJDHANI POWER LTD. c
2014-
4 | ma 1333 | o | 2020 | 2% iro) eses vaMUNA POWER LTD. c
2014-
5 ITA 1334 DEL 2020 15 [D] BSES RAIDHANI POWER LTD. C
6 | ma [ 1352 oEL | 2020 | 203" |ra] BSES YAMUNA POWER LTD, c
7 | ma [ 1353 oL | 2020 201154‘ [A] BSES RAJDHANI POWER LTD. c
8 | ma [ 1725 | ok | 2018 | 255" |[0] BSES vAMUNA POWER LTD. c
9 | ma | 2148 | DEL | 2017 2[’1{43' [D] M/S. BESE RAJDHANI POWER LTD. c
10 TTA 2898 DEL 2018 201132- {A] BSES RAIDHANI POWER LTD. C
13 | ma | 3456 | oEL | 2018 | 2017 |[D) BSES RAIDHANI POWER LTD. c
12 | A | 4272 | oeL | 2014 201110' [A] M/S. BSES YAMUNA POWER LIMITED c
13 | ma | 4430 | DEL | 2014 201110' {D] M/S. BSES YAMUNA POWER LTD. C

B et
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 25-AUGUST-2026 (TUESDAY)

BEFORE SHRI ANUBHAY SHARMA, JUDICIAL MEMBER
AND SHRI SANJAY AWASTHI, ACCOUNTANT MEMBER

CLARIFICATION MATTERS
Assmt
Sl Appeal Number Year Assessee Bench Remarks
1| ™A | 206 | DEL | 2025 | 203F |[A] VISHWAS MARKETING SEVICES (P) LTD A
2 | A | 1753 ! DEL | 2026 201137- [A] BHARTI GUPTA RAMOLA A
. V™ h.ﬁ B
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR Q1-SEPTEMBER-2026 (YUESDAY)

BEFORE MS. MADHUMITA RQY, JUDICIAL MEMBER
AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER

PART HEARD MATTERS

Assmt.

s Appeal Number Year Assessee Bench | Remarks
1 ITA | 4812 | DEL | 2026 | 2023 }[D] M/S GAWAR KIRATPUR NERCHOWK HIGHWAY PRIVATE LIMITED H
ssistans-Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 02-SEPTEMBER-2026 (WEDNESDAY)

BEFORE SHRI RAMIT KOCHAR, ACCOUNTANT MEMBER
AND SHRI SUDHIR KUMAR, JUDICIAL MEMBER

PART HEARD MATTERS
Assmt.
Srl Appeal Number Year Assessee Bench | Remarks
1 | ma | 8147 | DEL | 2025 201165' [A] FRAGRANCE DREAM HOMES PRIVATE LIMITED F
2 | ma | 8148 | peL | 2025 201175' [A] FRAGRANCE DREAM HOMES PRIVATE LIMITED F
3 | ma |8149 | DEL | 2025 20113?“ [A] FRAGRANCE DREAM HOMES PRIVATE LIMITED F
4 | ra | 8150 | DEL | 2025 201193’ [A] FRAGRANCE DREAM HOMES PRIVATE LIMITED F
5 | ma | 8151 | DEL | 2025 2%9' [A] FRAGRANCE DREAM HOMES PRIVATE LIMITED F
4_}9_:_ E)—»A'_’
sistarit Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMEER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 07-SEPTEMBER-2026 (MONDAY).

BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI MANISH AGARWAL, ACCOUNTANT MEMBER

PART HEARD MATTERS
srl Appeal Number Aremt- |assessee Bench | Remarks
1 fema | 8 | peL | 205 | %07 [(a] AsHUTOSH SHARMA

2 | BMA | 9 | pEL | 2025 202109' [A] ASHUTOSH SHARMA

3 BMA | 10 DEL | 2025 202})9' [A] ASHISH GARG

4 | ema | 1 | oee | 2005 | 2% (i) AskisH carG

2019-
s | ema | 13 | oec | 2005 | 0% ) asHisH Gare
6 | BMa | 14 | pEL | 2005 | 291% |10 ASHUTOSH SHARMA

20
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